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INTRODUCTION

l, the Chairperson, Standing Committee on Agriculture, having been authorized by
the Committee to submit the Report on their behalf, present this Ninth Report on the
Demands for Grants (2020-2021) of the Ministry of Agriculture and Farmers Welfare

(Department of Agriculture, Co-operation and Farmers Welfare).

2. The Committee under Rule 331E(1)(a) of the Rules of Procedure and Conduct of
Business in Lok Sabha considered the Demands for Grants (2020-21) of the Department
of Agriculture, Co-operation and Farmers Welfare, which were laid on the table of the
House on 04 February, 2020. The Committee took evidence of the representatives of the
Department of Agriculture & Co-operation at their Sitting held on 18 February, 2020. The
Report was considered and adopted by the Committee at their Sitting held on 02 March,
2020.

3. For facility of reference and convenience, the Recommendations/Observations of

the Committee have been printed in bold letters in Part-1l of the Report.

4. The Committee wish to express their thanks to the Officials of the Department of
Agriculture, Co-operation and Farmers Welfare for appearing before the Committee and
furnishing the information that they desired in connection with the examination of

Demands for Grants of the Department.

5. The Committee would also like to place on record their deep sense of appreciation
for the invaluable assistance rendered to them by the officials of Lok Sabha Secretariat

attached to the Committee.

NEW DELHI; P.C. GADDIGOUDAR
02 March, 2020 Chairperson,
12 Phalguna, 1941 (Saka) Standing Committee on Agriculture
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Report
Part |
Chapter -
Introductory

1.1. The Department of Agriculture, Cooperation & Farmers’ Welfare (DAC&FW) is
one of the two constituent Departments of the Ministry of Agriculture & Farmers’ Welfare,
the other being the Department of Agricultural Research and Education (DARE).
Agriculture plays a vital role in India’s economy. 54.6% of the total workforce in the
country is engaged in Agricultural and Allied Sector activites (Census 2011) and
accounts for 16.5% of the country’s Gross Value Added (GVA) for the year 2019-20 (at
current prices). Given the importance of the Agriculture Sector, the Government of India
has taken several steps for its development in a sustainable manner. Steps have also
been taken to improve soil fertility through the Soil Health Card Scheme; to provide
improved access to irrigation and enhanced water efficiency through the Pradhan Mantri
Krishi Sinchai Yojana (PMKSY); to support Organic Farming through Paramparagat
Krishi Vikas Yojana (PKVY); and to support the creation of a unified National Agriculture
Market to boost the income of farmers. Further, to mitigate risk in the agriculture sector, a

scheme “Pradhan Mantri Fasal Bima Yojana” (PMFBY) was also launched in 2016.

A. Summary of Demand for Grants:

1.2. Department of Agriculture, Cooperation and Farmers' Welfare has been allocated
Rs. 134399.77 crore for financial year 2020-21 under Demand No. 1. Allocation of funds
under different Heads of Accounts along-with Actual for 2018-19 and BE& RE for 2019-

20 are as follows:

11



Revenue Capital Total (In Z crores)
Charged :
Voted : 134349.45 50.32 134399.77
Major 2018-2019 2019-2020 2019-2020 2020-2021
Head Actuals Budget Revised Budget Estimates
Estimates Estimates
REVENUE SECTION
Secretariat-Economic 3451 131.29 150.41 132.92 147.12
Services
Crop Husbandry 2401 22112.40 87396.30 65800.77 87361.07
Soil and Water 2402 25.42 28.70 27.71 30.34
Conservation
Agricultural Financial 2416 11495.66 16306.93 16170.36 19098.22
Institutions
Co-operation 2425 137.79 126.50 126.30 365.50
Other Agricultural 2435 508.28 597.43 359.71 1001.35
Programmes
North Eastern Areas 2552 12982.07 10132.71 13380.98
Grants-in-aid to State 3601 12155.75 12842.72 9042.55 12817.72
Governments
Grants-in-aid to Union 3602 6.13 19.45 77.12 147.15
Territory Governments
Total-Revenue Section 46572.72 130450.51 101870.15 134349.45
CAPITAL SECTION
Capital Outlay on Crop 4401 9.81 29.71 28.86 49.32
Husbandry
Capital Outlay on Other 4435 0.97 1.00 1.00 1.00
Agricultural Programmes
Capital Outlay on North 4552 3.99 399
Eastern Areas
Total-Capital Section 10.78 34.70 33.85 50.32
GRAND TOTAL 46583.50 130485.21 101904.00 134399.77
Note: The above estimates do not include the recoveries shown below which are adjusted in reduction of
expenditure
Revenue Section
Crop Husbandry 2401 -15.69
Soil and Water
Conservation
Agricultural Financial 2402 -0.02
Institutions
Other Agricultural
Programmes 2416 -347.20
2435 -17.71
Secretariat-Economic 3451 -3.72
Services
Grants-in-aid to State 3601 -122.97
Governments
Total-Revenue Section -507.31
The expenditure provisions, net of the above recoveries, will be as under:
Revenue 46065.41 130450.51 101870.15 134349.45
Capital 10.78 34.70 33.85 50.32
Total 46076.19 130485.21 101904.00 134399.77

1.3.  When asked by the Committee to provide details of the proportion of Budgetary

Allocations made in favour of the Department out of the total Plan Budget of the
12



Government of India during the last three financial years and their comparison with other

important Ministries/Departments, the Department submitted:

"In line with the recommendations of the Doubling of Farmers Income Committee

calling for higher growth rates in respect of both public and private investments,

the positive trends are visible. As being seen in the Table below, there is a

consistently increasing Budgetary Support for the Department of Agriculture,

Cooperation and Farmers’ Welfare vis-a-vis other Departments.

Ministry / Deptt. 2017-18* 2018-19 2019-20 2020-21
Department of 41855.00 46700.00 130485.21 134399.77
Agriculture,

Cooperation & Farmers

Welfare

% Share of Deptt. w.r.t 1.95 1.91 4.68 4.42
Total Central Plan

Department of 6800.00 7800.00 8078.76 8362.58
Agriculture Research

and Education

% Share of Deptt. w.r.t. 0.32 0.32 0.29 0.27
Total Central Plan

Department of Rural 105447.88 112403.92 117647.19 120147.19
Development

% Share of Deptt. w.r.t. 4.91 4.60 4.22 3.95
Total Central Plan

Department of Food and | 150504.69 174159.10 192240.39 122235.43
Public distribution

% Share of Deptt. w.r.t. 7.01 7.13 6.89 4.02
Total Central Plan

GOI’S Total Budget 2146734.78 | 2442213.30 2786349.45 3042230.00
Outlays

*There is no separate allocation for Plan & Non-Plan from 2017-18.

B. ANALYSIS OF DEMANDS

1.4. On being asked by the Committee to provide information regarding Scheme-wise

Allocations for DAC & FW since 2018-19,, the Department submitted:-
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(Rs. in Crore)|

Department of Agriculture, Cooperation & Farmers Welfare

Allocation and Expenditure since 2018-19

(Rs. in Crore)

S. No.

Name of
Mission/Sche
me

2018-19

2019-20

2020-21

BE

RE

Actual

BE

RE

Actual

(10.02.20)

BE

Secretariat

166.43

170.67

167.90

182.97

165.48

116.23

179.68

Interest
Subsidy

15000.00

14987.00

11495.66

18000.00

17863.43

12998.54

21175.00

Pradhan
Mantri
Bima

(NCIP)

Fasal
Yojna

13014.15

12983.10

11945.33

14000.00

13640.85

12137.48

15695.00

Pradhan
Mantri Krishi
Sinchai
Yojna

4000.00

2954.69

2018.37

3500.00

2032.20

1460.27

4000.00

Implementati
on of
MIS/PSS

200.00

2000.00

1400.00

3000.00

2010.20

1050.32

2000.00

Promotion of
Agricultural
Mechanizatio
n for in -situ
Management
of Crop
Residue

0.00

591.62

584.33

600.00

594.29

594.23

600.00

Pradhan
Mantri
Annadata
Aay
Sanrakshan
Abhiyan (PM-
AASHA)

0.00

1400.00

0.00

1500.00

321.00

0.00

500.00

Distribution
of Pulses to
State/Union
territories for
Welfare
Schemes

0.00

550.08

0.00

800.00

370.00

179.12

800.00

Pradhan
Mantri Kisan
Samman
Nidhi
KISAN)

(PM-

0.00

20000.00

5962.25

75000.00

54370.15

43884.36

75000.00

9.1

Pradhan
Mantri Kisan
Pension
Yojna

0.00

0.00

0.00

900.00

200.00

20.00

220.00

14




9.2

Formation
and
Promotion of
Farmer
Producer
Organization
s

0.00

0.00

0.00

0.00

0.00

0.00

500.00

10

GREEN
REVOLUTIO
N

10.1

Rashtriya
Krishi Vikas
Yojna

3600.00

3600.00

3370.38

3745.00

2760.00

2163.08

3700.00

10.2

KRISHIONNA
TI YOJNA

10719.42

8562.84

8739.28

9257.24

7576.40

6101.35

10030.09

10.2.1

Integrated
Development
of
Horticulture

2546.30

2108.13

2003.48

2234.57

1592.55

1094.62

2310.25

10.2.2

Technology
Mission of
Oilseeds &
QOilpalm

402.07

354.48

343.20

402.99

330.09

256.51

0.00

10.3

National
Mission for
Sustainable
Agriculture

1586.61

1246.41

1264.24

1316.88

929.14

691.67

1406.90

10.3.1

National
Project on
Organic
Farming

24.34

17.53

19.58

19.23

16.79

11.18

28.63

10.3.2

National
Project on
Soil & Health
Fertility

407.84

307.50

320.20

333.95

164.22

153.93

324.43

10.3.3

Organic
Value Chain
for North
East

160.00

182.46

175.49

160.00

160.00

79.62

175.00

10.3.4

Mission for
Sustainable
Agriculture
(RADP)

234.00

225.00

216.24

250.00

146.06

122.49

202.50

10.3.5

Soil & Land
Use Survey
Of India

2543

2742

2542

28.70

27.71

23.85

30.34

10.3.6

Prampragat
Krishi Vikas
Yojna

360.00

300.00

328.69

325.00

299.36

226.40

500.00

10.3.7

National
Project on
Agro-
Forestry

75.00

40.00

28.59

50.00

28.00

21.27

36.00

10.3.8

National
Bamboo
Mission

300.00

146.50

150.04

150.00

87.00

52.98

110.00
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10.4

National
Mission on
Agriculture
Extension &
Technology

2937.48

2377.69

2582.14

2625.42

2515.82

2205.36

2877.40

10.4.1

Sub-Mission
on
Agriculture
Extension

1040.88

894.05

910.78

970.98

960.31

824.72

1221.93

10.4.2

Information
Technology

56.00

35.00

40.85

40.00

31.13

28.51

40.00

10.4.3

Sub-Mission
on Seeds &
Planting
Material

340.60

338.90

338.39

387.73

308.27

243.80

389.04

10.4.4

Sub-Mission
on
Argiculture
Mechnanizati
on

1200.00

930.20

1127.78

1033.34

1044.57

961.77

1033.09

10.4.5

Sub-Mission
on Plant
Protection
and Plant
Quarantine

300.00

179.54

164.36

193.37

171.54

146.56

193.34

10.5

Intergrated
Scheme on
Agriculture
Cooperation

130.00

144.68

137.79

135.00

145.50

59.83

405.50

10.6

Integrated
Scheme on
Agricultural
Makreting

1104.50

550.77

509.25

658.43

386.71

276.06

550.00

10.7

National
Food
Security
Mission

1700.00

1520.14

1614.69

1611.84

1459.87

1343.15

2113.79

10.8

Intergrated
Scheme on
Agriculture
Census &
Statistics

302.14

257.61

281.29

268.26

213.09

171.46

361.84

10.9

National
Rained Area
Authority

10.32

2.93

3.20

3.85

3.63

2.64

4.41

Grand Total -
Demand
No.1-
Department
of
Agriculture,
Cooperation
& Farmers
Welfare

46700.00

67800.00

46583.50

130485.2
1

101904

80704.95

134399.7
7

16




1.5. During the evidence, on the above issue, the representative of DAC & FW

submitted as follows:

"AIE @R 9 Tl 2021 FT, 1,34,399.77 FUF FIF HT NideieT FaT 147 T Briefly,
before the presentation, let me touch upon two to three points. AR e ST Ta&
93 ANFATT &, 397 ¥ Igol AaY W 75 IR FUS 394 7 fiva frae s g1 a8
e @re aoie # $E5gy H1 7 A1 W, 7 0T g Geh @ @ & B e e
S 45 A1 99 §AR AfABRMS F Nod FFATT FT FE 7 FI$ sTerade A =T
g AT guTe FE St F o w3 SAET FEE F, FAifE fEer I YR
FFIALN FT AT AT AT, TF 9 & [Ferd q, B¢ U3 ¥ SATGT fhamalt Y, ST A
QY ST F AT TERT FFAT 7| SHH 75 FIR FAT YA FT Tol¢ @I IAT 1 It is
one of the biggest ticket Schemes. §EY FaX W $EEC WA FHIA AT §, 3TH
21 &R FUS T BT NTASAA FRAT ATAT &1 SHE A fRATAT FY ST F ST eré-eaF
e fAerar 8, 4% @t wife W A § 38 3 wie $e¥C HaAUT AR WIFR A1 &Y
&t @1 30 TRE A ag SFeiaell AT Wie W usar 81 St AT esHm g aa & ar e
Tdie AR T WA HRA TEHR ol § ) 9§ IR GAe F 3T 3T SI1ar g1 HThr
ST TFRI & IR G F F A a1 off A g A 5o T3 A M wdie @ amar g,
5 o & v wie dar §1 N e gwT @ & §, ff@an Ir g & s
sHA fAear §1 §X, # aga Gefl 1 a1 a1 G AT O w6 S g9 IR o
gore &1 =vor i o, FAIfF drod Fae & 37d9a a9 d& 8.4 8 fFaEr #i dar
fArer araT 41| e viFeq fFarT 3T F15 F afAdRH 6.76 FAz &, A g9 H H
oMyor Y 7 F ST oft Frarer IRl § FIfF Re A dRse s A g &F 39+
THAvs g aE FaT g Y AE TH FIT AT FT IR AT AT W, A 3 @
FR WG frare §, ot dar adt Aem § Y 39 R TR 99 & F deA
fraeT afAftherdy # Fax R smean| 73 qard §e 9ga QAT @ 6 11 alE @ &
aﬂwwwaﬁ,mﬁmwmﬁaﬁggaﬁ,mmwﬁmﬁﬁm,w
fiow fFare A & AT i RAF vF 5o o1 8 31T 8| T Ieat A Noe frare
Ifafred), W dF & 39 dva frareT 1 osT &rer @1 €, 987 Smeer, & R A%
Fi @ el ¢, A ST o F s §, A Sele & Fwer @ § uy ek
dTsareie, e HY FARRT & 3T, Th Gead T I §, Gie 98 & 391, T8 AT
g W & 12 WREd & g AT ¥ et sard g aga gelt ¥ B we A 97 geR
w3 off 7T § A BREd A 3 A HIAAET off % I F, 77 Fer R
£ 21 &R 3 T T T Yy sHA ™I 1% §1 ST waer d\Ar Js=r Fr
AR WA 8T § 3R Her fiFAT AT 7 15,695 FANS TIA FHT WG fHAT 147 B
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# areetr wemafer 3R wawt 1 el § R wwrer die Ao # & doF g§ ot weel
YSIERe §eT Th1ed & aR A g% ofl, IHA 95 Agea Ul g A 9, 6T g@dt Wereh
wae AT AT F FI T do7 A 78 oy F R s meavd FAT AHA §
f 3mad germal A AQ gU wF NIeA e g oAt sHH At gemar Fr
W@rmﬁgcsﬁaﬂnwaﬁrﬂ?ﬁ?ammﬂé%l T HAAT A F&TH FAX FT ITAGT
o FrAAE &1 ARTT AR T gHH a5 T ot 3 A

1.6. During the evidence, when asked by the Committee to explain the reasons for
reduction in allocation at RE stage during 2017-18, 2018-19 and 2019-20, the

representatives of DAC&FW submitted:

"l would like to apprise the Committee about the major component due to which
the budget is reduced. The original BE was Rs.75,000 crore for PM Kisan Yojana.
This budget provision was made in order to facilitate around 14 crore of farmers in
the country. | would like to mention that there have been a few States which did
not come on board to take its benefit. In a few cases, instalment could not take
place. So, unless all the farmers get registered for this facility, then only the
instalment will go to them. So, the total expenditure expected in PM Kisan Yojana
is around to the tune of Rs.50,000 crore. So, the money from Rs.75,000 crore has
been reduced to Rs.50,000 crore because of late registration of farmers. Thus,
the reduction of Rs.21,000 crore is majorly because of PM Kisan Yojana. | would
like to state that the budget is still there. Once the farmers are registered, the
money will reach to the beneficiaries. For next year, we expect that about
Rs.12,000 crore more will be distributed among farmers. That is the major reason
for reduction in this budget. Sir, in PM Kisan Yojana, a budget provision was
made of Rs.46,000 crore in RE. An amount of Rs.20,000 crore was increased in
RE under PM Kisan Yojana by the end of February. Then, till the month of 31st
March, when the election code of conduct also came at that point, total
expenditure was Rs.59620 crore. So, Rs.14,0000 crore of PM Kisan was not
utilized during the one-month period. So, the major fall is just because of PM
Kisan Yojana. Sir, the Budget Estimates is Rs.1.30 lakh crore whereas the
Revised Estimates is Rs.1.10 lakh crore for 2019-20. So, the total reduction is

Rs.29,000 crore, of which 21,000 crore reduction is just because of PM Kisan
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Yojana. We are targeting it in the next year because next year, the provision has
been made of Rs. 75,000 crore. If we take the figures of 2018-19, RE was Rs.

67,800 crore."

1.7.  While elaborating on the above issue, the representative of the Department

supplemented:

"HX, 3R §H NG W A 9§ 2017-18 #H RBuréHe &1 f.§ .41 IR 855 +S

$9F 4Tl The RE in 2017-18 was Rs. 41,105 crore and the actual expenditure was

Rs. 37,538 crore. Whatever surrender or savings happened, it is because of the
non-utilisation in the North-East and little bit on account of Special Component -
the SC component and the ST component. If you see 2017-18, the BE was Rs.
41,000 crore and we could spend Rs. 37,500 crore. So, roughly 91 per cent of the
earmarked funds could be utilised in the year 2017-18. Sir, when you come to
2018-19, the actual expenditure was Rs. 46,700 crore and the BE was also
roughly Rs. 46,700 crore for 2018-19. The RE became Rs. 67,800 because of the
enhancement of Rs. 20,000 for the PM-Kisan at the RE stage. So, RE for the
Department became Rs. 67,800 crore, but in the PM-Kisan, we could spend
roughly Rs. 6,000 crore — Rs. 5,900 crore on the benefits transferred to the
farmers and roughly Rs. 100 crore on administrative expenses. So, the savings
there were roughly of Rs. 14,000 crore and rest of the savings are because of
non-utilisation by the North-Eastern sector and some amount in the special
component.

In the year 2018-19, there are two components of the Department — Central
sector component and Centrally-sponsored scheme. In the Centrally-sponsored
scheme, the Central share is 60 per cent and the State share is 40 per cent. If you
look at the reduction, for the Central sector, the provision in 2018-19 was of Rs.
31,379 crore in the overall budget of Rs. 46,584 crore and the Centrally-
sponsored component was Rs. 14,168 crore. If you compare between 2018-19
and 2019-20, in every component, it has been increased at every stage. The

reduction at the RE stage in 2019-20 is mostly because of the PM-Kisan.
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1.8.

In reply to a pertinent query by the Committee regarding quantum of funds

proposed by the DAC&FW for the year 2020-21, the Department submitted:-

C.

1.9.

"Department had proposed an amount of Rs. 155985.10 crore under BE 2020-21
against which Rs. 134399.77 crore has been agreed to by the Ministry of Finance.
Scheme-wise details of funds sought by the Department and actually allocated by

the Government for Financial Year 2020-21 may be seen at Annexure-|"

FUND SURRENDERED

The Committee desired to know the Scheme-wise details of funds surrendered by

the DAC&FW during 2019-20 as against Budgetary Allocation alongwith the reasons for

surrender. In reply, the Department submitted:-

1.10.

"As per instructions of the Government, unutilized funds have to be surrendered to
Ministry of Finance within the same financial year. Accordingly, funds were

surrendered during 2018-19 and anticipated surrender during 2019-20 is as

under:-
(Rs. In crore
2018-19 2019-20
(Anticipated)
DAC&FW 21044.42 28581.26

Scheme-wise surrender details may be seen as. Figures for 2019-20 are tentative

and may change at final stage.

On the above issue, the Department further submitted as under:

"The reasons for less utilization of funds is due to less requirement of funds in
NER or proposals are received late or proposals not approved by State Level
Monitoring Committees, or inadequate proposals and non submission of
proposals by NABARD, States not releasing 40% of States share and non

submission of utilization certificates."
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1.11.

During the evidence, when asked about steps being taken by the Department to

improve utilization of funds, the representative of DAC&FW submitted:-

D.

1.13.

"Sir, we have a Video Conference and State consultation. As | said, we will talk to
the State Governments again and again and have a system of regular Video
Conferencing with the State Governments. We can tell you what and when we

have done in each scheme."

. Further, elaborating on the issue, the representatives of DAC&FW submitted:

"W, & i fiel W BIhg & W@ & | IRFAEE TF F FTAT G 3Er
g1 qEU S AR sRERE %3 Imar 8, 39 I REwa ¢ F wRow o e
Reudl aiffa & & & | gAY R{ewD 55 i ot 3k 39 st 45 e
il 3egie 90 e Ffewsh oMt T &l FeTq & Folc & A wgd feaFd 3T STelt
%ug@wmg@nm%%mmmmmOOOmm*m
aaﬁaﬁﬂ#emaﬁgcmmwmwmmmmmm'&%mm
T &1 §H 28 BIG ¥ UgA 3M13C 1SS T9I¢ did goR i &t #0339 = arel &1
& o & i goIR et |t F71 F91e & at F A s TFHHT g Swelt| WX, AT
e & urelt 1 waTor 8iY gYaT ¥1 R T B oY gYar 81 g gAi TR 9
7S Y| gH 3W TR IR F9IR w3 fFar §, 9y @4t 2700 F03 @) @1 ¥ aneh
BT &) & TTH F hueere fFaT 9141 &1 TTH ¥ eA FaT § & wwradih f S+
st 7@ A TIE F §H o0 Yhad W &, AR g7 Ol T Y Blew W
rear| AT Ao AT drewed Jover # gam {1 few mem whe A st 1500 &
2000 FRUF TTY T AL §IHT| TE TFH F ST Qv g1

SUPPLEMENTARY DFGS.

On being asked by the Committee about Scheme-wise details of supplementary

Demands sought by the Department during 2019-20 and the reasons therefor, the

Department submitted:-

"Amount sought by the Department under Supplementary Demand for Grants
during 2018-19 and 2019-20 (Ist batch)is:
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(Rs. In crore)
2018-19 2019-20 (Ist batch)
DAC&FW 21178.70 0.05

Second and Final batch of Supplementary Grants, 2019-20 has not yet been
finalized by Ministry of Finance. Scheme-wise supplementary details, 2018-19 and

2019-20 (Ist batch) may be seen at Annexure-ll and lll.

E. RE-APPROPRIATION OF FUNDS

1.14. On being particularly asked about Scheme-wise/Programme-wise details of re-
appropriation of funds made between the Schemes/Programmes during 2018-19 and
2019-20, the Department submitted:-

Funds re-appropriated under major schemes may be seen as under:
(Rs. In crore)

Name of Scheme 2018-19 2019-20
(10/02/2020)

Pradhan Mantri Fasal Bima (-)40.30

Yojna

Interest Subsidy for Short Term (-) 13.00 (-) 54.80

Credit to Farmers

Pradhan Mantri Krishi Sinchai (-)35.62 (+) 85.00

Yojna-Per Drop More Crop

(PMKSY)

Implementation of MIS / PSS (-) 10.80

PM Kisan Samman Nidhi (-) 109.64

Secretariat (+) 7.36 (+) 0.38

Rashtriya Krishi Vikas Yojna (-) 15.89

Green Revolution-Krishonnati (+)97.45 (+) 101.76

Yojna

Details of Scheme-wise Re-appropriation for 2018-19 may be seen at
Annexure-lll. In so far as details of re-appropriation for 2019-20 is concerned,
final position of the same will be available after the end of the financial year.
However, major re-appropriation till 10/02/2020 has been indicated in the above
table.

22



F.

FINANCIAL IRREGULARITIES

1.15. The Committee categorically desired to know about cases of financial irregularities

reported in implementation of the Schemes being Implemented/Financed by the

DAC&FW during the last two years and action taken by the Department in such cases.

The Department, in its reply, submitted:

G.

"The funds are released and utilized by agencies strictly as per scheme
guidelines. The Department constantly monitors the implementation of schemes
through video conferencing and site visits. Besides, the Internal Audit wing

conducts audit of schemes on a regular basis."

REVENUE RECEIPTS

1.16. When asked about the sources of Revenue Receipts for the Department apart

from the Budgetary Support, the Department submitted:

"Directorate of Marketing & Inspection (DMI), Faridabad is an attached office
under the administrative control of Marketing Division, DAC&FW levy grading
charges. Ch. Charan Singh National Institute of Agricultural Marketing (CCS
NIAM), Jaipur has the source of Revenue Receipts through Training / Consultancy
/ Education. The National Institute of Agricultural Extension Management.
(MANAGE) is an autonomous institute under the Administrative control of
Extension Division, DAC&FW. The MANAGE conducts management development
programme in agricultural extension management for senior level extension
personnel and policy makers working in the State Governments. The revenue
receipts of MANAGE are from Self Financing Programmes i.e. PGDM (ABM) and
Consultancy/Sponsored Programmes. The Farm Machinery Training Institutes
(FMTTIs) generate revenue from the Farm, Testing and Training activities.
National Cooperative Development Cooperation (NCDC) is an autonomous body
under the administrative control of Cooperation Division, DAC&FW. The NCDC

conducts training programmes and consultancies to generate revenue."
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1.17. On being specifically asked to furnish details of target and achievements of

Revenue Generation during 2018-19 and 2019-20, the Department submitted:

"The Information of revenue receipts, targets and achievements of revenue

generation for 2018-19 and 2019-20 may be seen as:

RECEIPT — BUDGET

(in lakhs)

Major Head

BE

RE

Actuals

BE

RE

Actuals

2018-19

2018-19

2018-19

2019-20

2019-20

upto
Jan-2020

0050-
Dividends &
Profits

1374.01

1445.91

1012.60

1514.84

1557.22

1240.59

0070-Other
Admn
Services

6.80

8.25

9.08

8.30

12.19

9.74

0071-
Contributions
& recoveries
towards
pension &
other
Retirement
Benefit

35.05

72.00

68.30

76.00

40.30

37.27

0075-Misc.
General
Services

5.00

4.75

10.80

5.00

11.40

17.30

0235-Social
security &
Welfare

0.01

0.01

0.00

0.01

0.01

0.00

0401-Crop
Husbandry

42405.00

57056.00

43002.51

59256.00

60240.50

43022.14

0435-Other
Agril.
Programmes

2050.00

2300.25

222715

2355.22

1955.02

1803.98

Grand Total

45875.87

60887.17

46330.44

63215.37

63816.64

46131.02

1.18. On the query of the Committee regarding targets being

Generation for the year 2020-21, the Department submitted:-

set for Revenue

"Targets for Revenue Generation for financial year 2020-21 may be seen as

follows:
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"REVENUE RECEIPT" (in lakhs)
BE
Major Head
2020-21
0050-Dividends & Profits 1631.74
0070-Other Admn. Services 13.20
0071-Contributions & recoveries towards 4030
pension & other Retirement Benefit '
0075-Misc. General Services 9.50
0235-Social security & Welfare 0.01
0401-Crop Husbandry 62342.50
0435-Other Agri. Programmes 1956.02
Grand Total 65993.27

1.19. The Committee also desired to have details of fee received by the Training
Institutes under the DAC&FW for providing Consultancy/Training services provided to
other Organizations during the year 2019-20. The Department on this count submitted:

"Details of fee received by the Training Institutes under the DAC&FW for providing
Consultancy/Training services provided to other Organizations during 2019-20

may be seen as:

Sl. Name of the Institute/Organization Revenue Receipts (Rs. in crore)
No. 2018-19 2019-20
1. DMI 20.92 16.65
2. CCS NIAM, Jaipur 5.13 3.85
Fees from Education Program,
PGDAMB and Consultancy Services
charges
3. MANAGE 6.50 3.56
PGDM (ABM), Consultancy/Sponsored
Programmes and ACABC Services
Charges
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4. EMTTI

e CRFMITTI 6.63 7.81

e NRFMTTI 2.92 2.21

e SRFMTTI 212 1.54

o NERFMTTI 0.41 0.33

Total (FMTTI) 12.08 11.89

5. NCDC- Gross fee Received from 21.66 12.46

Conducting Training Programmes &
Consultancies

GRAND TOTAL 66.30 48.41

1.20. When asked to furnish details of utilization of revenue generated by DAC&FW
Institutes during the last one year, the Department submitted:
"Details of Utilization of revenue generated:

CCS NIAM:

(Rs. in crore)
Year | PGDABM | Consultancy | Total | Expenditure Savings
(Student including

Fee) training
revenue
2018-19 4.35 1.18 5.53 3.46 2.07

MANAGE:- The Department is releasing revenue grants to MANAGE upto 60%
and balance amount is being met from the revenue receipts.
FMTTlIs:- The Institutes do not utilize any funds from the revenue generated. It is

deposited into Consolidated Funds of India.

H. Status of Utilization Certificates

1.21. The Committee desired to have the Scheme-wise details of Status of Ultilization
Certificates (UCs) of the Department for the last three financial years. The Department in

its reply, submitted as follows:

"Department is making concerted efforts for liquidating outstanding Utilization
Certificates due from State governments/Implementing Agencies. No release is

made to State Governments/Implementing Agencies, who have not furnished
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Utilization Certificates. No. of UCs pending and Amount pending in respect of the

Department are as follows:

UCs Pending as | UCs Pending as | Amount of UCs
on 1.4.2017 on 1.4.2018 pending as on
30.12.2019
No. of UCs 291 394 482
Amount (Rs/Crore) | 5173.24 6259.99 4156.77

Details of status of pending UCs in respect of major Schemes for the last three

financial years are:

UCs Pending as on | UCs Pending as on UCs Pending as
1.4.2017 1.4.2018 on 31.12.2019
S.No
Name of Scheme
Amount
Amount Amount .
Nos. (in crore) Nos. (in crore) Nos.|(in
crore)
1. National Food Security Mission (NFSM ) 1 0.29 1 0.28 1 0.28
2 Mission for Integrated Development of Horticulture 0.00 1.08 0.00 27.49 55 494.15
(MIDH)
National Mission on Oilseeds and Oil Palm
3. 0.00 0.00 0.00 0.00 1 2
(NMOOP)
Sub-Mission on Seeds and Planting Material
4. 16 14.20 36 181.99 45 147.87
(SMSPM)
Sub-Mission on Plant Protection and Plant
5. 23 8.29 24 12.99 20 27.15
Quarantine-(SMPPQ)
Sub-Mission on Agricultural Mechanization
. 1 124. 2 25.2 2 275.2
6 (SMAM) 8 67 3 325.29 8 75.29
’ Promotion of Agrlcultura! Mechanization For in Situ 0.00 0.00 4 71.76 3 49.26
Management of Crop Residue
Sub- Mission on Agriculture Extension (SMAE) 0.00 0.00 0.00 0.00 3 17.71
Pradhan Mantri Krishi Sinchai Yojna( PMKSY ) 19 1748.50 22 2291.99 15 1209.91
10. Rainfed Area Development( RAD) & Climate 19 98.95 20 48.65 19 114.98
Change
11. |Paramparagat Krishi Vikas Yojana (PKVY) 42 261.92 57 305.23 69 390.33
Mission on oganic value chain dev. for north east
12. 112.11 12 105.01 1 125.
Region (MOVCDNER) 8 05.0 7 568
National Project on Management of Soil Health &
13. 4 193. 252. 141.9
3 Fertility (NPMSH&F) 8 375 56 52.3 S0 S
Integrated Scheme on Agriculture Census &
14. 0.00 0.00 0.00 0.00 0.00 0.00
Statistics.(ISACS)
1s. Integrated Scheme on Agriculture Cooperation 0.00 0.00 0.00 0.00 5 49.15
(ISAC)
16. | Sub-Mission on Agro forestry(SMAF) 21 5.33 15 8.53 14 19.79
17. |National Bamboo Mission (NBM) 0.00 0.00 27 7.8 35 87.58
Integrated Scheme on Agriculture Marketing
18. 1 .0034 15. 15.2
8 (ISAM) 0.003. 3 5.03 8 5.28
19. |Rastriya Krishi Vikas Yojna (RKVY) 66 2598.61 72 2597.48 100 971.97
20. |National E-Governance Plan -Agriculture (NEGP-A) 9 5.54 13 8.17 22 16.44
GRAND TOTAL 291.00 | 5173.2434 | 394.00 6259.99 482 | 4156.77
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1.22. During the evidence, when asked about reasons for pending UCs, the

representatives of DAC&FW submitted:

"wY, 7 T F1 argT AT weE T St F W@ AR dR ow g fY SR F sraeta st
3TeT §, af ASK & T F Hasia Far Hr FA 2018 7 W 3t 6,259 FHY 9fEer §,
39 gute 7t FY TS Qe F 3raeta 2,291 F:03 3R wda FR R deen
& adid 2,597 3 Y FH TTH F 4T | Veeassr B A 9 ¥ IR §H
HEHT o, df Reearger #ad FAGT FHT I3 Y BN v R & A dk w
a5 AR T & X1 FRn T S wewfod) g1 T 55 wife 3 45 wife & &, swA
T o 39 g1 1T HT FeHTOF) & &Y ST 3T FeHfo8 F FROT & Ig 90 wie, 100
TRT &Y I, Y ATIG T FT HATYT A feFhd 1 T | A Ig AT gU agd gl
& &2 4,000 T *AH FT UF B3 §, AToWF Adera dur f&ar simeam| sw 33 §t
FUS & YA AT T &, [T g7 58 AN 7 dF FI ara &1 399 fAafaa ak
T Gk TS| T HIY AT & g TR FABREFA WoiFed o od § 3 Tee
R Relisr FIa F eea Yar §1 aArtell 3R 3mer Y A & 31 AR, 2018 1 ST
I @ e g3, At T AT @Y el &1 F0 3% F &) Arer H1 AR IR @ A0 8,
ar Y e #7 g2 &Y e ¥1 & AN W ¥l 5 4@ Y gAN TET 6 FIAR S
& 7Y 9f3er Ter W oY, 2,300 F(3 94 T HA F Fererm 7 47 38 2,600 FA3
A o7, AlE AR 9 5 §IR HANT el at A o1| AT AT & 37eT sfFqudie aran
e Bl

SCHEDULED CASTES SUB-PLAN (SCSP)

1.23. The Government has made provision for earmarking specific funds for

implementation of Scheduled Castes Sub Plan (SCSP under different Schemes /

Programmes. When asked by the Committee to submit details regarding financial

performance under SCSP under its various components being implemented by the

Department during the last three financial years, the Department submitted:-

"Financial performance of SCSP under the Schemes of the Department during the
last three financial years is:
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Year BE RE Actual
Expenditure

2017-18 | 6668.89 | 6420.50 3812.45
2018-19 | 7654.09 [11165.86 5543.45
2019-20 | 21556.85 | 16826.93 8735.53

(Provisional)

2020-21 | 22212.43

Scheme-wise details for the last three financial years may be seen at

Annexure-lV.

1.24. When asked to furnish State-wise details of allocations under various Schemes
being implemented by the Department under the SCSP since 2017-18, the Department

submitted:

"State-wise details of allocations under various Schemes being implemented by
the Department under the SCSP since 2017-18 may be seen at Annexure-IV.

1.25. When asked to furnish State-wise details of Physical performance under SCSP
since 2017-18, the Department submitted:

"State-wise details of Physical performance under SCSP since 2017-18 is being

obtained.

1.26. On the query of the Committee regarding the ways in which carving out a
separate Component for Scheduled Caste has benefitted the community, the

Department submitted:

"16.6% of Plan Allocation earmarked for Scheduled Caste farmers/beneficiaries
enables better and focused inclusion in programmatic interventions. It enhance
the earning & livelihood of the scheduled caste farmers by reduction in cost of

cultivation & increase in net returns.”

29



1.27. When asked about reasons for less utilization of funds under Scheduled Caste

Sub-Plan, the representatives of the DAC&FW submitted:

J.

"3T9 Tgd AGeaYT ST e ¢, FoIe Ndlol THH FFAie 6 fore g @d F3t g
g3T? TE F4T TSV &) AT 82 &) AR FRT &, Fie Widiore 1T & 30 37 317 e
¢1 &9 916 § &0 T dw 34 F1 aguAer

T FFOAT H RaFhd 31T §, SHPT AT T ATHT & AT FeeITe
HEAUT & 21,000 FT Tl Y AT ¢ THH FFae & 13,000 F0F A PR
3 T o, 3rsft qoT ofY I o F 17,000 FAF FH ¥ 13,000 FN3 FA T &Y @I R
THH FFAeE A 22 e $T 1T §1 Seeee AEdAud H FHIH F13 F7 FAE FHi
ST Arerar a1, 39H Fid v § a1 wwd §, 50 Feft dF aral F Foaw ad fhar ik
frar %3 F13 A Fow = I 59 &7 ta1 @d i &, v F o asft @
BT T ST 9§ THHY g 47| 3T} arer @t 3 2018-19 F THHT Y FoIR FIAT Y& FT
T, 319 2017-18 & Fald AT W &1 2017-18 & FAH TR THAT & IT v &), &4
TR T A W ¥, s F1E Faorers ¢t ¥ 39 Re @ FA9 20,000 FOF F qor€ F
22 AT F FEE F 4,500 FUT T HAATTN T F 98 19 &1 o), v
FFAC & TFPT A Ig AT Seeire GIIAA & FT gar &1 AR I T e €,
AN O 39T 7T 7= &, ST @ @) AT §1 Seed¥e WEaUA 7 4,000 FT YA a9
W, o7 vFg3rell I5 @9 F gH ¢ | Ie fwera It RITFET & arg e 81"

Tribal SUB-PLAN

1.28. The Government has made provision for earmarking specific funds for

implementation of Tribal Sub Plan (TSP) under different Schemes/ Programmes.When

asked to furnish Financial Performance of TSP under various Schemes being

implemented by the Department during the last three financial years, the Department

submitted:

"Financial performance of TSP under the Schemes of the Department during the

last three financial years is:

Year BE RE Actual
Expenditure
2017-18 | 3293.28 3170.61 2196.31
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2018-19 | 3965.37 |5784.72 | 3354.76
2019-20 | 11168.01 | 8717.57 | 6423.63

(Prov.)
2020-21 | 11507.65

Scheme-wise details for the last three financial years may be seen at

Annexure-V"

1.29. When asked to furnish State-wise details of allocations made under TSP

Component for various Schemes being implemented by the Department since 2017-18,

the Department submitted:

"State-wise details of allocations under various Schemes being implemented by
the Department under the TSP since 2017-18 may be seen at Annexure-V."

1.30. When asked to furnish State-wise details of Physical Performance of TSP

Component for various Schemes being implemented by the Department since 2017-18,

the Department submitted:

"State-wise details of Physical performance under TSP since 2017-18 is being

obtained."
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CHAPTER-II

SCHEME-WISE ANALYSIS

A. Pradhan Mantri Kisan Samman Nidhi (PM-Kisan)

2.1. The Central Government started PM-Kisan with a view to provide income support
to all farmer families across the country, to enable them to take care of expenses related
to agriculture and allied activities as well as domestic needs,. The Scheme aims to
provide all farmer families across the country a benefit of..Rs..6000 per year in three
installments of..Rs..2000. The Scheme took effect from 01.12.2018 for transfer of benefit
to eligible beneficiaries during the financial year 2018-19. The Scheme is being
implemented online through the Direct Benefit Transfer (DBT) mode for which an
exclusive web-portal www.pmkisan.gov.in has been created. The identification of
beneficiaries for the Scheme is the sole responsibility of the State/UT Governments
which upload their necessary details on the PM-Kisan portal for enabling transfer of
benefits to them. When asked by the Committee to provide details of financial
allocations and their utilization under the Scheme since its beginning, the Department
submitted:

"Details of financial allocations and utilization since beginning of the Pradhan
Mantri Kisan Samman Nidhi (PM-Kisan) Scheme may be seen as under :

Year Financial Utilization of funds (as on 11/02/2020)
Allocation
2018-19 | % 20,000 Crore As benefits to beneficiaries-

¥ 6005.4858 Crore

Administrative Expenses- X 45.0725 Crore

2019-20 | % 75,000 Crore As benefits to beneficiaries-
¥ 44,748.28 Crore
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Administrative Expenses- X 10.2274 Crore

2.2.  On being specifically asked to provide details of the criteria for exclusion and the
basis of identification of eligible beneficiaries, particularly when the Scheme is intended

to cover all the farmers, the Department submitted:

"Details of the criteria for exclusion and the basis of identification of eligible

beneficiary farmers:

The following categories of beneficiaries of higher economic status shall not be

eligible for benefit under the scheme:

(a) All Institutional Land holders; and

(b) Farmer families in which one or more of its members belong to following

categories:

i) Former and present holders of constitutional posts

ii) Former and present Ministers / State Ministers and former / present
Members of Lok Sabha / Rajya Sabha / State Legislative
Assemblies / State Legislative Councils, former and present Mayors
of Municipal Corporations, former and present Chairpersons of

District Panchayats.

iii) All serving or retired officers and employees of Central / State
Government Ministries / Offices / Departments and their field units,
Central or State PSEs and Attached offices / Autonomous
Institutions under Government as well as regular employees of the
Local Bodies (Excluding Multi Tasking Staff / Class IV / Group D

employees).
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2.3.

iv) All superannuated / retired pensioners whose monthly pension is
Rs.10,000/- or more (Excluding Multi Tasking Staff / Class IV /

Group D employees)

V) All Persons who paid Income Tax in last assessment year.

Vi) Professionals like Doctors, Engineers, Lawyers, Chartered
Accountants, and Architects registered with Professional bodies and

carrying out profession by undertaking practices.

(c) In case of new beneficiaries being uploaded on the PM-KISAN Portal, all land
holding farmers’ families who are Non-resident Indians (NRIs) in terms of the
provisions of the Income Tax Act, 1961 shall be excluded from any benefit under
the Scheme.

For the purpose of exclusion, State/UT Governments can certify the eligibility of
the beneficiaries based on self declaration by the beneficiaries. In case
beneficiary is not available / does not reside in the village, State / UT
Governments may consider certification based on the declaration by other adult
member of his / her family. In case of incorrect self declaration, beneficiary shall
be liable for recovery of transferred financial benefit and other penal actions as

per law."

When the Committee asked about numbers of States implementing this Scheme,

the Department submitted:

2.4.

"As on 12/02/2020, data of the beneficiaries is being uploaded by all the
States/UTs except West Bengal."

On being asked to provide State-wise details of beneficiaries under the Scheme

since 2018-19, the Department submitted the following information:
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"The State-wise details of funds disbursed to beneficiaries under PM-KISAN are

as follows:
2018-19
State/UTs No_. -of _ No. of beneficiaries benefitted
beneficiaries 1st 2nd 3rd 4th
registered* | Installment | Installment | Installment | installment
ANDAMAN AND
NICOBAR 11,895 10,003 N/A N/A N/A
ISLANDS
ANDHRA
PRADESH 3,845,946 3,316,854 N/A N/A N/A
ARUNACHAL
PRADESH 18,500 - N/A N/A N/A
ASSAM 1,696,809 945,571 N/A N/A N/A
BIHAR 736,490 231,738 N/A N/A N/A
CHANDIGARH 271 13 N/A N/A N/A
CHHATTISGARH 268,202 111,898 N/A N/A N/A
DADRA AND
NAGAR HAVELI 6,167 4,253 N/A N/A N/A
DDIG‘MAN AND 2,663 2,030 N/A N/A N/A
DELHI 2,504 - N/A N/A N/A
GOA 3,947 2,189 N/A N/A N/A
GUJARAT 3,147,062 2,736,691 N/A N/A N/A
HARYANA 1,253,982 941,260 N/A N/A N/A
HIMACHAL
PRADESH 588,073 451,506 N/A N/A N/A
JAMMU AND
KASHMIR 658,874 455,235 N/A N/A N/A
JHARKHAND 613,040 470,100 N/A N/A N/A
KARNATAKA 425,309 19,546 N/A N/A N/A
KERALA 2,613,786 935,786 N/A N/A N/A
LAKSHADWEEP 1,628 - N/A N/A N/A
MADHYA
PRADESH 19,077 - N/A N/A N/A
MAHARASHTRA 4,234,983 1,924,874 N/A N/A N/A
MANIPUR 42,403 7,276 N/A N/A N/A
MEGHALAYA 26,385 - N/A N/A N/A
MIZORAM 36,910 21,934 N/A N/A N/A
NAGALAND 43,519 27,760 N/A N/A N/A
ODISHA 984,118 848,945 N/A N/A N/A
PUDUCHERRY 6,362 4,199 N/A N/A N/A
PUNJAB 1,558,642 1,123,234 N/A N/A N/A
RAJASTHAN 3,011,468 - N/A N/A N/A
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SIKKIM - - N/A N/A N/A
TAMIL NADU 2,773,646 | 1,961,212 N/A N/A N/A
TELANGANA 2,667,200 | 1,876,737 N/A N/A N/A
TRIPURA 163,091 151,095 N/A N/A N/A
UTTAR
PRADESH 15,387,313 | 11,112,689 N/A N/A N/A
UTTARAKHAND | 591,109 332,801 N/A N/A N/A
WEST BENGAL - - N/A N/A N/A
Total: 47,441,374 | 30,027,429 N/A N/A N/A

*in 2018-19, only 1% installment was payable to the farmers registered in 2018-19.

Subsequent installments are being paid to these farmers in 2019-20 as and when

they become due.

2019-20
State/UTs Nc_). _of _ No. of beneficiaries benefitted
beneficiaries | 1st 2nd 3rd 4th

registered Installment | Installment | Installment | installment
ANDAMAN AND
NICOBAR ISLANDS 4,986 6,501 15,909 15,048 10,617
ANDHRA
PRADESH 1,599,089 | 1,800,927 4,175,957 4,114,193 3,135,612
ARUNACHAL
PRADESH 45,672 50,823 38,094 8,556 2,765
ASSAM 1,969,542 | 1,758,629 2,414,299 1,974,747 952,266
BIHAR 5,021,336 | 5,128,658 4,706,919 3,156,473 670,525
CHANDIGARH 191 410 425 267 247
CHHATTISGARH 1,890,785 | 1,768,921 1,654,160 993,519 104,905
DADRA AND
NAGAR HAVELI 4,434 6,182 10,309 8,656 5,761
DAMAN AND DIU 1,003 1,433 3,371 3,095 2,331
DELHI 11,868 12,408 11,468 9,047 1,864
GOA 4,730 5,059 6,278 5,176 3,173
GUJARAT 1,984,682 | 2,087,770 4,701,941 4,384,553 2,563,936
HARYANA 402,344 512,887 1,437,275 1,343,219 1,001,515
HIMACHAL
PRADESH 305,866 412,449 843,492 773,642 535,693
JAMMU AND
KASHMIR 369,134 469,076 890,612 789,200 548,782
JHARKHAND 1,151,390 963,390 677,933 656,350 320,170
KARNATAKA 4,656,360 | 4,885,530 4,675,000 3,604,735 352,488
KERALA 388,500 | 1,837,484 2,908,989 2,597,349 1,974,496
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LAKSHADWEEP 71 - - - -
MADHYA
PRADESH 6,615,866 | 5,519,572 4,957,931 2,886,351 123
MAHARASHTRA 5,308,567 | 6,532,279 6,821,942 5,287,162 2,021,367
MANIPUR 187,662 166,513 96,815 50,988 31,649
MEGHALAYA 52,171 70,236 64,747 36,890 22,010
MIZORAM 42,611 45,600 65,510 53,698 21,598
NAGALAND 140,878 140,989 161,731 87,829 29,996
ODISHA 2,808,203 | 2,779,712 2,930,610 2,065,516 394,684
PUDUCHERRY 3,561 5,304 9,170 7,509 914
PUNJAB 812,747 | 1,116,837 2,214,919 1,467,311 1,432,400
RAJASTHAN 3,243,873 | 5,204,516 4,820,425 3,722,203 1,884,456
SIKKIM 11,760 11 11 - -
TAMIL NADU 946,475 | 1,567,310 3,372,052 3,141,155 2,317,369
TELANGANA 963,453 | 1,604,854 3,414,194 3,167,793 2,321,010
TRIPURA 37,733 43,601 189,720 182,126 140,460
UTTAR PRADESH 7,616,362 | 7,622,716 17,104,668 | 14,991,796 7,728,816
UTTARAKHAND 163,280 368,980 670,035 603,658 453,114
WEST BENGAL - - - - -
Total: 48,767,185 | 54,497,567 76,066,911 | 62,189,810 | 30,987,112

2.5. During the evidence, when pointed about

inconsistency

in numbers of

beneficiaries under the Scheme, the representative of the DAC&FW submitted:-

", YA Tgd @ Ageaqol N FY A A AT R 3w H DA A Fhe
IR A FT STl SATaT ¢ fEHFaR 2018 & AT 31 AN dF UGl STl
ST 47| GERT SEciodtee I, A, ST 3 Ja1s F1 Smean, T 3erea & A
AGE dF & STCIAAE SN RUFR & AR AT AL d HT 9T STeTddC
ITaT ¥ I§ ThH Fedt § B e IRws F AN frarer e g €, 39 e &t
a1 & a1 A o« giar 1 o fhurer 1 AR & & fReweew 2018 @ 19 AR
d% Q& H ATH 3T 14T, 3P eHFa & AFT AT d& 3 STCladA+e HT 47T Ao
3 3m st oM AfFe o frae 1 Oée T sl & AFT Fe§ F 3 §,
3aH fGEFaT 2018 & dhT AT 2019 F fFed At R, FAF 37T 717 § VT
o 3rdter  faT &1 SUH GHSAA H UVST 37T 31T TET &1 98 PN 36 oI $9 A8} ¢l
IR & 9gell PR & 3@ ar gAR 4,33,51,609 fFuTeT f@e=¥ 2018 ¥ A+ AT
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2.6.

2019 d& 9ice X AT & 3R g7 ST AT 30 O e & 4,17,81,516 fhAmet
I AT A eI AL arer e AR F 2,75,19,727 i 37 T@T &, AT W v §
ST AT 2018 T G WX G AT F| gell I AT 2019 { AFT FIT$ 2019 AF
qIe O AT A 39 TE § 2,75,19,727 frumal it e srter & Farg 7 aF 7
S ST e, 3R g/ AT dled U3 FY aY 6,96,01,243 fFamET Y dur A aet
fewFat @ A= A aF w1 44T FeT 4,33,51,609 et w e 3k 7@ amar S
6,93,01,243 fRaTaT Y ATl 3T I AW FTAH HTATE, SHR 3T T H fo@mr &
S gger G & JAFT AR aF 4,33,51,609 fFETT 3T 1T &, 38@A  4,04,41,600
fRATeT FY HITET A Ada AEIS FT STETARTC A AT AT A1 e 9T 1 3T @
31 S[eIT$ d ATT &, 319 A 2,64,58,706 framatt Y frea ffrer a1$1 1 F03 71v framer
T, ST Igell IR AR AT H 3T | 57 YFR A AT T Tl STClaTHAee &l
arefer fArerar &, 39 fiRTs 7 7,69,30,910 framat &) Sur e €1

3T 39 NIRRT 7 3T I} 74T 87 IMUR FFCHN AT FIA HT TGEUT 1
fmFaR, 2019 & &Y 71| 3w, A1 §¥e F AR TTT AU FFA-FWAR F BIFHT 381
fraTEt F1 3|7 AA, ST MY FeEcaadl 3T 14T 81 3TYR FEead@d) 6 F03 40
arE fRETAY 1 37 3= 3R 3FF ST AT SEA 3 FT 9 oI W R §, ey
IR SEeTedAe fAd 0| 2 FA3 17 o1@ W fFATT &, et o seeraae &am
W, 39 IR & # TaTaT §| S Ggel FEiaA-e HaT 347 U1, Ig 7§ ThA o, S«
%ﬁ#{aﬁmﬁmg‘hgmwaﬁﬁgﬁsm#aﬁw“ézﬁgmmm
qIT AT| 38 a6 A Feradr TR A 7151 & FJ9 A 7Y it 1 I1ch B, 9§
STl BT T AT §1 ST b1 7 IdTAe gam o 3w g qr A g 7€ 3k
3AHT ATSHT 1S T &1 IAT| S dhT F HIS T &1 AT ar sq1 3t fAwr 3mam| s
Y A=t 1 v o §1 3R §H I’ & e & & ar 4,17,81,516 & RAF 13
T FT 3} &, S e 3 WA 5ar 1"

During the evidence, when asked about reasons for failure to achieve the target

for enrolment of 14 crore farmers under the Scheme, the representatives of DAC&FW

submitted:-

"EX, A ARIT FT I HhdlsT 41, WA A3 giest A=l i g&ar fFae €, saa f1$
T g U1, AfPeT §H AT Ig AR dAFT I & F ST iTavere gifeser af gar ¢,
39H 14 F3 P g IIRT, fas! J81 W Fav & I =ifge 34 e ¥ 14
FU3 fFamEl & T gore 7 I A sqavar @ o718 oY 3879 v 39 3mAT B 3mer s
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2.7.

2.8.

a»—cwgtr,am?f 8m45mwgclmwm%,mﬁwaﬁﬁmlm
fraTet Y gE&ar 17 o 1"

Further, elaborating on the issue, the representatives of DAC&FW submitted:-

T, TEC F1 3T 93T ¢, 39 Foree 3aft gzt &1 3rsft O 30 o) 71gt ) &1 3iat
gt F eanfAe g R 1 3 foree & 3@, aY I & 4T g g Seen | SR e
# XA g1 U1, 3% el oAz RS , 9% RAwwa gt W FhH 5l g€ fY, cow
3egial A BRI 1 WAFTAT FIA T YTaUTT T@T AT| T6T §ART ATHST FA
3% FU3 Fame & Iraar a1, AfFer aeT Rk 58 @ fFaTeT 3Tl q w9rar § FO
fgrR & F09 1 F F1 T g msﬁ@t#aﬁmmgm%la?ﬁmﬁa
FIA A AT FT I &1 §F AN F Thert BT AT & F6 Teew 4 €33 We A 5w
wﬁm%,qgwam%lmmawﬁmgézﬁ,mmqﬁaaﬁﬁ
at g9 RT e § HT0 FOT 12 A3 P Aegfa alk & swd o= aiRe, s e
aﬁrﬁ%ﬁ#%ﬁﬁ#mm%lmsﬁaﬁmﬁm?ﬂ%l 12 FUS H T 9 AT 40
wm?aaﬂﬁwmw%lzﬁmgcagaq}ﬁ%m 3Tt aTelY 24 Bl Y
S VST Y Th T g1 AY AT @ TF AT & 36T fFA a& &1, 99 i
YT, S=i) S ITelT IE 32T T ATAS Ig T W g

When asked about steps being taken to facilitate farmers for enrolment under the

Scheme, the representative of DAC&FW submitted:

2.9.

"8, §H I A G § T A1 oft Hivwd W, FiAe afdw e W g Se @ gaear
g e a1 8§, AW g WA FI W} 8, A a8 AeFH 7 39T FT X g9,
AT & Q3| G8 38 TF 3T FT AT §1 3T FAT 60 1@ Y IR 311 Thr 81 60
o fhure faar d@ure & 9 e, gg @ HewH & IF T A, AT ATH aelr
T, & var aer 19T By I fRETeT 3T, Y 60 9 fRaTeT 0 O, T g AT
@rer foram fF el A@UTe & 9 ST gU F AT F& I A A ¥ qane &
e oft ghory”

On the query of the Committee regarding coverage of the farmers under the

Scheme, the representative of the DAC&FW submitted:
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"FT, TIATT THIHA FUlAC FegdT § & aF A1 W) FHT §, 36 ) Sur sveam) #&
smfrﬁmwaw@squﬁﬁagaaﬁgé%wﬁﬁm#ﬁmﬁaﬁ
geI$ W A §, 3T Y 197 11 Tfgw| S 3r9eh gar € §, 39T A Y Fres H
AAHRY §AY TATET Bell §1 F5 TeH H Ters FY ATl FT @1 §| 6139 & TsT A
oIl FT @ ¥, T8 W g &of @1l ¥ qgA @ FeeH H qer$ AeAcll §, Afdper
hregss ¢t &1 BraTa 1 A1 @ale # ot A Qe §1 $o Teew A e g,
F6 TCH A dlerel A1 g, &t 37 N H Rl seve=t 81 sreh §1 swfoe ds e
& FATEA 3o § I F W a1 & W@ ¥ A A FAgAE o3 @i g1 @
FFYTAE Y AT QX MT GG A FTHAT et | FHIAE A5 7 F:$ Rwa aidh el
¢l FFgAd dz A ¢ oo el g8 ¥ wide el g8 ¥ Fegfad s A gwa
feter Y TenF F AT 71 Ard-$ee Rew F gHa FgfAd o3 aren vars w1 @
g

2.10. In reply to a pertinent query of the Committee regarding coverage of farmers tilling

Panchayat's land, the representative of DAC&FW submitted:

2.11.

"H IR G FT I Fhell §| S TR 1 Tl frara i Brorch ¥, afa-gramiae
Wze 1 STHNT At § it St a1y e et &, a7 crawae Wse i STH gt §
S AlT-graE ST HY ST guraa @ Al § 3k s R F sgwr A oot ¥,
at 3wt dar fAear g1 A ak W oz Rers & gor §, af dar f@aem”

Further, elaborating on the issue, the representative supplemented:

g & &Y REeH &1 9gd &, Az NarE & afas &1 a1 of g1 &1 987 ) 3°S1
AT 3T T@T § 3R 8T W ST vara & A1 §, 981 W I8 SHICAId o3 §, 399
IoTeh! TS 1ET AT §1 ... WX, BT §HER Ig! qoIdT ¢ | Tg STATIET H AT 31T ¢
St e STATEEY A LT AT §, ITRY ol TR g A § 3 39 T 1 afAfhe
&1 FArerar &1 St STATEEY 3 3T 97T, WY SHHT BrIer Aerar 1"

2.12. On a query of the Committee regarding problems being faced by the Department

during implementation of the Scheme, the Department submitted:-

"Following are the problems being faced by the Department during

implementation of the Scheme:
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) Non availability of Proper land records in some States
) Non-transference of land to heirs in case of deceased landholders
c) Non availability of proper records after mutation of land in Punjab
) Community owned land in North-East regions
) Slow Aadhaar authentication of Data on account of mismatch between names
in PM-KISAN database and that on Aadhaar
f) Incorrect bank details
g) Poor internet connectivity hampering uploading of data in PM-KISAN portal
h) Promptness of the State Governments in uploading data of beneficiaries"

2.13. On a further query by the Committee regarding mechanism for monitoring the
effective implementation of the Scheme so as to ensure that the beneficiaries get the
intended income support, the Department submitted:-

A Project Monitoring Unit (PMU) at Central level will be set up in the Department
of Agriculture, Cooperation & Farmers Welfare (DAC&FW) in the form of a Society
registered under the Societies Registration Act, 1860. This PMU shall be tasked
with the responsibility of overall monitoring of the scheme and shall be headed by
Chief Executive Officer (CEO). PMU shall also undertake publicity campaign
(Information, Education and Communication-IEC). Each State / UT Government
will designate a Nodal Department for implementation of the scheme and
coordinating with Central Government with regard to implementation of Income
Support Scheme. On the lines of PMU at central level, States / UTs may consider
setting up dedicated Project Monitoring Units at State / UT Level. 0.125% for the
amount of installments transferred to beneficiaries can be transferred by Central
Government to State / UT Government to cover the expenditure on their PMUs, if
established and for meeting other related administrative expenses including cost
to be incurred for procurement of stationary, field verification, filling of prescribed
formats, their certification and its uploading as well as incentive for field
functionaries, publicity, etc. States / UTs will furnish the details of the account to
which Administrative Charges are credited by the Central Government. The

administrative charges payable to the States / UTs will be provided by

41



Government of India based on the volume of work and the number of

beneficiaries.

B. Pradhan Mantri Kisan Maan Dhan Yojana

2.14. With a view to provide social security net to Small and Marginal Farmers (SMF)
as they have minimal or no savings to provide for old age and to support them in the
event of consequent loss of livelihood, the Government has decided to implement a new
Central Sector Scheme namely Pradhan Mantri Kisan Maan Dhan Yojana Scheme for
providing old age pension to these farmers. Under this Scheme, a minimum fixed
pension of Rs. 3000/- p.m. will be provided to the eligible small and marginal farmers,
subject to certain exclusion clauses, on attaining the age of 60 years. The Scheme aims
to cover around 5 crore beneficiaries in the first three years. It would be a voluntary and

contributory pension scheme, with entry age of 18 to 40 years.

2.15. On being asked to provide details of this Scheme, the Department submitted the
following information before the Committee:-

"The Government has launched a pension scheme, namely, the Pradhan Mantri
Kisan Maan-DhanYojana (PM-KMY), w.e.f. 12th September, 2019 for all Small
and Marginal Farmers in the country holding cultivable land upto 2 hectare,
subject to certain exclusion clauses, with a view to provide them social security
net as they have minimal or no savings to provide for old age and to support them
in the event of consequent loss of livelihood. The Scheme is expected to benefit
about 3 crore farmer families. The scheme provides for payment of a minimum
fixed pension of Rs.3,000/- per month to the eligible farmers on attaining the age
of 60 years. It is a voluntary and contributory pension scheme, with entry age of
18 to 40 years. Landholding is the basic criteria for the PM-KMY and hence only
farmers holding cultivable land are eligible for the benefit under this Scheme,
irrespective of whether they actually reside in the villages or not. As on
31.01.2020, a total of 19,57,559 farmers have joined the Scheme."
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2.16. When asked about eligibility criteria for inclusion as beneficiaries under the
Scheme, the Department submitted:-

"The Eligibility criteria for inclusion as beneficiaries under Pradhan Mantri Kisan
Maan Dhan Yojana(PMKPDY) Scheme:

All Small and Marginal Farmers (SMFs) in all States and Union Territories of the
country, who are of the age of 18 years and above and upto the age of 40 years,
and who do not fall within the purview of the exclusion criteria as mentioned in the
guidelines, are eligible to avail the benefits of this Scheme by joining it.

The exclusion criteria may be seen as under:

The following categories of farmers have been brought under the exclusion
criteria:

(i) SMFs covered under any other statutary social security schemes such as
National Pension Scheme (NPS), Employees’ State Insurance Corporation
Scheme, Employees’ Fund Organization Scheme etc.

(i) Farmers who have opted for Pradhan Mantri Shram Yogi MaanDhan
Yojana (PM-SYM) administered by the Ministry of Labour & Employment

(i)  Farmers who have opted for Pradhan Mantri LaghuVyapariMaan-dhan
Yojana (PM-LVM) administered by the Ministry of Labour & Employment

(iv)  Further, the following categories of beneficiaries of higher economic status

shall not be eligible for benefits under the scheme:

All institutional Land holders

Former and present holders of constitutional posts

Former and present Ministers/ State Ministers and former/present Members of
the Lok Sabha/ Rajya Sabha/ State Legislative Assemblies/ State Legislative
Councils,former and present Mayors of Municipal Corporations, former and
present Chairpersons of District Panchayats.

All serving or retired officers and employees of the Central/ State Government
Ministries/ Offices/Departments and their field units, Central or State PSEs and
Attached offices/ Autonomous Institutions under the Government as well as
regular employees of the Local Bodies (Excluding Multi Tasking Staff / Class

IV/Group D employees)
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All Persons who paid Income Tax in the last assessment year.
Professionals like Doctors, Engineers, Lawyers, Chartered Accountant and
Architects registered with Professional bodies and carrying out profession by

undertaking practice.

For the purpose of exclusion State/UT Government can certify the eligibility of the
beneficiary based on self declaration by the beneficiaries. In case the beneficiary
is not available /does not reside in the village, State/UT Governments may
consider certification based on a declaration by other adult members of his/her
family. In case of incorrect self declaration, beneficiary shall not be eligible for

financial benefit under the Scheme."

2.17. When asked by the Committee about the status of implementation of Pradhan
Mantri Kisan Maan Dhan Yojana, the Department submitted:-

"The status of implementation of Pradhan Mantri Kisan Maan Dhan Yojana is as

follows:
State/UT Registration
Andaman and Nicobar Islands 524
Andhra Pradesh 30,640
Arunachal Pradesh 2,086
Assam 5,350
Bihar 274,689
Chandigarh 528
Chhattisgarh 200,877
Dadra and Nagar Haveli 161
Daman and Diu 119
Delhi 101
Goa 136
Guijarat 63,271
Haryana 402,896
Himachal Pradesh 2,857
Jammu and Kashmir 7,799
Jharkhand 245,664
Karnataka 35,257
Kerala 889
Lakshadweep 71
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Madhya Pradesh 63,456
Maharashtra 74,994
Manipur 174
Meghalaya 101
Mizoram 85
Nagaland 846
Odisha 139,055
Puducherry 113
Punjab 12,004
Rajasthan 32,618
Sikkim 23
Tamil Nadu 103,403
Telangana 7,966
Tripura 553
Uttar Pradesh 244,071
Uttarakhand 1,717
West Bengal 2,465

Total 1,957,559

2.18. When asked to furnish details of financial allocations made during 2019-20 and

2020-21, the Department submitted:-

Details of Financial Allocations made during 2019-20 and 2020-21 are as under:

(In crore of Rupees)

Financial Year BE RE
2019-20 900.00 200.00
2020-21 220.00

C. Pradhan Mantri Krishi Sinchai Yojana (PMKSY) - Per Drop More Crop

2.19. Per Drop More Crop component of the Pradhan Mantri Krishi Sinchayee Yojana
(PMKSY) is operational from 2015-16 in the country. PDMC (Per Drop More Crop)
mainly focuses on water use efficiency at the farm level through precision/ micro
irrigation. Besides promoting precision irrigation (Drip and Sprinkler Irrigation System)

and better on-farm water management practices to optimize the use of available water
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resources, this component also supports micro level water storage or water
conservation/ management activities as Other Interventions (Ol) to supplement source
creation through micro level water storage or water conservation/management activities

to complement and supplement drought proofing measures.

2.20. When asked to provide details of facilities/ support being provided to the farmers
under PMKSY- Per Drop More Crop, the Department submitted:-

"The PMKSY-PDMC is operational from 2015-16 in the country which focuses on
water use efficiency at the farm level through micro irrigation. Besides, this
component also supports micro level water storage or water conservation/
management activities as Other Interventions (Ol) to supplement source creation
for Micro Irrigation.

Financial Assistance @ 55% for small & marginal farmers and 45% for other
farmers is being provided for installation of Micro Irrigation under the Scheme.
Besides, some States provide additional incentives/ top-up subsidy to farmers for
encouraging installation of Micro Irrigation (Andhra Pradesh , Telangana,
Karnataka, Tamil Nadu, Gujarat, Madhya Pradesh, Rajasthan, Himachal Pradesh,

Chhattisgarh, Haryana, Odisha, Punjab, West Bengal, Uttar Pradesh, Bihar etc.)."

2.21. On being asked to provide State-wise details of financial allocations and
expenditure under PMKSY- Per Drop More Crop since its inception, the Department
submitted:-

State-wise details of fund release under PMKSY- Per Drop More Crop since its

inception are as follows:

Rs in Crore
2019-20
S.No. States/UT 2017-18 2018-19 (as on 10.2.2020)
1 | Andhra Pradesh 517.10 520.00 252.00
2 | Bihar 12.50 27.91
3 | Chhattisgarh 55.00 43.39
4 | Goa 0.00 1.20 0.50
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5 | Gujarat 300.00 272.50 180.00
6 | Haryana 14.01 27 .41 16.80
7 | Himachal Pradesh 19.25 26.00 18.00
8 | Jharkhand 25.00 10.00 22.97
9 | Jammu & Kashmir 3.00 7.80 5.50
10 | Karnataka 385.00 372.03 410.00
11 | Kerala 25.00 4.00
12 | Madhya Pradesh 150.00 132.56 102.00
13 | Maharashtra 362.50 360.00 174.00
14 | Odisha 48.00 58.00 30.00
15 | Punjab 0.00 9.00
16 | Rajasthan 107.50 168.48 75.00
17 | Tamil Nadu 369.55 355.00 204.00
18 | Telangana 257.00 122.00
19 | Uttarakhand 27.20 43.00 19.20
20 | Uttar Pradesh 55.00 87.88 48.58
21 | West Bengal 31.00 40.00 20.00
22 | Arunachal Pradesh 8.30 12.50 18.00
23 | Assam 3.00 30.00 42.00
24 | Manipur 7.50 40.00 15.00
25 | Meghalaya 3.30 12.00
26 | Mizoram 12.30 27.80 27.00
27 | Nagaland 11.80 35.00 30.00
28 | Sikkim 4.00 55.19 31.80
29 | Tripura 3.75 15.00 18.00
Andman & Nicobar
30 | Island 0.50 0.00
31 | Puducherry 0.00 0.00
32 | Ladakh 0.50
33 | HQ 1.43 2.73
Grand Total 2819.49 2918.38 1760.85
Note: Funds to States under SCSP and TSP categories are being released based

on the percentage of population.

2.22. When asked to furnish State-wise details of Physical performance (Targets &

Achievements) under PMKSY- Per Drop More Crop since its inception, the Department

submitted:-

"State-wise details of Physical performance under PMKSY- Per Drop More Crop

since its inception are as follows:
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Area in Ha

S.
No. State 2015-16 | 2016-17 | 2017-18 | 2018-19 | 2019-20 Total
1 Andhra Pradesh 94104 | 141098 | 186441 | 200269 60616 682528
2 Bihar 5155 4228 3143 924 1668 15118
3 Chhattisgarh 8056 19227 13087 18929 14913 74212
4 Goa 92 123 236 0 451
5 Gujarat 142681 | 165948 | 143134 | 140778 96877 689418
6 Haryana 3117 5701 10751 10469 1102 31140
7 | Himachal Pra. 3306 937 1197 422 977 6839
8 Jharkhand 4528 | 5810 1544 3978 4345 20205
9 |J&K 0 0 0 0 0
10 | Karnataka 64220 | 139405 | 236107 | 234853 | 131372 805957
11 | Kerala 561 310 358 965 80 2274
12 | Madhya Pradesh 75224 54323 39761 35195 312 204815
13 | Maharashtra 35242 | 106172 | 132829 | 159959 60383 494585
14 | Odisha 2907 4611 3036 10081 8498 29133
15 | Punjab 1799 1950 600 507 161 5017
16 | Rajasthan 56346 47650 48205 53982 0 206183
17 | Tamil Nadu 32288 44778 | 105695 | 172445 | 171830 527036
18 | Telangana 39864 61980 89474 40381 1588 233287
19 | Uttarakhand 721 3199 2182 | 4256.41 6248 16606
20 | Uttar Pradesh 1598 32511 28235 55086 31528 148958
21 | West Bengal 0 0 2137 13370 177 15684
22 | Arun. Pradesh 0 0 0 0 0
23 | Assam 0 0 782 70 852
24 | Manipur 0 0 0 1600 560 2160
25 | Meghalaya 0 0 0 0 0
26 | Mizoram 308 0 0 0 2348 2746
27 | Nagaland 0 0 0 0 0
28 | Sikkim 773 0 0 0 773
29 | Tripura 0 0 0 0 0
Grand Total 572980 | 839961 | 1048934 | 1158519 | 595583 4215977

2.23. On a pertinent query of the Committee as to whether any time bound target fixed

under the Scheme , the Department submitted:-
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e "The Scheme is being implemented based on the Annual Action Plan
submitted by the States approved by the State Level Sanctioning Committee
(SLSC) within the budget allocation.

e The Scheme is demand driven.

e Annual Action Plan of the scheme is based on the comprehensive District
Irrigation Plans prepared by the States for effective planning and

implementation of PMKSY."

2.24. The Finance Minister in Budget Speech (2020-21) has stated inter-alia that "water
Stress related issues are now a concern across the country". When asked by the
Committee about the ways by which the Department propose to address this concern at

the farm level, the Department submitted:-

"Per Drop More Crop scheme of this Department addresses the farm level water
management by efficient use of applied water on the field through adoption of Drip
& Sprinkler systems (Micro Irrigation) which results in saving of water through
Drip irrigation efficiency by about 90% and Sprinkler irrigation efficiency by about
70%.

The PMKSY-PDMC also supports micro level water storage or water
conservation/ management activities as Other Interventions (Ol) to supplement
source creation for Micro Irrigation.

Further, the following initiatives have also been taken for water conservation and

improving water productivity.

o Indian Council of Agricultural Research (ICAR) has developed cost
effective, location specific technologies viz. rainwater harvesting and recycling,
conjunctive use of rain, surface and groundwater resources, smart and precision
technologies for irrigation and farming practices, optimum irrigation scheduling,
resource conservation technologies and efficient rain water harvesting structures
so that the harvested water can be used for supplemental /life saving irrigation

under water scarce situations.
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o Modern agronomic practices like raised bed sowing, alternate furrow
irrigation, mulching alternate wetting & drying method, laser land leveling,
adoption of varieties which require less water etc. are being promoted through

various programmes.

o Direct Seeded Rice (DSR) and System of Rice Intensification (SRI) is

being promoted for reducing water requirement in rice.

¢ Diversifying cropping pattern from water guzzling crops like low land rice

and sugarcane to pulses, oilseeds, maize, agro-forestry etc.

o Promotion of cropping as per agro-climatic zones of the country."

2.25. On a query by the Committee regarding any mechanism to ensure that the steps

being taken in this regard are being effectively implemented, the Department submitted:-

"Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) launched during 2015-16
with the motto of ‘Har Khet Ko Paani’ for providing end-to end solutions in
irrigation supply chain, viz. water sources, distribution network and farm level

applications. It has following four components:

1. Accelerated Irrigation Benefit Programme (AIBP)- Being implemented by
Department of Water Resources, RD & GR.

2. Har Khet ko Pani - Benefit Programme (AIBP)- Being implemented by
Department of Water Resources, RD & GR.

3. Watershed Development- Being implemented Department of Land
Resources.

4. Per Drop More Crop- Being implemented Department of Dept. of Agri.,
Coop,& FW.

It is proposed to converge PMKSY-PDMC with all the components of PMKSY

and other similar schemes like Atal Bhujal Scheme being implemented by
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Department of Water Resources, River Development & Ganga Rejuvenation
(DoWR,RD&GR) with synergy and effective implementation. Annual Action Plan
of the scheme to be ensured drawn from comprehensive District Irrigation Plans

prepared by States for effective planning.

Besides, the Department creates awareness about Micro Irrigation by wide
publicity through press & print media, publication of leaflets/booklets, organization
of workshops, exhibitions, farmer fairs, information on State/Government of India
web portals etc. Demonstration units have been setup in 160 Krishi Vigyan

Kendras (KVKSs) for educating the farmers on the benefits of Micro Irrigation.

With the objective to facilitate States in mobilizing resources for expanding
coverage of Micro Irrigation, a dedicated Micro Irrigation Fund (MIF) has been
created with National Bank For Agriculture and Rural Development (NABARD).
States may access MIF for incentivizing micro irrigation through an additional (top
up) subsidy over and above the one available under PMKSY-PDMC Guidelines for
achieving the target. Further, the States may access MIF for innovative integrated
projects including projects in the Public Private Partnership (PPP) mode
depending on State specific requirements to bring additional area under micro

irrigation."

2.26. When asked to explain reasons for low utilization of funds under the Scheme, the
representative of DAC&FW submitted:

"Sir, there are four States where a major impact has happened particularly in RE,
that means, money reduces if the expenditure is not to the tune at a certain level
in a certain point of time. In four to five major States, the expenditure was much
lower this year in comparison to last year. Last year, Gujarat’'s expenditure was
Rs.270 crore. In this year, till 10th February, the expenditure is only Rs.180 crore.
Now Gujarat has come for the scheme of NABARD because, as | mentioned, Sir,
State funding commitment was increasing and also the top-up subsidy. Now,
Guijarat has sent a proposal of top-up subsidy of Rs.764 crore which we are going
to sanction this month. This was not there because of non-availability of State
fund. Now we have sanctioned this outside the budget through NABARD. Before
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the end of February, things will improve. Similarly, Andhra Pradesh also reduced
from Rs.520 crore to Rs.252 crore. Again, there was a problem of State budget.
They have sent 66 proposals right now. We have been pressurised for the
scheme of extra budgetary support in the last month. We are going to give them
Rs.616 crore in next ten days. So, the budget provision will increase. Similarly,
there was a major decrease in Maharashtra also from Rs.362 crore to Rs.174
crore. Haryana has also taken a top-up subsidy of Rs.1202 crore. The money was
not spent because of non-availability of top-up subsidy and their budget
constraint. Tamil Nadu also reduced the budget from Rs.350 crore to Rs.204
crore. They have also taken a top-up subsidy of Rs.1,300 crore. So, there was a
release of Rs.3,940 crore through NABARD to the States’ share for top-up
subsidy. Next year, it will be definitely Rs.4,000 crore plus. That is why extra fund
has been created from where the States will take loan through NABARD on a
concessional rate and Government of India shall provide three per cent additional
subvention on their loan. So, | am confident that Rs.4,000 crore shall be spent in

next year and there may be more requirement in the RE stage."

2.27. Further, elaborating on the above issue, the representative of DAC&FW

supplemented:-

"12 § 14 TSAT oF T 3T FTewsY 90 gfaera & 100 gfaerd #¥ &1 BFAR ar & &
Afther ST &alt g5l § af Fee RARfer w g & 37a1 71 5 T3t F 4w &
3R BHE FH [ee-37 A 9, AP e & 9 a1 Fgr ¥ 0 ar g9 &
qTatTe fRar T R AT s FT v % fhue fFar smeer Swe g v )R W
U9 WHR F A a8 $3 Nod ¥ Rod #da & afRa e = an
HTRAAATSST FIA H Fhd 3TE dY AfheT e ag ATIUT &) 14T §1 319 I§ 5000
FUS TIX I HT B3 ¢ aaﬁaﬁwﬁmﬂ#amaﬁgmmaﬁmmﬁssoom
I & YUISTed ToT AR & BIgad Feof I 31T I ¢ 3R g7 e & 3iew dar fae
ST | Tk % TS TIHR HF 3000 FA3 . 3r3ft 31 @7 ) Mr#a‘i%aé’rag?r
SaTeT ¥, gueht 2wis st aga met 71 o Tt F swent e aga Rwrafawe #1
fecm ¥ i wga oo & et &Y amer frer S| affieag # aga Revw Reea B
T8 W T FS 3T A9 €11 §| TET W Tgd Aor Free-377 8 w1 51 # v arar 3k
7T g ¥ 319Te AT Tl WYATOT 7 3 qgd Bk I IR g@ FW F yAR, TR AR
rfﬁm#aﬁag?rmﬁﬁavm"
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D. Rashtriya Krishi Vikas Yojna

2.28. This Scheme has been revamped as the Rashtriya Krishi Vikas Yojana-
Remunerative Approaches for Agriculture and Allied Sector Rejuvenation (RKVY-
RAFTAAR) for implementation from 2017-18 to 2019-20 with a major focus on pre &
post-harvest infrastructure, besides promoting agri-entrepreneurship, innovations & value
addition with the approval of the Union Cabinet on 01.11.2017. A State Level Sanctioning
Committee (SLSC) constituted under the Chairmanship of the Chief Secretary of the
concerned State/UT is empowered to approve projects under the Scheme. The State
Agriculture Department is the nodal Department for implementation of the Scheme in the
State. The Scheme is available for the entire spectrum of agriculture & allied sector
activities such as crop development, horticulture, agricultural mechanization, marketing,
pre & post-harvest management, animal husbandry, dairy development, fisheries,
extension, etc. When asked to furnish State-wise details of financial allocations and
expenditure under RKVY since its inception, the Department further informed the

Committee as follows:-

"Rashtriya Krishi Vikas Yojana was launched in 2007-2008 to incentivize States to
draw up comprehensive agriculture development plans, taking into account agro-
climatic conditions, natural resources and technology for ensuring more inclusive
and integrated development of agriculture and allied sectors. The scheme was
implemented as a State Plan Scheme till the end of the financial year 2013-14 and
is being implemented as a CSS (State Plan) scheme thereafter. The Scheme has
been revamped as the Rashtriya Krishi Vikas Yojana-Remunerative Approaches
for Agriculture and Allied Sector Rejuvenation (RKVY-RAFTAAR) for
implementation from 2017-18 with a major focus on pre & post-harvest
infrastructure, besides promoting agri-entrepreneurship, innovations & value
addition. Summary of allocations and expenditure under the scheme since its

inception may be seen as under:
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(In crore of rupees)

Year Allocation Expenditure
2007-08 1489.70 1246.79
2008-09 3165.67 2886.30
2009-10 3806.74 3757.90
2010-11 6722.00 6720.05
2011-12 7810.87 7790.02
2012-13 9217.00 8400.00
2013-14 9954.00 7052.51
2014-15 9954.02 8443.20
2015-16 4500.00 3942.40
2016-17 5391.56 3892.04
2017-18 4750.00 3560.28
2018-19 3600.00 3370.35
2019-20 3745.00 2371.76
Total 74106.56 63433.6

Detailed State-wise, year-wise allocations and expenditure under the scheme

since its inception may be seen at Annexure-VIL."

2.29. When asked to furnish State-wise details of Physical performance under RKVY

during this period, the Department submitted:-

"State-wise details of Physical performance under RKVY during 2007-08 to 2019-
20 may be seen at Annexure- VIL."

2.30. When asked about the Physical and Financial Targets proposed to be achieved

by the Department during the year 2020-2021 - specifically with respect to making

farming a remunerative economic activity through strengthening the farmers' effort, risk

mitigation and promoting Agri-business Entrepreneurship, the DAC&FW submitted:

"Physical and Financial Targets proposed to be achieved by the Department

2020-2021 — specifically with respect to making farming a remunerative economic

activity through strengthening the farmers’ effort, risk mitigation and promoting

Agri-business Entrepreneurship:
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The BE proposed for implementation of the scheme during 2020-21 is Rs 3700.00
crore  which include funds earmarked for promoting Agri-business
Entrepreneurship. States are expected to approve about 900 number of projects
in various sectors of agriculture such assuch as crops, horticulture, organic
farming, agriculture/ffarm mechanization, micro/minor irrigation, watershed
development, agriculture marketing and storage, seed farms and
seed/soil/fertilizer testing laboratories, animal husbandry, dairy development,
fisheries, extension and research etc. Besides Government is also expected to
support 500 number of entrepreneurs’ in agriculture and allied sector under this
scheme during 2020-21.

2.31. On a query by the Committee regarding any time bound target fixed under the

Scheme by the Department, the Department submitted:-

"No time bound target has been fixed under RKVY Scheme. States are
empowered to devise, sanction and implement the projects under the scheme as
per their needs, priorities and availability of resources."

2.32. When asked about any demand received by the Department for continuation of

the Scheme beyond 2019-20, the Department submitted:-

"During the Review Meeting held with officials with State Govt., suggestions have
been given on continuation of the scheme beyond 2019-20."
2.33. When asked by the Committee about the system to review and monitor the
implementation of the Scheme, the Department submitted:-

"Implementation of the scheme is reviewed and monitored through a web based
monitoring system called RDMIS wherein State Govt. upload the status and
progress on implementation of the projects”
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2.34. When asked about reasons for reduction in allocation under the Scheme during
2017-18, the representatives of DAC&FW submitted:-

"Sir, this is one of the schemes which is quite popular in the States. But, in a few
States, because of States’ share issues, the gap is there. Sir, Punjab is one State
which has not taken even the first installment. Apart from that, there are some

other States where we are expecting that there may be problems for taking the

second installment. They are Bihar, Goa, Jharkhand, Maharashtra etc. gsTa 9T

HAEIS S agd 21 Punjab is also there. Rajasthan also may not be able to take

the second installment because the projects are related to infrastructure. So, they

have a longer leave time also. 3TH ST HAT HFcellc A & fAT AST orar g1

So, that is the problem. But we are still trying as there is still time. The guidelines
also provide in it that in case we cannot provide funds to these States, then we
can send funds to the States that are willing to take extra funds. So, that way, we

are confident that we will be able to utilise the entire allocation."

E. National Food Security Mission

2.35. National Food Security Mission was launched in 2007-08 to increase the
production of rice, wheat and pulses by 10, 8 and 2 million tonnes, respectively by the
end of the 11th Plan through area expansion and productivity enhancement; restoring
soil fertility and productivity; creating employment opportunities and enhancing the farm
level economy. The Mission was continued during the 12th Plan with new targets of
additional production of 25 million tonnes of foodgrains comprising of 10 million tonnes of
rice, 8 million tonnes of wheat, 4 million tonnes of pulses and 3 million tonnes of coarse
cereals by the end of the 12th Plan. Beyond the 12th Plan (2017-18 to 2019-20), it was
decided to continue the programme with new targets to achieve 13 million tonnes of
additional foodgrains production comprising of rice— 5 million tonnes, wheat- 3 million

tonnes, pulses-3 million tonnes and nutri-cum-coarse cereals- 2 million tonnes by 2019-
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20 with a new objective to enhance post-harvest value addition at farm gate for better
price realization to farmers through efficient market linkages. The basic strategy of the
Mission is to promote and extend improved technologies of package of practices of crops
through various types of demonstrations (FLDs/Cluster), distribution of HYV seeds,
production of seeds, distribution of micro-nutrients/ soil ameliorants/integrated nutrient
management/integrated pest management, improved resource management tools/
machineries /implements, efficient water application devices along with capacity building
of farmers and local initiatives; award for best performing districts etc. Beyond the 12th
Plan, NFSM is being implemented in identified districts of 29 States of the country.
NFSM-Rice is implemented in 194 districts of 25 States, NFSM Wheat in 126 districts of
11 States, NFSM- Pulses in 638 districts of all 29 States, NFSM-Coarse Cereals in 269
districts of 27 States except Goa and Kerala. From the year 2018-19, NFSM-Nutri-
Cereals is being implemented in 202 districts of 14 States (jowar in 88 districts of 10
States, bajra in 88 districts of 9 States, ragi in 44 districts of 8 States and other millets in
43 districts of 7 States). Under NFSM-Coarse Cereals maize is being implemented in
237 districts of 27 States and barley in 39 districts of 4 States of the country. The North
Eastern States, Himachal Pradesh, UT of Jammu & Kashmir have been given flexibility
to implement the programme on nutri-cereals. The programme is being implemented on
60:40 sharing basis between Gol and general states and 90:10 sharing basis for North

Eastern States and 3 Himalayan States from 2015-16.

2.36. When asked to furnish State-wise details of Financial Allocations and Expenditure
made under NFSM since 2017-18, the Department submitted:-

"Allocation and Release (Expenditure) of funds (Central Share) under NFSM from
2017-18 to 2019-20 are as under:
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(Rs. in Crore)

No. |State 2017-18 2018-19 2019-20*
Alloc. Rel. Alloc. Rel. Alloc. Rel.
1 Andhra Pradesh 119.500| 101.537| 74.060| 62.540| 55.677| 44.120
2 Arunachal Pradesh 13.120 6.560 9.600 7.200| 17.350 5.810
3 Assam 152.790| 130.060| 162.210| 105.579| 227.640| 110.550
4 Bihar 101.674| 28.688| 83.630| 46.630| 86.486| 42.606
5 Chhattisgarh 93.261| 69.857| 111.820| 78.580| 131.990| 66.570
6 Goa 0.580 0.000 0.130 0.000 0.130 0.000
7 Gujarat 37.910 5.000| 26.860| 17.210| 34.546| 16.076
8 Haryana 15.680 7.960| 20.470| 11.420| 23.715 3.546
9 Himachal Pradesh 13.208 | 12.232| 12.920| 12.110| 12.170| 11.440
10 |[J&K 20.740 9.050| 12.760 6.207| 13.440 7.073
11 |Jharkhand 59.636| 25.711| 58.700| 44.900| 63.410| 22.150
12 |Karnataka 146.070| 96.554| 138.936| 131.914| 150.357 | 120.887
13 |Kerala 1.224 0.130 1.080 0.000 1.040 0.000
14 |Madhya Pradesh 377.283| 103.800| 309.030| 104.400| 403.490| 187.976
15 |Maharashtra 161.280| 152.100| 155.900| 112.560| 142.040| 107.940
16  |Manipur 15.040 4.680| 13.706 7.440| 14.600| 10.949
17 |Meghalaya 8.380 5.230 5.950 4.940 6.110 2.820
18 |Mizoram 2.307 2.303 3.040 2.280 3.190 2.390
19 |Nagaland 20.290| 17.750| 18.870| 18.730| 21.580| 16.810
20 |Odisha 79.876| 54.899| 84.980| 84.910| 88.118| 75.506
21 Punjab 14.880 5.425| 16.300 0.150| 15.635 0.060
22  |Sikkim 5.950 0.000| 11.290 9.390 8.070 5.960
23 |Rajasthan 190.759| 85.299| 188.820| 116.270| 245.570| 138.990
24  |Tamil Nadu 51.280| 37.020| 58.160| 55.200| 56.289| 48.110
25 |Telangana 51.113| 19.340| 34.270 9.610| 32.650| 15.050
26 |[Tripura 19.035| 17.150| 22.460| 17.840| 14.900 4.000
27 |Uttar Pradesh 173.989| 83.100| 192.370| 131.240| 161.070| 68.027
28 |Uttarakhand 17.696 3.830| 20.490| 17.830| 18.380 7.820
29 |West Bengal 116.428 | 107.863| 109.216| 92.512| 113.220| 76.060
Total 2080.978 1193.128 |1958.028 [1309.592 |2162.864 (1219.296
* As on 11.02.2020

2.37. When asked by the Committee to provide State-wise details of Physical
performance (Targets & achievements) under NFSM since 2017-18, the Department

submitted:-
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"The State-wise details of physical performance (Targets & achievement) under

National Food Security Mission (NFSM) since 2017-18 may be seen below.

Target & Achievement in lakh tonnes

SL
States 2017-18 2018-19 2019-20
No.
Target | Achievement Target Achievement | Target | Achievement
1 | Andhra Pradesh 110.03 121.60 123.02 109.88 121.22 54.82
2 | Arunachal Pradesh 4.11 3.59 3.81 3.81
3 | Assam 55.01 55.26 53.96 53.77 52.96 41.57
4 | Bihar 152.56 170.37 159.86 156.93 162.26 71.73
5 | Chhattisgarh 75.74 59.59 76.65 75.37 78.65 67.39
6 | Goa 1.25 1.08
7 | Gujarat 78.07 76.65 81.53 66.94 82.53 33.21
8 | Haryana 169.68 161.92 171.88 181.36 170.88 52.82
9 | Himachal Pradesh 16.81 14.88 16.84 14.88 16.84 8.34
10 | Jammu & Kashmir 16.97 15.71 17.73 16.33 17.73 0.16
11 | Jharkhand 48.73 60.01 53.37 44.22 54.37 38.59
12 | Karnataka 112.74 117.91 121.78 108.49 122.98 86.20
13 | Kerala 5.80 5.24 5.74 5.80 5.74 3.83
14 | Madhya Pradesh 302.96 334.50 334.46 327.96 | 334.66 115.43
15 | Maharashtra 138.79 132.47 144.68 98.61 146.98 67.43
16 | Manipur 5.16 7.07 4.60 4.60
17 | Meghalaya 3.48 3.62 3.08 3.08
18 | Mizoram 0.71 0.74 0.69 0.69
19 | Nagaland 6.22 5.52 6.15 6.15
20 | Orissa 83.41 71.51 82.72 79.10 84.72 66.98
21 | Punjab 280.56 316.92 305.71 315.16 | 304.71 130.30
22 | Rajasthan 203.30 199.57 208.22 216.81 207.97 82.16
23 | Sikkim 0.96 0.94 0.92 0.92
24 | Tamil Nadu 93.09 107.14 95.26 104.03 96.46 65.56
25 | Telangana 77.50 94.21 80.47 92.33 79.67 59.90
26 | Tripura 7.56 8.55 7.56 7.56
27 | Uttrakhand 18.90 19.03 19.73 18.51 19.73 9.20
28 | Uttar Pradesh 501.10 513.70 519.03 546.33 520.03 201.45
29 | West Bengal 170.79 168.78 172.72 183.00 172.72 115.31
30 | Others 341 2.07 29.48 33.71 30.38 33.49
Kharif 1370 1404.66 | 1445.50 1417.13 | 1479.00 1405.87
Rabi 1375.5 1445.47 | 1457.00 1432.39 | 1432.00 -
All India 2745.40 2850.13 | 2902.55 2849.52 | 2911.00 1405.87

2.38. When asked as to whether any demand has been received by the Department for

continuation of the Scheme beyond 2019-20 and if so the details thereof, the Department

in its reply submitted:-
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F.

2.39.

"State Governments have been requesting this Ministry for continuation of NFSM
programme at various forums like meetings, workshops, during monitoring of the
programme by Gol officials in order to sustain the food & nutritional security and to
meet the demand of foodgrains and commercial crops for increasing population of
the Country. Even ICAR has also supported the programme for its continuation as
implementation of this programme not only meet the demand of foodgrains but
also enhance the productivity of various crops through dissemination of the latest
crop production & protection technologies at farmers’ field. Further, the climate
change is also a challenge for the country to sustain the food & nutritional
security. This will also help in improving the livelihood by increasing the farmers’

income."

National Project on Organic Farming

The Department in their Background Note has submitted that Integrated Nutrient

Management (INM) & Organic Farming component is being implemented under the

National Mission for Sustainable Agriculture. The financial assistance on various

components as below is provided under the said components:

2.40.

Setting up of mechanized fruit/ vegetable market waste/ agro waste compost
production units.

Setting up of state of the art liquid/ carrier.

Setting up of bio-fertilizer and organic fertilizer testing laboratory or strengthening
of existing laboratory under FCO.

Promotion of organic inputs on farmer's field. [1 Support to research for
development of organic package of practices specific to State and cropping
system.

Setting up of a separate Organic Agriculture Research and Teaching Institute
(against specific proposal).

When asked to provide State-wise details of financial allocations and expenditure

under National Project on Organic Farming since 2017-18, the Department submitted:-

"National Project on Organic Farming(NPOF) is being implemented under the
National Mission for Sustainable Agriculture(NMSA). Under NPOF Scheme,

financial assistance under Capital Investment Subsidy Scheme(CISS) funds are
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2.41.

provided to NABARD for setting up/strengthening of mechanized fruit/'vegetable
market waste/agro wastes/compost and biofertilizer/biopesticides production units
through back ended subsidy.

Since 2017-18, no research proposal for R&D of organic package of
practices specific to State and cropping system or any proposal for setting up of a
separate Organic Agriculture Research and Teaching institute have been
received. Under CISS, no fund is earmarked for state wise allocation, the fund is
parked to NABARD as and when demanded by NABARD."

When in particular, the Committee desired to have the State-wise details of

Physical performance (Targets & achievements) under each Major Component under the

National Project on Organic Farming since 2017-18, the Department submitted:-

2.42.

"No research proposal for R&D of organic package of practices specific to State
and cropping system or any proposal for setting up of a separate Organic
Agriculture Research and Teaching institute have been received. Under CISS, no

fund is earmarked for state wise allocation."

When asked about the reasons for reduction in Grants for creation of Capital
Assets for National Project on Promotion of Organic Farming in Budget Estimate
of 2020-2021 to nil since 2019 to 2020 whereas, it was Rs.2.77 crore in 2018-19,

the Department submitted:

"Under the Budget Head Grants for creation for Capital Assets for National Project
on Promotion of Organic Farming has been reduced in Budget Estimate of 2020-
2021 it is due to non timely submission of reports, UC’s and unspent balance with
NABARD, DAC & FW could not allocate funds for release of funds.

(Rs. In crore)

FY BE RE AE
2017-18 0 5.99 0
2018-19 5 2.77 2.76
2019-20 0 0 0
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G. Organic Value Chain Development for North East Region

243. Central Sector Scheme ‘Mission Organic Value Chain Development for North
Eastern Region’ is being implemented in the States of Arunachal Pradesh, Assam,
Manipur, Meghalaya, Mizoram, Nagaland, Sikkim and Tripura during 2015-16 to 2017-18
was extended further upto 2019-20. The scheme aims at development of Certified
Organic Production in a value chain mode to link growers with consumers and to support
the development of the entire value chain starting from inputs, seeds, certification and
creation of facilities for collection, aggregation, processing, marketing and brand building.
Assistance is provided for cluster development, on/off farm input production, supply of
seeds/ planting materials, setting up of functional infrastructure, establishment of
integrated processing units, refrigerated transportation, pre-cooling /cold stores chamber,
branding, labeling and packaging, hiring of space, hand holding, organic certification
through third party, mobilization of farmers/ processors, etc. Under this Scheme, an area
of 50,000 ha has been targeted to be covered under Organic Farming in the North
Eastern Region of the country upto 2019-20. However, on being asked by the Committee
to provide State-wise details of Financial Allocations and Expenditure under Mission
Organic Value Chain Development for North Eastern Region since its inception, the

Department submitted:-

"State-wise details of financial allocations and expenditure under Mission Organic
Value Chain Development for North Eastern Region since its inception may be

seen as under:

(Rs. In lakh)
2015-16 2016-17 2017-18 2018-19 2019-20

Year
S. State

No BE Release BE Releas BE Releas BE Release BE Release

d ed ed d d
1423.4
1 Assam 2439.3 2207.32 526.22 231.98 7 1762.61 2764.10 1769.51 434.99
2 Manipur 1174.42 803.73 1102.88 736.79 1728'4 1728'4 2407.10 2953.96 2333.33 1166.67
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3 | Meghalaya 207024 | 1293.22 926.1 463.05 | 940.71 | 94071 | 285779 | 164697 | 1472.03 0.00
4 | Nagaland 142674 | 627.86 | 124485 | 12448 19257'7 19257'7 209613 | 274573 | 201499 | 1511.24
5 | Mizoram 188243 | 91334 | 1300.35 | 969.09 | 583.44 | 201.72 | 101942 | 1019.12 | 2358.60 | 1179.30
g | Arunachal 1301.96 | 779.31 105336 | 522.65 | 11814 | 1814 | 463430 | 187056 | 1727.21 | 2112.61
Pradesh 5 5
7 | sikkim 5013.31 | 4216.08 2077 687.88 883.85 | 2459.33 | 1829.90 0.00
8 | Tripura 578.58 370.13 504.24 | 594.24 | 491.88 | 491.88 | 1789.01 | 1997.46 | 1337.43 | 1003.07
Office Exp 117500 | 10577 | 975.00 | 26.14 | 1550.00 20.79 1157.00 | 555.05
Total 15886.98 | 11210.99 | 10000.00 | 48684 10330' 66‘;8'0 16000.00 | 17478.02 | 16000.00 | 7962.93

2.44. Again on being asked to furnish State-wise details of Physical performance

(Targets & achievements) of each Major Component under the National Project on

Organic Farming since its inception, the Department submitted the following information:-

"State-wise details of Physical performance (Targets & achievements) of each

Major Component under Mission Organic Value Chain Development for North
Eastern Region (MOVCDNER) Scheme:

Sr States Area Covered Clusters/ FIGs FPCs Farmers
No Mobilized
Target | Achive | Target | Achive | Target | Achive | Target | Achive
1 Arunachal 10500 8500 525 378 21 11 10500 8960
Pradesh
2 Assam 10000 6926 500 361 20 10 10000 10165
3 Manipur 12500 12500 625 625 25 20 12500 12330
4 Mizoram 13000 6656 650 440 26 28 13000 11735
5 Meghalaya 14000 6430 700 359 28 12 14000 6000
6 Nagaland 13000 13000 650 650 26 26 13000 13647
7 Sikkim 21000 12435 1050 700 42 28 21000 13444
8 Tripura 6000 5045 300 315 12 4 6000 6043
Total 100000 71492 5000 3828 200 139 | 100000 82324

2.45. When asked about the proposal to extend the Scheme beyond 2019-20, the

Department submitted:
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"State governments have requested to allot more area for continuation of the
scheme beyond 2019-20. They will submit the AAP in next financial year."

H. Paramparagat Krishi Vikas Yojana (PKVY)

2.46. Paramparagat Krishi Vikas Yojana (PKVY) is the first comprehensive scheme
to support organic farming in the Counrty launched as a Centrally Sponsored
Programme (CSP) from 2015-17 and was further extended upto 2019-20. The scheme is
implemented with a 90:10 (Gol: State Govt.) funding pattern in 8 NE States and 3 hilly
States of Himachal Pradesh, Uttarakhand and earstwile State of J&K, 100% in Union
Territories and 60:40 funding pattern in the remaining States of the country. The New
Guidelines of the Scheme have been uploaded on the website www.agricoop.nic.in. The
Scheme PKVY is implemented by the State Government on a per hectare basis for 500-
1000 hectare area in each cluster for group of farmers having a total area of 20 hectare
as far as possible in continguous patch within a village. The farmer within a group can
avail benefit to a maximum of 2 ha. and the limit of assistance is Rs.50, 000 per hac., out
of which 62% i.e., Rs. 31,000 is given as incentive to a farmer for organic conversion,
organic inputs, on farm inputs, production infrastructure, etc., directly through DBT during
the conversion period of 3 years. The target of an area of around 4 lacks ha is proposed
to be covered in the coming 2 years which is double the area covered in the last three

years.

2.47. When asked to furnish details of Financial Allocation under the Scheme, the

Department submitted:

Year BE RE AE
2018-19 360.00 300.00 328.69
2019-20 325.00 299.36 226.40
2020-21 500.00
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2.48. Again on being asked by the Committee to provide State-wise details of financial
allocations and expenditure made under PKVY since its inception, the Department

submitted as under:-

"State-wise details of financial allocations and expenditure made under
Paramparagat Krishi Vikas Yojana (PKVY) since its inception may be seen at

Annexure-VIIL."

2.49. On being asked to provide State-wise details of Physical Performance (Targets &

achievements) under PKVY since its inception, the Department submitted:-

State-wise details of Physical performance (Targets & achievements) under PKVY

since its inception may be seen at Annexure-IX:

2.50. The Finance Minister in Budget Speech (2020-21) has inter-alia stated that
"Integrated farming systems in rainfed areas shall be expanded and Zero Budget Natural
Farming shall also be included" On the query of the Committee regarding any proposal
under consideration of the Department to launch Zero Budget Natural Farming, the

Department submitted:-

"Government of India has been promoting organic farming for the welfare of
farmers through the dedicated scheme of Paramparagat Krishi Vikas Yojana
(PKVY) since 2015-16. Under PKVY, flexibility is given to States to adopt any
model of organic farming including ZBNF / Bhartiya Prakritik Krishi Paddhti

(BPKP) depending on farmers’ choice.

Bhartiya Prakritik Krishi Paddhti (BPKP) - A New Sub Mission is proposed to be
introduced under PKVY Scheme. The scheme aims at promotion of natural
farming practices on pilot basis in clusters of 2000 ha each in every block of the
country. It is proposed to cover 12 lakh ha in 5 years. Major thrust under the

programme is on capacity building of farmers through continuous handholding,
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2.51.

input support, certification, value addition and innovations. EFC has been
prepared for implementation of BPKP- Sub Mission under PKVY with a total cost
of Rs. 4371.6816 Crore for 12 lakh area or Rs. 36430.68 per hectare 5 years. The
EFC is submitted to DoE.

Some States across the country are practicing BPKP under Central Assistance,
Scheme viz. Rashtriya Krishi Vikas Yojana (RKVY) & Paramparagat Krishi Vikas
Yojana(PKVY), such as: (1) Karnataka, (2). Himachal Pradesh, 3. Andhra
Pradesh, (4) Kerala."

On the query of the Committee regarding any demand for continuation of the

Scheme beyond 2019-20, the Department submitted as under:-

2.52.

2.53.

"State Governments have requested to allot more clusters for continuation of the
scheme beyond 2019-20. They will submit the AAP in next financial year."

On the above issue, the representative of DAC&FW submitted during evidence:-

"W, 3 AT F TNE T PR UF GTer F A8 @ ¥ SH EhH A v ¥ °F
et arer F AT FuiE R Siar g1 &7 & AR #T @ § @ dier Y aoe g e
X & S| Y FRRET 30 AT A9, 3T HRA AIHR IMAR ITe Tl Ao Uy
& W, T gAN TheT Hmsamsed At foae swiassr afacy asde
TS FY & F FAT o1, gge IdAdT o1, AfhA 9% a1 F 7¢ § 3 F SwreFaR e €
39 9918 ¥ 98 39 3T §l"

When asked about steps being taken by the Department to Support Farmers

engaged in Organic Farming, the representatives of DAC&FW deposed as follows:-

"38f) TF §H WIRETE HIY At 7 37 TRAT FaX 7 &, gAY a5 FfRrer gielr ¥
Ff> St frueT TETAfAE @Te FT TANT F @I 8, IHH! AT BIfeAer A Ao FA|
3WH! 50 FAR TIA I, et A1 AAIE 3| Ao F ¢ N A FFATT Ager wrfear
T @ &1 §H 3% 391G T ATH A do 8T & T I &1 & ANoTeT1 7 IRAAT FGT F1
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e w7 @ 81 St oRar arat & iRt ala-Sfwa #1 8, 3aH N3gw A wifsT
Fh TATCH H AT AT, WT 3679 39T FT 3ToT I Aer gream|

g@T, i wifder 3 Agve wifder # sav B e St ATy wifdT
A HT Tl FIA ¢ | ST Fgell ¢ T I wifdfer & Agrer wifFr F o e
¢ AT &1 3UH A YRAGTUT T FIIHH HIAT ST &, VST TATT, & HIHT Torar
Tl &F o 3aFT SURH! Ale IR FaT §, 39T F1 T g, HE R wE &
AT HEEAT § ATAE FI fF IR $HA FAgeaqor T A9 aY 375 gaATaSe
FH SH ETH-31T H T3 of FATTA|"

l. Sub - Mission on Agriculture Extension

2.54. Sub - Mission on Agriculture Extension Scheme is being implemented with an
objective to restructure and strengthen the agricultural extension machinery with a
judicious mix of extensive physical outreach of personnel, enhancement in quality
through domain experts & regular capacity building, interactive methods of information
dissemination, Public Private Partnership, pervasive & innovative use of Information &
Communication Technology (ICT) / mass media, federation of groups and convergence
of extension related efforts under various Schemes and programmes of the Government
of India and the State Governments. The SMAE aims to appropriately strengthen,
expand and upscale existing Extension Schemes. The ongoing Extension Schemes
include Central Sector and Centrally Sponsored Schemes being implemented by the
Extension Division/Directorate of Extension. Even in the case of Central Sector Schemes
which have been subsumed within the Mission, a greater role has been envisaged for the

States through their active involvement in planning, implementation and monitoring.

2.55. On being asked to provide details of financial allocations and expenditure made
under Sub-Mission on Agriculture Extension since 2017-18, the Department submitted:-

"The details of financial allocation and expenditure under various components of

Sub Mission on Agriculture Extension (SAME) since 2017-18 may be seen below:
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SCHEME-WISE OUTLAY AND EXPENDITURE UNDER SMAE

MINISTRY OF AGRICULTURE & FARMERS WELFARE (DEPARTMENT OF AGRICULTURE, COOPERATION AND FARMERS WELFARE)

(Rs. in crore)

S. Scheme/Project 2017-18 2018-19 2019-20 2020-21
No. BE RE Acutal BE RE Acutal BE RE Acutal BE
Expn. Expn. (as Expn. (upto
(ason on 10.02.2020)
31-03- 31.3.19)
2018)
1 2 3 4 5 6 7 8 9 10 11 12
Sub Mission on Agricultural Extension (SAME) - Extension Component
Central Sector Scheme
1 Extension 86.52 77.67 76.98 97.95 76.40 88.68 93.50 100.23 82.77 120.31
Support to
Central Instt./
DOE including
KCC
2 Agri-Clinics & 35.70 31.44 31.44 59.60 39.27 36.51 49.55 42,55 27.78 61.00
Agri-Business
Centres
3 Mass Media 160.50 137.43 137.43 230.83 211.73 218.63 213.10 223.10 148.22 219.00
Support to
Agriculture
Extension
4 Support to 650.00 591.29 591.28 652.50 566.65 570.83 614.83 594.43 568.28 821.62
State Extn.
Prog. For
Extension
Reforms
TOTAL 932.72 837.83 837.13 1040.88 894.05 914.65 970.98 960.31 827.05 1221.93

2.56. The Committee desired to have State-wise details of Physical performance

(Targets & achievements) under Sub-Mission on Agriculture Extension since 2017-18.

The Department in its reply submitted:-

J.

"The State-wise details of Physical performance (Targets & Achievements) under

the Centrally Sponsored Component of Sub Mission on Agriculture Extension

since 2017-18 is enclosed at Annexure-X(a, b & c). "

Sub- Mission on Agriculture Mechanization

2.57. There is a linear relationship between availability of farm power and farm yield.

Therefore, there is a need to increase the availability of farm power from 2.02 kW per ha

(2016-17) to 4.0 kKW per ha by the end of 2030 to cope up with increasing demand of

food grains in the Country. About 85% of the total land holdings are in small and

marginal size groups which need special efforts for their mechanization. Subsequently,

recognizing the need to mechanize marginal and small farms, and for inclusive growth of

68




the farm mechanization sector in the country, a Sub Mission on Agricultural

Mechanization(SMAM) was launched in the year 2014-15 with the following objectives:

2.58.

Increasing the reach of farm mechanization to small and marginal farmers and to
the regions where availability of farm power is low;

Promoting Custom Hiring Centres to offset the adverse economies of scale arising
due to small landholdings and high cost of individual ownership;

Creating hubs for hi-tech & high value farm equipments;

Creating awareness among stakeholders through demonstration and capacity
building activities;

Ensuring performance testing and certification at designated testing centers
located all over the country.

When asked to provide details of facilities/ support being provided to the farmers

under Sub- Mission on Agriculture Mechanization, the Department submitted:-

"The details of the facilities/support being provided under different components
under Sub- Mission on Agriculture Mechanization are as under:

Training of farmers, Rural Youths, Technicians, Women etc. - The training
programmes have been aligned with National Skill Qualification Framework
(NSQF). Boarding and loading charges @ Rs.300/- (max.) per day per trainee and
to and fro travel charges are provided to the trainees.

Demonstrations: Rs.4000/-per hectare are provided to the implementing
agencies for conducing demonstration of new technology equipments at farmer’s
field.

Testing of machinery for quality improvements through 4 FMTTIs and 30
Identified centres under SAUs, ICAR and State Governments.

Subsidy for purchase of agricultural machinery @ 25 to 50% of the cost of the
machinery with ceiling limits is provided to farmers.

Financial assistance @ 40% of the project cost to maximum of Rs.24 lakhs is
provided to farmers, entrepreneurs and rural Youths for Establishment of Custom
Hiring Centres.

Financial assistance @ 40% of the project cost to maximum of Rs.100 lakhs is
provided to farmers, entrepreneurs, SHGs, manufactures and rural youths for

establishment of Hi-Tech Hubs of high cost machinery for custom hiring
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¢ Financial Assistance @ 80% of the project cost upto Rs.10.00 lakhs is provided

to the group of 8-10 farmers for Establishment of Custom Hiring Centres at village

level.

e For North —Eastern states, financial assistance @ 95% of the project cost upto

Rs.10.00 lakhs is provided to a group of 8-10 farmers for Establishment of

Custom Hiring centres and 100% subsidy is provided for purchase of equipment

by the individual farmer costing upto 1.25 lakhs."

2.59. On being asked to provide State-wise details of financial allocations and

expenditure under Sub- Mission on Agriculture Mechanization since its inception, the

Department submitted:-

"The State-wise details of financial allocation and expenditure under Sub- Mission

on Agriculture Mechanization are:

YEAR WISE PROGRESS UNDER SMAM(Rupees in crore)

ALLOCA | UTILIZA | ALLOCA | UTILIZA | ALLOCA | UTILIZA | ALLOCA | UTILIZA | ALLOCA | UTILIZA | ALLOCA | UTILIZA
TION | TION | TION | TION | TION | TION | TION | TION | TION | TION | TION | TION
2014-15 2015-16 2016-17 2017-18 2018-19 2019-20
Andhra | 10.54 | 10.54 7.28 7.28 48.99 | 48.99 | 132.92 | 132.92 | 150.00 | 150.00 | 139.80 | 50.00
A"‘:Ia‘:h 0.49 0.49 1.88 1.88 1.33 1.33 5.50 5.50 3.55 3.55 3.50
Assam | 5.62 5.26 0.00 0.00 1.08 0.90 10.00 0.00
Bihar | 9.01 2.16 0.00 0.00 14.00 2.86 0.00 0.00 25.00
c';h:r;t's 5.19 5.19 4.00 4.00 10.00 | 10.00 | 30.00 | 18.28 | 20.00 | 18.99 | 20.00 4.93
Gujarat | 7.94 7.94 7.55 7.55 6.00 5.34 6.48 6.48 8.69 6.64 11.36 3.86
Haryana| 2.55 2.55 0.00 0.00 0.00 0.00 45.00 | 45.00 | 71.12 | 37.11 | 25.00
HP 1.02 1.02 0.75 0.75 4.95 4.95 11.70 | 11.70 | 1453 | 14.53 | 68.85 | 11.25
J&K 1.18 1.18 0.95 0.95 3.64 3.64 1.80 1.76 10.22 9.49 12.85
Jh‘::l‘ha 3.58 3.58 2.54 2.54 2.25 1.93 1.00 0.80 3.00
Karnata
o 9.62 9.62 0.00 0.00 44.41 | 44.41 | 75.00 | 75.00 | 104.98 | 104.98 | 148.93 | 56.46
Kerala | 2.37 2.37 0.00 0.00 1.00 1.00 9.79 9.79 10.37 7.35 17.00 6.76
MP 13.92 | 13.92 | 26.02 | 26.02 | 2000 | 2000 | 43.11 | 43.11 | 50.39 | 50.39 | 70.00 | 18.72
M;’;faras 20.34 | 20.34 | 1596 | 15.96 | 15.00 | 15.00 | 34.13 | 34.13 | 145.50 | 145.50 | 75.00 | 24.78
Manipur | 1.10 1.10 2.91 2.91 0.00 0.00 2.85 2.85 28.61 7.50
Mee:a'a 1.25 1.25 0.00 0.00 0.90 0.90 0.50 0.50 1.11 1.11 1.50
Mizoram| 0.50 0.50 2.03 2.03 2.00 2.00 4.81 4.81 3.75 3.75 7.26
"agj'a“ 0.62 0.62 2.85 2.85 3.33 3.33 16.00 | 16.00 | 41.96 | 41.96 | 15.00 | 15.00
Orissa | 7.09 7.09 5.67 5.67 3578 | 35.78 | 66.27 | 66.27 | 72.96 | 72.96 | 50.00
Punjab | 2.09 2.09 0.00 0.00 52.09 114 48.50 | 30.00
Ra’;:fth 15.80 | 15.80 0.00 0.00 4.25 3.04 23.06 | 21.98 | 10.00 1.43
Sikkim | 0.19 0.19 0.65 0.65 1.44 1.44 1.38 1.38 2.00 2.00 12.27 2.40
IT“:":"" 8.44 8.44 21.39 | 21.39 | 3030 | 30.30 | 51.34 | 51.34 | 153.21 | 73.54 | 70.00
Te':;‘ga 6.93 6.93 4.76 4.76 5.97 5.17 10.00 0.00 6.00
Tripura | 0.39 0.39 2.44 2.44 2.00 2.00 2552 | 25.52 | 31.28 | 28.09 | 30.65
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up 21.21 20.89 16.51 16.51 37.98 37.98 43.97 43.97 36.58 25.33 50.00
U;taar:':k 0.91 0.91 0.78 0.78 2.56 2.56 30.95 30.95 37.50 37.50 67.25 31.26
West 5.98 5.98 5.65 5.65 4.00 4.00 10.00 9.91 11.25 9.24 10.00
Bengal
TOTAL | 165.87 | 158.34 | 132.57 | 132,57 | 355.25 | 289.99 | 741.58 | 689.95 | 1053.56 | 852.94 | 906.22 | 225.42

2.60. When asked to furnish State-wise details of Physical Performance (Targets &

Achievements) under Sub- Mission on Agriculture Mechanization since its inception, the

Department submitted:-

"The State-wise physical performance (Targets & Achievements) under SMAM

since inception is as follows:

SMAM (2014-15 to 2019-20) AS ON DATE

NOS. OF NOS. OF NOS. OF NOS. OF CUSTOM |NOS. OF HI- FARM MACHINERY

DEMON- TRAINEES |AGRICULTURAL |HIRING CENTRES |TECH HUBS BANKS ESTABLISHED
STATE RELESED STRATION TRAINED MACHINERY ESTABLISHED ESTABLISHED |AT VILLAGE LEVEL

CONDUCTED DISTRIBUTED#

(RS. IN (IN NUM BERS)
CRORE)

Andhra
Pradesh 489.53 600 1950 251514 1343 0 1320
Arunachal 16.24 1700 2710 14302 7 0 o)
Assam 16.7 o 0o 675 8 0 140
Bihar 48.01 0 0 26466 166 2 229
Chhattisgarh 89.19 750 () 73305 1185 (6] 61
Gujarat 48.01 400 1174 21700 14 3 8|
Haryana 143.66 5000 185 22585 639 3 365|
HP 101.91 200 150 32929 14 0 25
J&K 30.64 5630 0 10111 130 0 107
Jharkhand 12.37 o 1250 0 0 0 282
Karnataka 382.95 225 75 127988 77 181 0
Kerala 40.53 504 56 10062 72 0 183,
MP 22344 5500 310 165130 313 22 0
Maharashtra 305.92 1250 o 62064 417 (0] O
Manipur 3547 4752 () 9865 72 0 258
Meghalaya 526 200 o 1527 0 0 0
Mizoram 20.35 o () 2147 0 0 166
Nagaland 79.76 592 586 8335 23 o 118|
Orissa 237.77 200 300 41786 1583 0 28|
Punjab 102.68 13800 o 11055 283 16 910
Rajasthan 53.11 200 1250 23050 275 10 18|
Sikkim 17.93 640 233 3978 0 0 20
Tamil Nadu 334.71 o () 27747 1519 10 1000
Telengana 33.66 1800 200 28954 49 0 0
Tripura 92.28 o o 29519 (o) (0] 291
uP 206.25 400 1251 125625 1457 0 1392
Uttarakhand 139.95 340 1773 14374 222 o 796
West Bengal 46.88 1700 1475 6066 308 8 34
TOTAL 3355.16 46383 15628 1152859 10176 225 7751
#-INCLUDING TRACTOR,POWER TILLER S AND SELF PROPELLED MACHINERY
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2.61. On a query by the Committee as to whether any time bound target fixed under the

Scheme by the Department, the Department submitted:-

"No time bound target has been fixed under SMAM. The funds are released to the
State Governments upon submission of Annual Action Plans."
2.62. Again on a query by the Committee regarding achievement of desired objectives

of SMAM as stated above, the Department submitted:-

"The farm power availability in India has increased from 1.66 kW/ha during 2009-
10 to 1.73 kW/ha during 2013-14 (increased only by 0.07kW/ha during four years)
and it further increased considerably to 2.02 kW/ha during 2017-18 (increased by
0.29 kW/ha during four years) due to lots of efforts and farm mechanization

interventions under SMAM."

2.63. As per the Economic Survey 2019-20, there are disparities visible in intra-national
levels of mechanization as well. A Study by NABARD in 2018 on Farm Mechanization
has identified that economies of operation due to small holdings, access to power, credit
cost and procedures, uninsured markets and low awareness are some of the important
reasons for lower rate of agricultural mechanization in India. On a pertinent query by the
Committee regarding the ways by which the Department propose to address these
issues and concerns for effective use of agricultural machinery without any disparities,

the Department submitted:-

"The Department proposes to address the issues with the following major

initiatives:

(i) Promoting establishment of Custom Hiring Centres on larger scale by way
of incentivizing the FPOs, Cooperative Societies, Panchayats, Self Help

Groups etc. with higher rates of financial assistance (50%)
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(iif)

Agricultural Mechanization in North Eastern Region and States of
Himalayan region viz. Uttrakhand, J&K, Himachal Pradesh is still a
traditional one. It has been proposed to establish 85000CHCs of
appropriate machinery with higher rates of financial assistance (95%)

With a view to ensure quality & durability and export promotion of
agricultural machinery, it has been proposed that the infrastructure at the
existing Farm Machinery Training and Testing Institutes will be augmented
and modernized to meet international standards. Establishment of new
testing institutions in Southern and Eastern region of the country will be
explored. In order to make quality machines available under subsidy
programmes, the specification of all agricultural machines will be
standardized in next 5 years.

The present infrastructure available with the Four Farm Machinery Training
& Testing Institutes at Budni (MP), Hisar (Haryana), Anantapur (AP) and
Biswanath Chariali (Assam) will be upgraded with a target to train 100000

persons during the next 5 years for the following job roles

»
z
o

Job Roles

Agriculture Machinery Operator

Agriculture Machinery Repair and Maintenance Entrepreneur

Agro Service Centre/Custom Hiring Entrepreneur

Irrigation Service Technician

Operator-Reaper Thresher and Crop Residue Machinery

Service and Maintenance Technician-Farm Machinery

Agriculture Machinery Demonstrator

| N| OO ] W DN~

Tractor Mechanic

©

Farm Workshop Foreman/Supervisor

10 Farm Workshop/Service Manager

11

Tractor Operator

12 Harvesting Machine Operator

The Department has developed a multi-lingual mobile app-based aggregator

platform ‘CHC Farm Machinery’ which facilitates hiring and renting of farm

machinery from and by the Custom Hiring Centres/owners of the farm machinery.

This mobile app encompasses a fair and transparent rental process while focusing
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on quality, dependability and timely delivery of services. The mobile app will be

popularized and extensively used for optimum utilization of agricultural machines."

K. Farmer Producer Organizations (FPOs)

2.64. The Department in its Background Note has submitted that to help farmers value
adding and providing logistics for better linkages to market which in turn help towards
reducing Post-harvest losses, Govt. of India has launched a New Scheme namely
‘Farmer Producer Organizations (FPOs). The Government is providing financial
assistance to States through various Schemes/Programmes such as NFSM, MIDH,
PKVY for development of clusters of farmers. Small Farmers’ Agribusiness Consortium
(SFAC), a Registered Society under the Department of Agriculture, Cooperation &
Farmers Welfare, Government of India has been forming and promoting clusters in the
form of Farmer Producer Organizations (FPOs) and so far, they have helped 840 FPOs
in registering as Companies. Besides, National Bank for Agriculture and Rural
Development (NABARD) is also forming FPOs and so far they have formed 4234 FPOs
across the country. Further, Ministry of Rural Development, Government of India, has
formed 131 FPOs under DAY-NRLM programme. FPOs helps their farmer members in
aggregating and helps value adding and providing common logistic to provide better
linkages to market, which helps towards reducing post-harvest losses. On being asked
by the Committee about the incentives envisaged for farmers under the new Farmer

Producer Organizations (FPOs) Scheme, the Department submitted:-

"No Specific new scheme titled “Farmers Producer Organization” has been
launched by the Government so far. However, FPOs are currently formed under
various schemes of Government such as Rashtriya Krishi Vikas Yojana-
Remunerative Approaches for Agriculture and Allied sector Rejuvenation (RKVY-
RAFTAAR), Mission of Integrated Development of Horticulture (MIDH), National

74



Food Security Mission (NFSM), based on the concerned State as one of their
actionable programmes by the State under the respective schemes of

Department of Agriculture, Cooperation & Farmers Welfare (DAC&FW).

SFAC, an autonomous registered society under DAC&FW, forms FPOs on behalf
of States based on State’s Action Plan. SFAC has so far formed 910 FPOs. In
addition to that NABARD has been forming FPOs from own resources. They have
so far formed 4317 FPCs.

Ministry of Rural Development (MoRD) has been forming FPOs under Deendayal
Antyodaya Yojana- National Rural Livelihood Mission (DAY-NRLM). So far they
have formed 131 FPOs.

Already SFAC, NABARD has been engaging professional agencies for
handholding and formation of FPOs including their pre-liminary training and
In addition, SFAC provides Credit
& Equity Grant Facility to eligible FPOs.

professional skill training is provided to the FPO board members in various

registering them under respective law.

Guarantee facility In addition

institutions such as National Institute of Agricultural Marketing (NIAM) and
Bankers Institute of Rural Development (BIRD), MANAGE etc."

2.65. When asked to provide State-wise details of Farmer Producer Organizations

(FPOs) in the Country, the Department submitted:-

"As per the available information the Statewise information on FPOs formation is

as under:
Sr. No Name of the FPOs promoted by
State
SFAC NABARD MoRD

1 Andaman & - 5 -
Nicobar

2 Andhra 16 233 1
Pradesh

3 Arunachal 6 2 -
Pradesh

4 Assam 18 59 -

5 Bihar 38 278 7
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6 Chhattisgarh 28 69 9
7 Goa 2 2 -
8 Gujarat 25 181 2
9 Haryana 23 79 -
10 Himachal 8 89 -
Pradesh
11 Jammu & 2 24 -
Kashmir
12 Jharkhand 10 190 11
13 Karnataka 126 264 -
14 Kerala - 127 -
15 Madhya 149 361 33
Pradesh
16 Maharashtra 105 311 6
17 Manipur 8 10 -
18 Meghalaya 4 10 -
19 Mizoram 2 19 -
20 Nagaland 4 5 -
21 Delhi 4 1 -
21 Odisha 41 325 38
22 Punjab 7 94 -
23 Rajasthan 50 310 13
24 Sikkim 30 4 -
25 Tamil Nadu 17 214 -
26 Telangana 26 300 8
27 Tripura 7 1 -
28 Uttar Pradesh 58 362 1
29 Uttarakhand 7 85 -
30 West Bengal 89 303 2
Total 910 4317 131

2.66. On a query of the Committee regarding problems being faced by the Farmer
Producer Organizations (FPOs) due to existing Laws, Rules and Regulations framed for

agriculture, the Department submitted:-

"FPOs are not facing any problem due to existing laws, rules and regulations
framed for agriculture sector. FPOs face general problems due to the low skill to
manage the organization. And due to their small produce aggregation, they
sometimes lack bargaining power with market. They generally lack the skill for
marketing and processing of their produce.

76

However, Government is already




making efforts to train them in many skills so that they are able to manage their

organization as well as their business well."

2.67. When enquired about any new Law being contemplated by the Government to

support Farmer Producer Organizations (FPOs), the Department submitted:-

L.

"The Policy & Process Guidelines for FPOs issued by DAC&FW, Ministry of
Agriculture & Farmers Welfare, Government of India in 2013 covers FPOs
registered under either Companies Act or under Cooperative laws. As legal
framework for supporting FPOs already exists, presently, there is no specific

proposal to support new law for FPOs."

Sweet Revolution

2.68. Keeping in view the importance of Beekeeping in overall sustainable development

of Agriculture and source of livelihood of rural poors, Government has approved a new

Central Sector Scheme "National Beekeeping & Honey Mission (NBHM)" for overall

promotion and development of scientific beekeeping in mission mode to achieve the goal

of "Sweet Revolution" in the Country. In this context, When asked by the Committee to

provide complete details of the earlier Scheme of the Centre being run for the promotion

of Beekeeping, the Department submitted:-

"Complete details of the earlier Scheme of the Centre being run for the promotion

of Beekeeping.

Department of Agriculture, Cooperation & Farmers Welfare (DAC&FW), Ministry of
Agriculture & Farmers Welfare, Government of India is promoting beekeeping
under “Pollination Support through Beekeeping” component under Mission
for Integrated Development of Horticulture (MIDH), which is being
implemented by the Deptts. of Horticulture/Agriculture of State Governments.

National Bee Board (NBB) has been recognized as a National Level Agency
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(NLA) under MIDH for development and promotion of scientific beekeeping in the
country."
2.69. On the query of the Committee that since when the said scheme has been in

operation, the Department submitted:-

"Department is promoting beekeeping under “Pollination Support through
Beekeeping” component under Mission for Integrated Development of

Horticulture (MIDH), which is in implementation since 2014-15."

2.70. When asked about the Financial and Physical targets, if any, fixed under this
Scheme and the State-wise achievements against these targets since inception of the

Scheme, the Department submitted:-

"The year-wise and State-wise Physical & Financial targets and achievements
under MIDH Scheme for Beekeeping since inception of the Scheme (2014-15 to
2018-19) are given below:

SCHEME-WISE DETAILS OF PHYSICAL AND FINANCIAL TARGETS AND ACHIEVEMENT
FORTHE F.Y. 2018-19 & 2019-20

2018-19 2019-20
SI. Name of Unit Target | Achievemen | Target | Achievemen
No the t t (as on Jan
Scheme/ 2020)
Project /
Programm
e
1 2 3 7 8 10 11
1 Centrally | Area expansion (ha.) 26746 18153 26465 8183
, | Sponsored Rejvenation (ha.) 3531 2426 | 4358 575
Scheme i .
3 (CSS) of Organic Farming (ha.) 0 0 0 0
MIDH - Integrated Pest Management 23576 19130 30500 10255
4 | Horticulture | (ha.)
5 | Mission for | Nurseries (NO.) 92 57 78 2
Nor;?]EaSt Horticulture Mechanization 41472 37200 | 33299 1818
6
Himalayan (NO.S'.)
7 States Training of Farmers (Nos.) 53375 29564 35013 6940
8 (HMNEH) | Protected Cultivation (ha.) 2966 3168 2999 39
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9 Markets (Nos.) 582 40 180 24
Water Harvesting Structures 1391 406 3390 233

10 (Nos.)
11 Beekeeping (Nos.) 63200 33720 | 53200 2000
12 PHM (Nos.) 2880 1043 3390 331
2.71. On being asked by the Committee about the details of New Central Sector

Scheme "National Beekeeping and Honey Mission (NVHM) for promotion of Scientific

Beekeeping in mission mode to achieve the goal of "Sweet Revolution" in the Country,

the Department submitted:-

"Details of New Central Sector Scheme “National Beekeeping and Honey Mission
(NBHM)” for promotion of Scientific Beekeeping in mission mode to achieve the
goal of “Sweet Revolution” in the Country:

Govt. of India has also approved a new Central Sector Scheme entitled “National
Beekeeping & Honey Mission (NBHM)” for overall promotion and development of
scientific beekeeping in mission mode to achieve the goal of “Sweet Revolution” in
the country by giving thrust on capacity building & trainings, specific focus on
women, input support for promotion & production, setting up of Integrated
Beekeeping Development Centres (IBDCs), other Infrastructures, processing,
value addition, market support, etc, Digitization/ online registration, etc. & R&D
under 3 Mini Missions (MMs) -MM-1, MM-2 & MM-3. An amount of Rs. 25.00 crore
has been allotted under NBHM for the year 2019-20."

2.72. On the query of the Committee regarding Financial Outlay made for the purpose,

the Department submitted:-

"An amount of Rs. 25.00 crore has been allotted under NBHM for the year 2019-
20. Sanctions for release of funds of Rs. 25.00 crores, including Rs. 20.00 crores
to NBB for implementation of activities and Rs. 5.00 crores to NDDB for setting up

of Honey Testing Lab, as approved under NBHM have been issued."
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M. LOCUST
2.73. On the query of the Committee about any Scheme presently being run by the
Centre so as to safeguard the farmers from the crop losses due to sudden LOCUST

attacks on their crops, the Department submitted:-

"There is no separate scheme for Locust Control. Plant Protection Division is
implementing Sub Mission on Plant Protection and Plant Quarantine (SMPPQ)
which is a Central Sector Scheme and consist of four components viz. (i)
Strengthening and Modernization of Pest Management Approach in India, (ii)
Strengthening and Modernization of Plant Quarantine Facilities in India, (iii)
Monitoring of Pesticide Residue at the National Level and (iv) National Institute of

Plant Health Management.

Locust Control and Research is one of the sub components of its component
Strengthening and Modernization of Pest Management Approach in India
(SMPMA). In India, the sub-component Locust Control and Research (LC&R) is
responsible for control of Desert Locust and is being implemented through
Organization known as “Locust Warning Organization (LWO)”, which is
responsible to monitor and control the locust situation in Scheduled Desert Area

(SDA) of Rajasthan and Gujarat by way of survey and surveillance."

2.74. When asked to provide complete operational details thereof, the Department
submitted:-

"In India more than 2 lakh square kilometers area comes under Schedule Desert
Area. Locust Warning Organization (LWO), Jodhpur, Directorate of Plant
Protection Quarantine and Storage under Ministry of Agriculture & Farmers
Welfare, monitors, surveys and controls Desert Locust in Scheduled Desert Areas
mainly in the States of Rajasthan and Gujarat in coordination with the State
Governments. Under LWO, there are 10 Locust Circle Offices (LCO) situated in
Rajasthan (Jaisalmer, Bikaner, Phalodi, Barmer, Jalore, Churu, Nagaur,

Suratgarh) and Gujarat (Palanpur and Bhuij).
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During 2019, first report of locust incursion was received on 21.05.19 and
immediately from 22.05.2019 control operations were started. Additional officials
and vehicle were deployed to strengthen the resources of LCOs. In total more
than 150 Central Government personnel and 27 vehicles were deployed in control

operations.

In the beginning of control season the mature breeding swarms/adult groups were
treated, thereafter hoppers, immature / maturing swarms were controlled. In May
2019, an area of 1560 ha, in June, 3991 ha; in July, 36,350 ha; in August, 65,089
ha; in September, 84,814 ha; in October, 82,899 ha; in November, 34,074 ha; in
December, 22,113 ha; in January 61,178 ha area has been controlled. Therefore,
from May to 10.02.2020, a total of 4,03,143 ha area has been treated. Teams of
Locust Circle Office are doing the surveys regularly and there is no report of any
locust swarms from last 2 days. Here it is pertinent to mention that through
effective control of mature locust and its hoppers, successive breeding was
effectively controlled in Indian side. The control operations were restricted to the
bordering districts and the districts adjoining the bordering districts. The locust
was not allowed to move further inland. Our Staff also got the support from District
Authorities, State Government officials, BSF personals and farmers. In control
operations total, 3,14,300 litre Melathion pesticide worth Rs. 13.90 crore has been

used. 10 plant protection equipments worth Rs. 1.0 crore have been procured."

2.75. When asked about specific Financial Provisions made for the purpose in 2019-20
and targets fixed under different Components of the Scheme and the achievements
made under the Scheme against the set targets, the Department submitted:-

"There is no separate scheme for Locust Control. It is run under the Scheme Sub-
Mission on Plant Protection & Plant Quarantine. The allocation made during 2019-
20 in Locust Control is given below:

(Rs. in Crore)

Allocation during Utilization 2019-20 | Additional Demand submitted

2019-20

24.04 24.04 7.50 Head wise details given
below.
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Additional requirement has been submitted to the Budget Division at the time of
excess saving for the financial year 2019-20 to meet the additional requirement for

Locust operation.

Subhead Additional requirement Rs.in Crore
Supply and material 5.50
Office Expanses 1.00
Travel Expenses 1.00
Total 7.50

2.76. When asked about Financial Allocation made for the year 2020-21, under the
Scheme along with the specific State-wise targets fixed thereunder, if any - in view of the
recent Locust attacks on the crops in some specific States like Rajasthan and others, the

Department submitted:-

(Rs. in Crore)

Provisional Utilization 2020-21 Additional Demand
Allocation during submitted
2020-21
22.80 NA 37.50 Head wise
details given below.

Additional requirement is to be submitted to the Budget Division for the financial

year 2020-21 to meet the expanses on Locust exigency

Subhead Additional requirement Rs. in
Crore
Supply and material 19.00
Motor vehicle 6.50
Machinery & Equipment 12.00
Total 37.50

2.77. On the above issue, the representative of DAC&FW submitted during evidence:

"m,qﬁgﬁmﬁwﬁsﬁaﬁ@ﬁ%lwwﬁgﬁmmm?ﬂ%l IR
ot & A RFAIT & €1 U R rwanfarae fr RuUfY 39w gar g
qifrearer ¥ AT BFaR 81 151 3WF 3 Gu-A fFaker & ama &) wedia
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2.78.

N.

2.79.

o o § 10 9Ra JF R Faa Fiet F AT AR F19 Far &1 a8 v o,
AT &3 AET | IWHT FgaT AT fF IR ST ASK Share AGT fhAT SATAT, HIrSA, I
TR, Fae 3R ARG THER F BT & A Fan 39 ga RS aeay a
aﬁmmwm%lwmmm@é%lﬁmﬁmwm%l
3 AT TR TEAT 37 a1 T ART Fohr R g1 g i Affar asw g1 o
1992 # fegst 3T & 3 3AW & AW FFEIT TRAT YSTAT FIHT AT| HRA TIHR B
Tl 36 g ¥, o=l FA 61 o1, Jau T W FH HA1 71311 fiTqes i e
9 OX e W 1 TSE oREr & g R g3, 39 oRaT & sits feaw e
3R 39 geot E Raml 7133 d9d Y FlEe F F [Av, 36 A o991 W+,
FOT 100 AT FT @ T

Further, elaborating on the issue, the representative submitted:

g, AT Y FEAT 100 FX & AE §1 ... T, 25 ARG N §H T AN &
Rt & arr AT w3 g g WEAfa qeeer & sroer faear e
AR §, §H 58 T e § FHerer H391 3R rwral 1 g Far”

National Project on Soil Health and Fertility:

Soil Health Management is aimed at promoting location as well as crop specific

sustainable soil health management including residue management, organic farming

practices by way of creating and linking soil fertility maps with macro-micro nutrient

management, appropriate land use based on land type. The provision is for setting up of

new Soil Testing Laboratories (STL) / mobile STLs/Fertilizer Quality Control Laboratories

(FQCLs) and their strengthening for paving the way for judicious use of chemical

fertilizers. It also includes provision of Soil Health Cards which provides information to

farmers on soil nutrient status of their soil and recommendation on appropriate dosage of

nutrient to be applied for improving soil health and its fertility.

2.80.

When emphaised about the need of more Soil Testing Labs particularly at Block-

Level, the representative of the DAC&FW submitted during evidence:
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"W, 3T Rrepa T8 F W@ §1 7R TFR F FO W 791 § I5 & 314N | a@aa
oY F1S A RUIE FFAEAT FI o7 FT FRISH TaT &1 Tg TT A Hle TG g FS
framal w1 Giae §oU w15 AW §1 g a1 # FO9 7AIRE F03 FamEl # aad god
#12 A §1 wad wgcaqet e it g 1 1§ ¥, @A A AT FA F A0 g7 FH
SHIFCFIR 4T 3T FIRALr i 7 fF 57 ShrecFaR ) To1T A0 AR SR R A &
IHdad 429 TefeF Aiger ST T AFeraT Y 1€, AarSe arelYy 102 ﬂrfer-rgé faeh
ofeq, St selleh dae W oTch 8, 3 8752 Weerer g, AT Aaer #1 1562 A §% &
$T T sellh dad Wl & fIv dar ¢ @ &1 & sl 1 927w 78 § 7 s araer
&g H1S R AT T F7T IITH FWN, g7 I TAINRE &3t| 39 a1 A 7 AaT
yRader a8 fram a1am § o &)Y Tl & |iad gy 18 & R 71w &) 39 BFae & gaher
FIA T F4T I RS, 3T AT v SATHSAT FIAT AT dY 59 FIer ST fhar
Tl F 6600 seitFw §1 g sorF A v g JEREE frar =, 3w Rl &
fewra & fFe aXE & WIS FT T I FIT AIMRT, Fia-W G A T, F79H
TEell AR fRAT I1AT ¥ 73 g a9 §C g G &1 W & 7 F € 19 HIad, 2015
1 Ig T A1 g5 Y| F 50 R IT T 8 @ §1 F §77 AR RF grosd I
FHAUT & fAT AT ... W, AT & F1E F 11 FU A 31 3q7 e arw
g1 Raie oft forer o1 31 Aferer, R &1 gor 37 aer & 91w, va At R{ar w1 Fdce
Rraer arer 4 fFam o 8, forwd aer SAfeereT T arear”
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Part Il
Observations/ Reccomendations

1. The Committee note that Agriculture plays a vital role in India's Economy
and about 54.6 % of total work force in the Country is engaged in Agriculture and
Allied Sector activities and accounts for 16.5% of the Country’s Gross Value Added
for the year 2019-20. The Committee also note that the Government is
implementing various schemes in Agriculture Sector through the Ministry of
Agriculture and Farmer’s welfare (Department of Agriculture and Farmer’s welfare)
and they endeavour to achieve the aim of doubling the income of farmers by the
year 2022. The Committee observe that there is siginificant enhancement in
allocations to the Department for the last two financial years. With Budgetary
Allocations of Rs. 134399.77 crore for the year 2020-21, the Department of
Agriculture and Farmer’'s Welfare has a share of 4.42 % in Total Central Plan
Budget for the year 2020-21. The Committee further note that PM- Kisan, Pradhan
Mantri Fasal Bima Yojana and Interest subsidy on Short Term Agriculture Loan
under Kisan Credit Card are the major Schemes with substantial allocations of Rs.
75000 crore, Rs. 15695 crore and Rs. 21175 crore respectively. The Committee
further observe that the Department has only Rs. 22529.77 crore for
implementation of other Schemes in Agriculture Sector. The Committee observe
that there was a reduction of Rs.28581.21 crore in the allocations to the
Department during 2019-20 at RE stage. The Committee were informed that major
deduction of Rs. 20629.85 crore was made in allocations for PM-Kisan scheme due
to less than expected enrolment of farmers and also late registration of farmers for
this Scheme. However, the Committee observe that there was a reduction of Rs.

7951.35 crore at RE stage in other Schemes during the year 2019-20. The Committe
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also observe that the Department had proposed an amount of Rs. 155985.10 crore
for BE 2020-21, against which Rs.134399.00 crore has been allocated by the
Ministry of Finance. The Committee are of the considered view that there is need
for enhancement in allocations for implementation of other important Schemes
also such as PM-Krishi Sinchayee Yojana, Rashtriya Krishi Vikas Yojana,
Krishnonati Yojana etc. for providing more support to farmers in order to achieve
the aim of doubling the income of farmers by 2022. The Committee, therefore,
recommend the Government to enhance the allocations for agriculture sector. The
Committee desire the Department to take up the issue of enhancement of funds
with the Ministry of finance and fully utilize the allocated funds for achieving the

targets and effective implementation of the various Schemes and Programmes.

Funds surrendered

2. The Committee note that the Department has surrendered an amount of Rs.
21044.42 crore and Rs. 28581.26 crore (anticipated) during 2018-19 and 2019-20
respectively. The Committee were informed that as per instructions of the
Government, unutilized funds have to be surrendered to Ministry of Finance within
the same financial year. The Committee were further informed that less utilization
of funds is due to less requirement of funds in NER or proposals are received late
or proposals not approved by State Level Monitoring Committees, or inadequate
proposals and non submission of proposals by NABARD, States not releasing 40%
of States share and non-submission of Utilization Certificates. The Committee were
assured by the Secreatry, DAC &FW that they are focussing on Schemes with
maximum surrender of funds such as RKVY, Minor Irrigations and Price support

Scheme. They are holding Video Conferencing with State Government concerned
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for enhancing the utilization of funds. The Committee are constrained to note that
such large amount of funds surrendered would adversely affect the
implementation of the Schemes. The Committee are of the considered view that
there should be maximum utilization of funds available under various Schemes in
order to benefit farmers of the Country. The Committee recommend that the
Department should vigorously pursue the matter with the State Governments and
other concenred Organizations for expediting the proposals and other related
issues to be resolved promptly. The Committee also recommend that the pace of
expenditure and flow of funds under the various schemes should be monitored at
regular intervals so as to avoid such major surrender of funds. The Committee,
desire the Department to identify the factors and rules in operational guidelines
which hinder or restrict the utilization of funds and take necessary steps
accordingly to improve the utilization of funds. The Committee would like to be
apprised about steps taken in this direction within three months of presentation of
this Report.

Status of Utilization Certificates

3. The Committee note that the issue of pending Utilization Certificates is one
of the factors which hampers consequent release of funds to the States causing
reduction in allocations at RE Stage under various Schemes being implemented by
the Department. The Committee further note that there is pendency of an amount
of Rs. 5173.24 crore, 6259.99 crore and Rs. 4156.77 crore against the outstanding
Utilization Certificates as on 01.04.2017, 01.04.2018 and 30.12.2019 respectively
under various Schemes. The Committee further observe that Rashtriya Krish
Vikas Yojana, Pradhan Mantri Krishi Sinchai Yojana, Sub-mission on Agriculture
Mechanization and Paramparagat Krishi Vikas Yojana are major Schemes in which
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Utilization Certificates are yet to be received from the State Governments
Concerned. The Committee were informed that top up subsidy granted by the State
Governments under Pradhan Mantri Krishi Sinchai Yojana, delay in finalization of
infrastructure schemes under Rashtriya Krishi Vikas Yojana, etc. are major factors
affecting submission of Utilization Certificates from the State Governments. The
non-submission of UCs by the respective States/UTs is of serious concern to the
Committee as further processes are often held up for want of submission of such
certificates which may in turn result in stalling the progress in implemenation of
important Schemes having direct impact on the vulnerable farmers in the Country.
The Committee recall that the issue of pending UCs has always been cited by the
Department as one of the main reasons for less than desired use of allocated
funds. The Committee, time and again, had emphasized on resolving this
pernicious problem. However, the Department has not been able to solve this issue
till date. The Committee are of the view that there is need of enhancing the time
period for submission of UCs in Schemes involving Infrastructure Projects. The
Committee, therefore, desire the Department to take up this issue with the Ministry
of Finance in order to enhance the level of utilization of funds under various
Schemes in Agriculture and Allied sectors. The Committee would like to be
apprised about the steps taken in this direction within three months of
presentation of this Report.

Revenue Receipts

4, The Committee note that the Department has earned an amount of Rs.
463.30 crore and Rs. 461.31 crore (upto January, 2020) as Revenue Receipts during
the years 2018-19 and 2019-20 respectively. The Committee were also informed

that they have set a target of Rs. 659.93 crore as Revenue Receipts for the year
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2020-21. However, the Committee observe that despite having various Heads for
receipt of revenue earned by the various Divisions and Institutions, the Department
is not showing these in Detailed Demands for Grants as Recoveries in the Revenue
Section. The Committee are of the view that including these Revenue Receipts in
Demands submitted to Parliament will be very helpful in showing true picture of
Government Finances. The Committee, therefore, desire the Department to take
necessary steps in consultation with Ministry of Finance for inclusion of Revenue

Receipts being earned by their various Divisions and Institutions.

Schedules Castes Sub-Plan

5. The Committee note that there is provision for earmarking 16.6% of Plan
Allocation for implementation of Scheduled Castes Sub Plan (SCSP) under
different Schemes / Programmes. It enables better and focused inclusion in
programmatic interventions. The Committee further note that the Department were
able to utilize Rs. 3812.45 crore, Rs. 5543.45 Crore and Rs. 8735.53
Crore(provisional) as against allocations of Rs. 6420.50 crore, Rs. 11165.86 crore,
and Rs. 16826.93 Crore at RE stage during 2017-18, 2018-19 and 2019-20
respectively. The Committee were informed that non- capture of category-wise
farmers (SCs/STs) under Kisan Credit Card by the Banks is major reason for less
utilization of funds under SCSP. The Committee are further surprised to find that
the Department do not have ready data about Physical Performance under the
Scheme. The Committee are of view that SCSP is one of major Scheme being
implemented by the Department which enhances the earning & livelihood of the
Scheduled caste farmers by reduction in cost of cultivation & increase in net

returns. The Committee, therefore, desire the Department to take necessary steps
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to enhance the level of utilization of funds under SCSP. The Committee also
recommend the Department to undertake a Special Drive for Scheduled Caste
Farmers to extend benefits available under various Schemes being implemented
by the Department. The Committee would also like the Department to furnish State-

wise details of Physical Performance under the Scheme.

Pradhan Mantri Kisan Samman Nidhi (PM-Kisan)

6. PM-Kisan was started on 01.12.2018 by the Government of India with a view
to provide income support to all farmer families across the country and enable
them to take care of expenses related to Agriculture and Allied activities as well as
domestic needs. The Scheme aims to provide all farmer families across the
country a benefit of Rs.6000 per year in three instalilments of Rs. 2000. The Scheme
is being implemented online through the Direct Benefit Transfer (DBT) mode for
which an exclusive web-portal www.pmkisan.gov.in has been created. The
Committee note that identification of beneficiaries for the Scheme is the sole
responsibility of the State/UT Governments which upload their necessary details
on the PM-Kisan portal for enabling transfer of benefits to them. The Committee
further note that 96208559 farmers in 28 States except west Bengal and 7 Union
territories were registered since beginning of the scheme. The Committee were
infrmed that 30027429 farmers were provided with first installment during 2018-19,
whereas, 54497567, 76066911, 62189810 and 30987112 famers were provided first,
second, third and fourth installment respectively during 2019-20 as on date. The
Committee further note that an amount of Rs. 6005.48 crore and Rs. 44748.28 crore
were distributed as benefits to the farmers during 2018-19 and 2019-2 (provisional).
The Committee were informe d that various issues such as non availability of
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Proper land records in some States, Non-transference of land to heirs in case of
deceased landholders, Non availability of proper records after mutation of land in
Punjab, Community owned Iland in North-East regions, Slow Aadhaar
authentication of Data on account of mismatch between names in PM-KISAN
database and that on Aadhaar, Incorrect bank details, Poor internet connectivity
hampering uploading of data in PM-KISAN portal and lack of Promptness of the
State Governments in uploading data of beneficiaries are some of the issues
affecting pace of enrollment and transfer of benefits to the farmers under the
Scheme. However, the Committee were assured by the Department that they are
taking steps to reach the target of enrollment of 12 crore farmers under the
Scheme and will make it a unique Scheme with maximum outreach in the Country.
The Committees are of view that PM-Kisan Scheme is one of the ambitious
Programme, which has potential to change the financial status of majority of the
poor farmers. It is, therefore, imperative that all necessary steps are taken to
register every eligible farmer under the Scheme in order to transfer fund directly in
their Bank Account. The Committee desire that there should be extensive
awareness compaigns through the various modes so that the information reaches
the farmers even in the remote corner of the Country for availing benefits under
the Scheme. The Committee also desire the Government to hold regular
consultation with State Governments to resolve issues hindering registration of
farmers under the Scheme and extend all possible help to make sure the transfer
of benefits available under the Scheme to the farmers. The Committee also desire
the Government to hold discussion with State Governments who have not

uploaded the details of farmers on web portal so that they are not deprived of the
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benefits of the Scheme. The Committee recommend the Department to fully utilize

the allocated funds for achieving the objectives of the Scheme.

7. The Committee observe that the Department has allowed the benefits under
the scheme to the farmers tiling community land in North- eastern States.
However, same benefits are not available to the tenant farmers and farmers tilling
Panchayat/ Government land whose name is not recorded in Government
(Jamabandi). The Committee are of the view that tenant farmers constitute
significant portion of Landless Farmers in many States and depriving them from
the benefits of Scheme will be a disservice to them. The Committee, therefore,
desire the Department to examine this issue in coordination with all State
governments so that Landless and Tenant farmers can also be extended benefits
available under PM-Kisan Scheme. The committee would like to be apprised about

steps taken in this direction within three months of presentation of this Report.

Pradhan Mantri Kisan Maan Dhan Yojana

8. The Committee note that Pradhan Mantri Kisan Maan Dhan Yojana Scheme
is being implemented by the Department with a view to provide old age pension to
Small and Marginal Farmers (SMF) as they have minimal or no savings to provide
for old age and to support them in the event of consequent loss of livelihood. The
Committee note that a minimum fixed pension of Rs. 3000/- p.m. will be provided
to the eligible small and marginal farmers on attaining the age of 60 years under
this Scheme subject to certain exclusion clauses. Landholding is the basic criteria
for the PM-KMY and hence only farmers holding cultivable land are eligible for the
benefit under this Scheme. The Scheme aims to cover around 5 crore beneficiaries

in the first three years. It would be a voluntary and Contributory Pension Scheme,
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with entry age of 18 to 40 years. The Committee have been informed that a total
of 19,57,559 farmers have joined the Scheme as on 31.01.2020. The Committee
view PMKMY as a Flagship Social Security Scheme catering to provide financial
security to most deprived section of our society. This Scheme, if properly
implemented, will help Small and Marginal Farmers which constitute majority
farming community of our Country, to lead a dignified life in the twilight of their
age. However, the Committee are not happy with very low level of enrolment under
the Scheme till date. The Committee, therefore, recommend the Department to
undertake a Special Drive for enhancing the enrolment under the Scheme and also
spread wide publicity about the benefits of the Scheme by way of holding
demonstrations at the ground level in the villages and through various other social
mediums. The Committee also desire the Department to explore the possibility of
including Landless Farmers under the Scheme.

Pradhan Mantri Krishi Sinchai Yojana (PMKSY) - Per Drop More Crop

9. The Committee note that Per-Drop-More-Crop Component of the Pradhan
Mantri Krishi Sinchayee Yojana (PMKSY) focuses on water use efficiency at the
farm level through precision/ micro irrigation. Besides promoting precision
irrigation (Drip and Sprinkler Irrigation System) and better on-farm water
management practices to optimize the use of available water resources, this
Component also supports micro level water storage or water conservation/
management activities as Other Interventions (Ol) to supplement source creation
through micro level water storage or water conservation/management activities to
complement and supplement drought proofing measures. The Committee note that
there was significant reduction in the Allocations under the Scheme during 2018-

19 and 2019-20. The Allocations were reduced to Rs. 2954.69 crore and Rs. 2032.20
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crore during this period at RE stage. The Committee further note that the
Department were able to utilize only Rs. 2918.37 Crore and Rs.1460.27 crore in the
same period till 10.02.2020. The Committee were informed that Top-up Subsidy
announced by some State Governments under the Scheme and later on budgetary
constraints on their part has affeted implementation of the Scheme and thereby
leading to reduction in Allocations at RE stage. However, the Committee were
assured by the Department about improved performance in future due to interest
subvention being provided to the States on loan being taken from NABARD for
implementation of Scheme. The Committee are of the view that use of micro-
irrigation methods such as drip/sprinkler irrigation to become a norm in Indian
agriculture due to scarcity of water caused due to climatic changes associated
with global warming. Against this background, promotion of water efficient
irrigation method is need of the hour to protect Agriculture Sector of Country. The
Committee, therefore, desire the Ministry to enhance the level of utilization of
funds under the Scheme. The Committee further desire the Government to
enhance the Allocations under the Scheme so that more numbers of farmers could
be covered under the Scheme.

Rashtriya Krishi Vikas Yojana

10. The Committee note that Rashtriya Krishi Vikas Yojana was launched in
2007-2008 to incentivize States to draw up Comprehensive Agriculture
Development Plans, taking into account agro-climatic conditions, natural
resources and technology for ensuring more inclusive and integrated development
of Agriculture and Allied Sectors. The Scheme was implemented as a State Plan
Scheme till the end of the financial year 2013-14 and is being implemented as a

CSS (State Plan) Scheme thereafter. The Scheme has been revamped as the
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Rashtriya Krishi Vikas Yojana-Remunerative Approaches for Agriculture and Allied
Sector Rejuvenation (RKVY-RAFTAAR) for implementation from 2017-18 with a
major focus on pre & post-harvest infrastructure, besides promoting agri-
entrepreneurship, innovations & value addition. The Committee further note that
States are empowered to devise, sanction and implement the Projects under the
Scheme as per their needs, priorities and availability of resources. The Committee
observe that States were able to utilize an amount of Rs. 63433.6 crore as against
availability of Rs. 74106.56 crore during the period of 2007-08 to 2019-20. However,
the Committee observe that there was a significant reduction of funds to the tune
of Rs. 985 crore under the Scheme at RE stage during 2019-20. The Committee
were informed that some States are not able to submit Utilization Certificate due to
delay in completion of Infrastructure projects being taken under the Scheme. The
Committee are of view that RKVY is a popular Scheme due to flexibility provided to
the States in taking projects suitable to their needs. There is need to examine the
factors causing delay in submission of UCs by some States. Further, there is need
to take a holistic view of situation being faced by these States so as to make sure
that they are provided funds for their future Projects in the Agriculture Sector. The
Committee, therefore, desire the Department to change the guidelines of scheme
accordingly. The Committee also desire the Department to take up the matter with
Ministry of Finance for allowing more time to States which are not able to furnish
UCs due to valid reasons on case to case basis. The Committee recommend the
Department to review the implementation of the Scheme more effectively.

National Food Security Mission

11. The Committee note that National Food Security Mission which was

launched in the year 2007-08 to increase the production of rice, wheat and pulses
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in the Country through area expansion and productivity enhancement; restoring
soil fertility and productivity; creating employment opportunities and enhancing
the farm level economy is being implemented beyond the 12th Plan (2017-18 to
2019-20) with new targets to achieve 13 million tonnes of additional foodgrains
production comprising of rice— 5 million tonnes, wheat- 3 million tonnes, pulses-3
million tonnes and nutri-cum-coarse cereals- 2 million tonnes by 2019-20 with a
new objective to enhance Post-harvest value addition at farm gate for better price
realization to farmers through efficient market linkages. The Committee were
informed that basic strategy of the Mission is to promote and extend improved
technologies of package of practices of crops through various types of
demonstrations (FLDs/Cluster), distribution of HYV seeds, production of seeds,
distribution of micro-nutrients/ soil ameliorants/integrated nutrient
management/integrated pest management, improved resource management tools/
machineries /implements, efficient water application devices along with capacity

building of farmers and local initiatives; award for best performing districts etc.

The Committee also note that NFSM is being implemented in identified
Districts of 29 States of the country. NFSM-Rice is implemented in 194 Districts of
25 States, NFSM Wheat in 126 districts of 11 States, NFSM- Pulses in 638 Districts
of all 29 States, NFSM-Coarse Cereals in 269 Districts of 27 States except Goa and
Kerala. From the year 2018-19, NFSM-Nutri-Cereals is being implemented in 202
Districts of 14 States (Jowar in 88 Districts of 10 States, Bajra in 88 Districts of 9
States, Ragi in 44 Districts of 8 States and other Millets in 43 Districts of 7 States).
Under NFSM-Coarse Cereals Maize is being implemented in 237 Districts of 27

States and barley in 39 districts of 4 States of the country. The North Eastern
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States, Himachal Pradesh, UT of Jammu & Kashmir have been given flexibility to
implement the programme on nutri-cereals. The programme is being implemented
on 60:40 sharing basis between Gol and general states and 90:10 sharing basis for
North Eastern States and 3 Himalayan States from 2015-16.

The Committee observe that the Department was able to achieve the
production of 2850.13 lakh tonnes as against the State-wise target of 2745.40 lakh
tonnes under the Scheme during 2017-18, whereas, there was production of
2849.52 lakh tonnes as against the target of 2902.55 lakh tonnes during 2018-19.
The Committee further note that there is demand of continuing this Scheme
beyond 2019-20 and State Governments have been requesting this Ministry for
continuation of NFSM Programme at various forums like meetings, workshops,
during monitoring of the Programme by Gol officials in order to sustain the food &
nutritional security and to meet the demand of foodgrains and commercial crops
for increasing population of the Country. Even ICAR has also supported the
Programme for its continuation and implementation of this programme will not
only meet the demand of foodgrains but also enhance the productivity of various
crops through dissemination of the latest crop production & protection
technologies at farmers’ field. The Committee are of view that National Food
Security Mission has been able to ensure food security of the Country to a large
extent by enhancing the food grain production and with added emphasis on nutri-
cereals, it will also help to diversify food basket with nutritional security. The
Committee recommend the Government to continue this Scheme in coming years
so that farmers may be provided necessary support to enhance food grain
production in the Country.

Organic Value Chain Development for North East Region

97



12. The Committee note that Central Sector Scheme ‘Mission Organic Value
Chain Development for North Eastern Region’ is being implemented in the States
of Arunachal Pradesh, Assam, Manipur, Meghalaya, Mizoram, Nagaland, Sikkim
and Tripura since 2015-16 for development of Certified Organic Production in a
value chain mode to link growers with consumers and to support the development
of the entire value chain starting from inputs, seeds, certification and creation of
facilities for collection, aggregation, processing, marketing and brand building.
The Committee were informed that assistance is being provided to the farmers for
cluster development, on/off farm input production, supply of seeds/ planting
materials, setting up of functional infrastructure, establishment of integrated
processing units, refrigerated transportation, pre-cooling /cold stores chamber,
branding, labeling and packaging, hiring of space, hand holding, organic
certification through third party, mobilization of farmers/ processors, etc. However,
the Committee observe that the Department was able to release only Rs. 481.66
crore as against allocations of Rs.678.86 crore to the States during the period of
2015-16 to 2019-20. The Committee also observe that the desired achievement of
target under the Scheme during the same period has been very less. It was
observed that only 71492 hectares were covered as against the target of 100000
hectares. Similarly, only 3828 clusters were formed as against the target of
formation of 5000 clusters. The Committee also observe that performance of some
States such as Mizoram and Meghalaya was not good as compared to other North-
Eastern States. The Committee are of view that North —Eastern regions of our
Country, due to their pristine land and traditional farming practices, has immense

potential for adoption of organic farming methods. The Committee, therefore,
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recommend the Department to identify factors which are hampering full utilization
of funds under the scheme and take corrective measures. The Committee also
desire the Department to hold consultation with State Governments which are not

able to achieve the desired target and find out a way forward.

Paramparagat Krishi Vikas Yojana (PKVY)

13. The Committee note that Paramparagat Krishi Vikas Yojana (PKVY), first
comprehensive scheme to support Organic Farming in the Country, was launched
as a Centrally Sponsored Programme (CSP) from 2015-17 and was further
extended upto 2019-20. The Committee were informed that the Scheme PKVY is
implemented by the State Government on a per hectare basis for 500-1000 hectare
area in each cluster for group of farmers having a total area of 20 hectare as far as
possible in contiguous patch within a village. The farmer within a group can avail
benefit to a maximum of 2 ha. and the limit of assistance is Rs.50, 000 per hac., out
of which 62% i.e., Rs. 31,000 is given as incentive to a farmer for organic
conversion, organic inputs, on farm inputs, production infrastructure, etc., directly
through DBT during the conversion period of 3 years. The Committee were further
informed that a target of an area of around 4 lacks ha is proposed to be covered in

the coming 2 years which is double the area covered in the last three years.

The Committee note that the Ministry was able to utilize funds available
under the Scheme as there was expenditure of Rs. 328.69 crore as against
available fund of Rs. 300.00 crore at RE stage during 2018-19. Similarly, the
Department was able to utilize Rs. 226.40 crore as on date as against available

fund of Rs. 299.36 crore during 2019-20. The Committee also express satisfaction
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on substantially enhanced allocations of Rs. 500 crore proposed for 2020-21.
Considering the harmful impact of chemical fertilizers and pesticides on soil
ecology and human health, the Committee are of the opinion that Organic Farming
is need of the hour. However, there is need of research for development of
ecologically suitable bio- fertilizers and bio-pesticides to enhance the productivity
of Organic Farming. The Committee, therefore, recommend the Ministry to take
steps to support and enhance Research Projects in this Sector. Further, the
Committee desire the Government to extend marketing support to the farmers
through branding and procurement of Organic Products. The Committee would like
to be apprized about steps being taken in this direction within three months of

presentation of this Report.

Sub - Mission on Agriculture Extension

14. The Committee note that Sub - Mission on Agriculture Extension Scheme is
being implemented by the Department with an objective to restructure and
strengthen the agricultural extension machinery with a judicious mix of extensive
physical outreach of personnel, enhancement in quality through domain experts &
regular capacity building, interactive methods of information dissemination, Public
Private Partnership, pervasive & innovative use of Information & Communication
Technology (ICT) / mass media, federation of groups and convergence of
extension related efforts under various Schemes and Programmes of the
Government of India and the State Governments. The SMAE aims to appropriately
strengthen, expand and upscale existing Extension Schemes. The Committee note
that there are four sub-components under the Scheme namely Extension Support

to Central Instt./ DOE including KCC, Agri-Clinics & Agri-Business Centres Mass
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Media Support to Agriculture Extension and Support to State Extn. Prog. For
Extension Reforms. The Committee observe that the overall expenditure level
under the Scheme is quite good and Department were able to utilize Rs. 837.13
crore and Rs. 914.65 crore as against available funds of Rs. 837.13 crore and Rs.
894.05 crore at RE stage during 2017-18 and 2018-19 respectively. However,
despite almost full utilization of funds, the Department was not able to achieve
Physical Targets such as Training of Extension Personnel, Exposure Visit,
Training, Demonstration, Kisan Mela/ FSI/ Field Days & Kisan Goshties,
Mobilization of Farmers Groups and Farm School set under the scheme since
2018-19. The Committee are of view that existence of a robust system of KVKs is
very much necessary for transfer of knowledge from lab to land. The well-being of
the farmers can be further improved if they are provided information relating to
latest research in techniques, seeds, methods, implements and other necessary
inputs for making agriculture remunerative. The Committee, therefore, desire the
Department to take necessary steps in coordination with State Government
concerned to achieve the target set under the Scheme. The Committee also desire
the Government to suitably enhance allocations under the Scheme to enhance the

scope of Agriculture Extension Services to the farmers.

Sub- Mission on Agriculture Mechanization

15. The Committee note that Sub Mission on Agricultural Mechanization (SMAM)
was launched in the year 2014-15 with the objectives of Increasing the reach of
farm mechanization , promoting Custom Hiring Centres ,creating hubs for hi-tech
& high value farm equipments ,creating awareness among stakeholders through

demonstration and capacity building activities and ensuring performance testing

101



and certification at designated testing centers located all over the country. The
Committee further note that the Department were able to utilize Rs. 2349.21 crore
as against allocations of Rs. 3355.05 crore since 2014-15. Keeping in view of
scarcity of cheap labour and need to enhance agriculture productivity, the
Committee are of the view that stress on enhancing the level of farm
mechanization is utmost necessity. Enhancing the level of mechanization may
also reduce the input cost for agriculture sector. The Committee, therefore, desire
to enhance the Allocations under the Scheme for coverage of maximum numbers
of farmers. The Committee also desire the Ministry to establish, at least, one
custom Hiring Centre and High tech and High Value farm equipment at Panchayat

level depending upon the feasibility.

16. The Committee are also of considered opinion about need of research and
development of agriculture equipment suitable for small and fragmented land
available with majority of Indian Farmers. Further, the Country should be self-
sufficient in development as well as production of High Tech Farm Equipments in
the Country. The Committee, therefore, desire the Department to take steps for
establishment and support of a specific Research Centre for High Tech Farm

Equipment.

Tackling the Challenge of Locust Attack in Border Districts

17. The Committee note that incident of Locust incursion was reported in border
Districts of Rajasthan and Gujarat during 2019. The Committee were informed that
Locust Warning Organization (LWO), Jodhpur, Directorate of Plant Protection
Quarantine and Storage under Ministry of Agriculture & Farmers Welfare in
coordination with District Authorities, State Government officials, BSF personals
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and farmers were able to control the locust incursion. The Committee note that
“Locust Warning Organization (LWO)”, which is responsible to monitor and control
the locust situation in Scheduled Desert Area (SDA) of Rajasthan and Gujarat by
way of survey and surveillance Locust Control and Research (LC&R), is a Sub-
component of Strengthening and Modernization of Pest Management Approach in
India (SMPMA) Scheme. The Committee are of the view that locust incursion in
border Districts of Rajasthan and Gujarat has potential to destroy fully grown and
developed crops in these areas on a large scale and therefore, there is need of well
drafted Action Plan to contain their impact. The Committee, therefore, desire the
Department to be proactive and prepare an Advance Action plan in consultation

with all stake holders and National and International Experts to control Locust

incursion.

New Delhi P.C. GADDIGOUDAR

02 March, 2020 Chairperson

12 Phalguna, 1941 (saka) Standing Committee on Agriculture
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ANNEXURE-I

Department of Agriculture, Cooperation & Farmers Welfare

Budget Section

BE, RE Proposed & Accepted

Grant No. 1-Department of Agriculture, Cooperation & Farmers Welfare

(Rs. In crore)

S- Name of Mission/Scheme 2020-21
No. BE (Prop) BE (A)
1 Secretariat 200.24 179.68
2 Interest Subsidy 28000.00 21175.00
3 Pradhan Mantri Fasal Bima Yojna (NCIP) 19690.19 15695.00
4 Pradhan Mantri Krishi Sinchai Yojna 4500.00 4000.00
5 Implementation of MIS/PSS 14337.00 2000.00
6 Promotion of Agricultural Mechanization for in-situ Management of Crop Residue 2000.00 600.00
7 Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) 1500.00 500.00
8 Distribution of Pulses to State/ Union territories for Welfare Schemes 2250.00 800.00
9 Pradhan Mantri Kisan Samman Nidhi(PM-KISAN) 60180.00 75000.00
9.1 Pradhanmantri Kisan Pension Yojna 749.40 220.00
9.2 Formation and Promotion of Farmer Producer Organizations 200.00 500.00
10 Diesel Subsidy 0.00 0.00
11 GREEN REVOLUTION
11.1 Rashtriya Krishi Vikas Yojna 5747.00 3700.00
11.2 KRISHONNANTI YOJNA 16631.28 10030.09
11.2.1 Integrated Development of Horticulture 2605.73 2310.25
11.2.2 Technology Mission of Oilseeds and Oilpalm 0.00 0.00
11.3 National Mission for Sustainable Agriculture 1612.11 1406.90
11.3.1 National Project on Organic Farming 24.75 28.63
11.3.2 National Project on Soil & Health Fertility 336.95 324.43
11.3.3 Organic Value Chain for North East 320.00 175.00
11.3.4 Mission for Sustainable Agriculture (RADP) 300.00 202.50
11.3.5 Soil and Land Use Survey of India 30.45 30.34
11.3.6 Paramparagat Krishi Vikas Yojna 344.96 500.00
11.3.7 National Project on Agro-Forestry 105.00 36.00
11.3.8 National Bamboo Mission (NEW) 150.00 110.00
114 National Mission on Agricultural Extension and Technology 6403.62 2877.40
11.4.1 Sub-Mission on Agriculture Extension 1323.50 1221.93
11.4.2 Information Technology 49.00 40.00
11.4.3 Sub-Mission on Seeds & Planting Material 514.92 389.04
1144 Sub-Mission on Agricultural Mechanization 4233.84 1033.09
11.4.5 Sub-Mission on Plant Protection and Plant Quarantine 282.36 193.34
11.5 Integrated Scheme on Agriculture Cooperation 885.20 405.50
11.6 Land Development Banks (Central) 0.00 0.00
11.7 Integrated Scheme on Agricultural Marketing 816.76 550.00
11.8 National Food Security Mission 1852.79 2113.79
11.9 National Mission on Edible Oils 2000.00 0.00
11.10 Integrated Scheme on Agriculture Census and Statistics 448.80 361.84
11.11 National Rainfed Area Authority 6.97 4.41
Damodar Valley Corporation 0.00 0.00
Grand Total-Demand No. 1-Deparn&sgltf;):eAgriculture, Cooperation & Farmers 155985.10 | 13439977

104



Annexure =T

BE 2019-20, RE 2019-20 and Supplementary (Ist batch) / Tentative Surrender during 2019-20

(Rs. in lakhs)
S. No. BE 2019-20 | RE 2019-20 |Supplementary Tentative
(Ist batch) Surrender
| Secretariat 13297.00 16543.00 0.00 1749.00
2 [nterest Subsidy 1800000.00] 1786343.00 0.00 13637.00
3 Pradhan Mantri Fasal Bima Yojna (NCIP) 1400000.00] 136+4085.00 0.00 33915.00
! Pradhan Mantri Krishi Sinchai Yojna 350000.00] 203220.00 0.10 146730.10
3 [mplementation of MIS/PSS 300000.00]  201020.00 0.00 98980.00
6 Promotion of Agricultural Mechanization for in- 60000.00 59429.00 0.00 571.00
situ Management of Crop Residue
7 Pradhan Mantri Annadata Aay Sanrakshan 130000.00 32100.00 0.00 117900.00
Abhiyan (PM-AASHA)
8 Distribution of Pulses to state/ union territories 80000.00 37000.00 0.00 43000.00
for Welfare Schemes
9 Pradhan Mantri Kisan Samman Nidhi (PM- 7500000.00f 3437015.00 0.00] 2062985.00
KISAN)
10 PM-KISAN - Pension 90000.00 20000.00 0.00 70000.00
g GREEN REVOLLTION 1300224.00f 1033640.00 4.90 266388.90
1.1 |Rashtriva Krishi Vikas Yojna 374500.00]  276000.00 0.40 98300.40
T 112 |KRISHONNANTI YOJNA 925724.00]  757640.00 4.50 168088.50
[1.2.1 |Integrated Development ot Horticulture 223437.00 159255.00 0.40 64202.40
11.2.2 National Project on Organic Farming 1923.00 1679.00 0.00 244.00
11.2.3 National Project on Soil & Health Fertility 33393.00 16422.00 0.00 16973.00
11.2.4 Organic Value Chain for North East 16000.00 16000.00 0.20 0.20
11.2.5 Vission for Sustainable Agriculture (RADP) 23000.00 14606.00 0.10 10394.10
11.2.6 Soil and Land Use Survey of India 2870.00 2771.00 0.00 99.00
[ Ti2d Paramparagat Krishi Vikas Yojna 323500.00 29936.00 0.00 23564.00
(123 National Project on Agro-Forestry 5000.00 2800.00 0.20 2200.20
11.2.9 National Bamboo Mission 15000.00 8700.00 0.00 6300.00
11.2.10 Sub-Mission on Agriculture Extension 97098.00 96031.00 1.10 1068.10
11.2.11 Information Technology 4000.00 3113.00 0.00 837.00
U212 Sub-Mission on Seeds & Planting Material 38773.00 30827.00 0.00 7946.00
11.2.13 Sub-VMission on Agricultural Mechanization 103334.00 104457.00 0.00 -1123.00
1214 Sub-Mission on Plant Protection and Plant 19337.00 17154.00 0.00 2183.00
i Ouarantine
11.2.15 |Integrated Scheme on Agriculture Cooperation 13500.00 14350.00 1.30 -1048.70
112.16 |lntegrated Scheme on Agricultural Marketing 63843.00 38671.00 1.00 27173.00
11.2.17 |National Food Security Mission 201483.00 178996.00 0.20 22487.20
(L2171 National Food Security Mission-Oilseeds and 40299.00 33009.00 0.00 7290.00
=207 10il Palm
11.2.17.2 National Food Security Mission- Other Crops 161184.00]  143987.00 0.20 13197.20
L2138 Integrated Scheme on Agriculture Census and 26826.00 21309.00 0.00 5317.00
"' Statistics
11.2.19 [National Rainfed Area Authority 383.00 363.00 0.00 22.00
Grand Total-Demand No. 1-Deparment of 13048321.00| 10190400.00 5.00| 2838126.00
Agriculture, Cooperation & Farmers Welfare
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- “Gqhgme wise Privivion BE 2118-19, Supplementary, Resppropristian, Final (arant and.
=  Grant o, 1-Dwpartment of Agriculiare, Cooperation & Farmers ¥ ehfure
I ' (R i Lakhy)
& wame of MisionScheme BE 18-1% | Sapplementa | Reapp ("=} Provisios Final Gramt | Surrender
(&) Available 1%
e —————
1 |Secreearuit 6543 00 0.00) 73500 17379 00} 1725100 12850
T Tiaterest Subsidy far Short Term Credit 1o Farmens | 1500600 00 0o 0000]  tasAT0O0G|  1150066.10] 34863180
% |Pradham Mantel Fusal Bima Yojra-MCIF 1301415 %) T R L A TR EE
T |Fradhan Vastr hriski Ssnchsk ¥ojna-Ter Drap 400000 00 oo 36201 Wpa37 98| deaddone  -1EMATTE
Mare Crop {PAMRSY)
i | Implementatien of Market Iaery rnting 000 M 1 20004 §3 .00 LAD0EE BF 140000 [ 0%
Scheme Price Suppert Schems{VIS/ PE5)
5 |Pradhan Mastri Annadats Asy Saarikshan [ 138 2 131 [f BET]
L%}
B 1 |Private Properemets and Stockost Scheme [ ool a4 €00 0,60 81
22 |Price Delicicney Payment Scheme (POFS) .00 130 0.00 1.3 000} -1.30f
T |Disbaten of Pelcs 0 s2e union wermorss for [T 1483 [] Loy 0o -1 usr
Willare Schemes i
% [ 5 Scheme D0 15376 BY DUB|  192THiABSL kOSSO0 -133786% &)
) erert Bevolulg g Krishy Wikas Yo 40 0] [ e I N LRSS 3
a3 [ B nati ¥
931 |Wiaskan for Enegrated Developesat of Horeulisrg 258630 00 [XH Js3 12 TR 202343 56} 82640 B4
33 [Havional Misswn on Oibwodi s5d Ol Falm Ao o] 0.5 W34 TH 4114209 HUTT] AT 5
33 [Nabomal Project os promotson of Organic Famming 3434 1) .00/ 2100 2647004 113050 426 40
§4 | aponal Proxet on Management of Soil Health & A7 0O goal  -LiB04s) J560] 48 T2dia. 57 7106 9%
(K] i ¥ h ¥ NES [ [ A150 191 11200 00 17449 ) 64097
%6 |Maiional Minon for Sustunable Agruliene (RADP & 2340000 oo 21 ¥ 30 IITETY ETTER
i « LRl
37 o & Land L Sanvey of inda 7543 004 oul 27000 241300 172300 100
98 |Parubparsza Krishi ¥Wikas Yojna FH000 50 .30 757 00 3TN 13594 380 -3 165 B4
UG [Naionsl Progect on Agre-Fesestry RELCEL (1] 20T 03 4433.00 TRGS D <258 M)
5 10 |[Wanional Bemboo Muoswe oeleced D 11500]  -IXI2 09 2T 1 1546+ 21 12423 5
%11 'Sub-Musion on Agroultury Esteniics 1040E8 0] 10001 1) TR oR141 & BI04 63 1718801
.13 [Serengthemning Promosing Agricabiura ladormation | 700 58 [ds A3 Do 1593 3&' =108 G4
G 11 |[Nauonsl E-Governasce Tan-Agncultere Anformeim 1900 00} 0.00 S5 71 Th11 W -122% 80
Tochoolony )
T 14 |SubeMiistion Seeds & Planbng Mascrsal 34050 00 170102 215400 3417625 3TILTY
9,15 | gricultersl Mchasuation
T 151 [Sab-Mmaon on Agncultrsl Meshanizstion | 20000, 1.0 [FE 12012548 113730 &7 5399 33
3 1% ¥ | Promotion of Agncafursl Mechasizateon [t it 0 008 016l 8 0.00 590al 4% &1 500 0.0
v of Crop Residue |
Total-Agricultural Mechamization 12000000 5916240 TaRAS]_ 179z9128] 17349187 639954
315 |Sab-Mson on Flam Prowction and Plant Quarntiog 50000 04| oo MLTH %3121 17870 30 -L0706 91
T17 |Intcgraled Scteme o Agriculsens Cooperaton Jmuc-] 1.0 146700 L4468 00 143K8 00 -4 00
11 |imtegriced scheme an Agrcultatal Markenng 110250 ) .00} 33 94 11 01 5Im6.13 -Sibid B
9 1% [eacipnat Food Security Musion 170000 01 (e I ) O ) I T
%20 |Iniegraicd Scheme on Agriculbare Consu and Statishs 30214 00} 0ol T 0eHES0)  IREM O <1364 45
T30 |Natosal Rainfed Anes Ausharny 1032 pe{ [ -2l08d 1| 35459 166,11
Totak Greos Revolutban Krishansati Yojas mmz.ml 19T [T :1um.u| Sea858 30 19901109
Grand Total Grast %o, | -mun.llﬁ 2117870.00) 0.00] rrmmw] SGR3EITEN| 208444240
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ANNEXURE- IV
State-wise allocation (2017-18, 2018-19 & 2019-20) under various Schemes being implemented by DAC&FW

under SCSP (Rs. in Crore)
S. | Name of State NBM SMAM PKVY MOVCDNER
No.
L [0 2000 T [ 00 | spson | W | B | W8 | auirae | B | sosom
1. | Andhra Pradesh | 0.00 | 1.15 | 0.00 | 15.26 | 27.00 | 18.00 3.95 | 16.44 | 16.12 | 0.00 0.00 0.00
2. s::::::a' 0.005 | 0.07 | 0.00 | 0.00 | 0.00 0.00 0.00 0.00 | 0.00 0.00 0.00 0.00
3. | Assam 0.00 | 0.35 | 0.00 | 2.0 | 0.00 0.00 0.41 0.00 | 0.00 2.18 5.55 5.55
4. |Bihar 0.00 | 0.78 | 0.00 | 0.00 | 5.75 0.00 1.60 0.81 | 0.62 0.00 0.00 0.00
5. | Chhattisgarh 0.06 | 0.29 | 0.24 | 5.00 | 3.00 3.00 0.50 2,67 2.73 0.00 0.00 0.00
6. | Goa 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00 0.20 | 0.21 0.00 0.00 0.00
7. | Gujarat 0.00 | 0.00 | 0.22 | 0.65 | 0.80 1.00 0.12 0.00 | 0.00 0.00 0.00 0.00
8. | Haryana 0.00 | 0.00 | 0.00 | 12.15 | 10.47 | 06.25 0.7 0.00 | 0.00 0.00 0.00 0.00
9. g;:’:ecshha' 0.00 | 0.00 | 0.76 | 2.52 | 4.00 16.30 2.42 1.77 | 1.29 0.00 0.00 0.00
10. ialg::“;ir 0.00 | 0.00 | 0.00 | 0.25 | 1.22 1.20 .05 .05 .05 0.00 0.00 0.00
11. | Jharkhand 0.00 | 0.38 | 0.35 | 0.00 | 0.4 0.00 0.98 236 | 2.19 0.00 0.00 0.00
12. | Karnataka 0.15 | 1.62 | 1.33 | 12.60 | 22.02 | 21.68 1.72 1.82 | 1.87 0.00 0.00 0.00
13. | Kerala 0.00 | 0.57 | 0.00 | 1.13 | 1.25 3.00 2.12 1.56 1 0.00 0.00 0.00
14. | Madhya Pradesh | 0.07 | 3.24 | 1.71 | 9.05 | 5.50 11.20 590 | 10.33 | 9.55 0.00 0.00 0.00
15. | Maharashtra 0.00 | 1.22 | 0.64 | 5.46 | 22.00 | 15.00 3.64 2.03 | 1.56 0.00 0.00 0.00
16. | Manipur 0.06 | 0.17 | 0.19 | 0.00 | 15.26 | 0.00 .02 0.00 | 0.00 0.94 2.38 2.38
17. | Meghalaya 0.00 | 0.02 | 0.00 | 0.00 | 0.00 0.00 0.01 0.00 | 0.00 0.31 0.79 0.79
18. | Mizoram 0.00 | 0.00 |0.004| 0.00 | 0.00 0.00 0.00 0.00 | 0.00 0.00 0.00 0.00
19. | Nagaland 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00 0.00 | 0.00 0.00 0.00 0.00
20. | Odisha 0.12 | 0.64 | 0.00 | 10.92 | 13.50 | 10.00 0.95 2.47 | 2.55 0.00 0.00 0.00
21. | Punjab 0.00 | 0.00 | 0.00 | 21.34 | 0.00 0.00 3.12 2.66 | 1.84 | 0.00 0.00 0.00
22. | Rajasthan 0.00 | 0.00 | 0.00 | 1.80 | 2.00 0.00 543 | 20.33 | 19.97 | 0.00 0.00 0.00
23. | sikkim 0.00 | 0.17 | 0.00 | 0.11 | 0.00 0.60 0.20 0.00 | 0.00 1.56 3.97 3.97
24. | Tamil Nadu 0.00 | 0.00 | 0.18 | 11.24 | 36.75 | 16.80 0.41 0.85 | 0.87 0.00 0.00 0.00
25. | Telangana 0.00 | 0.55 | 0.00 | 1.70 | 1.20 0.00 3.30 1.77 | 1.03 0.00 0.00 0.00
26. | Tripura 0.00 | 2.14 | 1.08 | 5.04 | 7.00 6.00 0.24 0.00 | 0.00 5.61 14.28 14.28
27. | Uttar Pradesh 0.00 | 0.00 | 0.56 | 9.53 | 6.50 15.00 2.52 2.41 | 2.35 0.00 0.00 0.00
28. | Uttarakhand 0.00 | 1.24 | 0.28 | 3.54 | 7.50 12.82 3.18 | 22.75 | 23.30 | 0.00 0.00 0.00
29. | West Bengal 0.00 | 0.00 | 0.00 | 3.00 | 3.00 2.50 0.51 0.00 | 0.00 0.00 0.00 0.00
30. | A & N Island 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00 0.00 | 0.00 0.00 0.00 0.00
31. | Chandigarh 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00 0.44 | 0.45 0.00 0.00 0.00
32. ::g;zg‘:‘leli 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 71 .50 .30 0.00 0.00 0.00
33. | Daman and Diu_| 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 .08 .06 .03 0.00 0.00 0.00
34. | Delhi 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 6.42 | 4.53 | 2.63 0.00 0.00 0.00
35. | Lakshadweep 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00 091 | 094 | o0.00 0.00 0.00
36. | Pondicherry 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 .09 .06 .15 0.00 0.00 0.00
GRAND TOTAL | 0.46 | 14.60 | 7.52 |134.29 [196.11| 160.35 | 50.67 | 99.78 | 93.62 | 10.60 | 26.97 26.97
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(Rs. in Crore)
State-wise allocation (2017-18, 2018-19 & 2019-20) under various Schemes being
implemented by DAC&FW under SCSP

Nst;. Name of State CRM PMKSY RKVY
2017-18 201198 2019-20 | 2017-18 201:;8 202%)9 2017-18 201198 2019-20
1. | Andhra Pradesh 0.00 0.00 0.00 517.10 | 520.00 | 252.00 35.86 40.69 42.46
2. | Arunachal Pradesh | _ 0.00 0.00 0.00 8.30 12.50 | 18.00 0.19 0.60 0.59
3. Assam 0.00 0.00 0.00 3.00 13.00 | 42.00 56.51 45.07 44.85
a. Bihar 0.00 0.00 0.00 12.50 27.91 | 0.00 55.40 36.46 38.04
5. Chhattisgarh 0.00 0.00 0.00 55.00 43.39 | 0.00 10.27 8.89 9.28
6. Goa 0.00 0.00 0.00 0.00 1.20 0.50 0.10 0.07 0.07
7. Gujarat 0.00 0.00 0.00 300.0 272.50 | 180.00 15.25 9.70 10.12
8. Haryana 0.00 0.00 34.00 14.01 27.41 | 16.80 17.37 1177 12.28
9. | Himachal Pradesh | 0.00 0.00 0.00 19.25 26.00 | 18.00 6.38 4.25 4.43
10. | Jammu &Kashmir | 0.00 0.00 0.00 3.00 7.80 5.50 3.27 2.17 2.27
11. Jharkhand 0.00 0.00 0.00 25.00 10.00 | 22.97 13.54 8.94 9.33
12. Karnataka 0.00 0.00 0.00 385.00 | 372.03 | 410.00 36.36 25.84 26.97
13. Kerala 0.00 0.00 0.00 25.00 4.00 0.00 13.26 8.61 8.98
14.| Madhya Pradesh 0.00 0.00 0.00 150.00 | 132.56 | 102.00 38.87 28.50 29.74
15.| Maharashtra 0.00 0.00 0.00 362.50 | 360.00 | 174.00 41.96 34.38 35.88
16. Manipur 0.00 0.00 0.00 7.50 40.00 | 15.00 1.86 1.96 1.95
17. Meghalaya 0.00 0.00 0.00 3.00 12.00 | 0.00 0.34 0.34 0.34
18. Mizoram 0.00 0.00 0.00 12.30 27.80 | 27.00 0.01 0.03 0.03
19. Nagaland 0.00 0.00 0.00 11.80 35.00 | 30.00 0.00 0.00 0.00
20. Odisha 0.00 0.00 0.00 48.00 58.00 | 30.00 25.82 19.81 20.67
21 Punjab 0.00 0.00 51.00 0.00 9.00 0.00 29.84 20.38 21.27
22 Rajasthan 0.00 0.00 0.00 107.50 | 168.48 | 75.00 41.46 27.04 28.22
23. Sikkim 0.00 0.00 0.00 40.00 55.09 | 31.80 0.84 0.57 0.57
24. Tamil Nadu 0.00 0.00 0.00 369.55 | 355.00 | 204.00 50.34 42.61 44.47
25 Telangana 0.00 0.00 0.00 257.00 | 120.00 | 0.00 23.07 64.45 67.26
26. Tripura 0.00 0.00 0.00 3.75 15.00 | 18.00 17.20 14.82 14.75
27.| Uttar Pradesh 0.00 0.00 14.60 55.00 87.88 | 48.58 149.23 87.49 4.50
28.| Uttarakhand 0.00 0.00 0.00 27.20 43.00 | 19.20 6.44 431 91.31
29.| WestBengal 0.00 0.00 0.00 31.00 40.00 | 20.00 78.35 57.67 60.18
30.] A&NIsland 0.00 0.00 0.00 0.50 0.00 0.00 0.00 0.00 0.00
31. Chandigarh 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
32, DadraHaa""‘:I:“agar 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
33.| Daman and Diu 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
34, Delhi 0.00 0.00 0.00 1.43 2.73 0.00 0.00 0.00 0.00
35.| Lakshadweep 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
36 Pondicherry 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
GRAND TOTAL 0.00 0.00 99.60 2819.49 |2918.381760.85 769.10 607.40 | 630.80
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ANNEXURE-V
State-wise allocation (2017-18, 2018-19 & 2019-20) under various Schemes

being implemented by DAC&FW under TSP (RS. in Crore)
No.| Name of state NBM PKVY MOVCDNER PMKSY
2017- |2018-] 2019- | 2017- |2018-| 2019- | 2017- | 2018- | 2019- | 2017- | 2018- | 2019-
18 19 20 18 19 20 18 19 20 18 19 20
1. | AndhraPradesh | 0.00 | 0.47 | 0.00 | 1.63 | 6.77 | 6.64 | 0.00 | 0.00 | 0.00 | 517.10 | 520.00 | 252.00
2, A;;':::::' 036 | 724 | 0.00 | 035 | 000 | 0.00 | 0037 | 0.059 | 0.076 | 8.30 | 12.50 | 18.00
3. Assam 0.00 | 0.62 | 0.00 | 0.75 | 0.00 | 0.00 | .0069 | 0.01 | 0.014 | 3.00 | 30.00 | 42.00
a. Bihar 0.00 | 0.06 | 0.00 | 0.10 | 0.05| 004 | 0.00 | 0.00 | 0.00 | 12.50 | 27.91 | 0.00
5. | Chhattisgarh 015 (070 | 058 | 1.18 | 637 | 652 | 000 | 0.00 | 0.00 | 55.00 | 43.39 | 0.00
6. Goa 0.00 | 0.00 | 0.00 | 0.007 | 1.01 | 1.04 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.50
7. Gujarat 0.00 | 0.00 | 048 | 0.26 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 300.00 | 272.50 | 180.00
8. Haryana 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 14.01 | 27.41 | 16.80
9. | Himachal Pradesh| 0.00 | 0.00 | 0.17 | 0.56 | 0.41 | 0.30 | 0.00 | 0.00 | 0.00 | 19.25 | 26.00 | 18.00
10. | Jammu &Kashmir | 0.00 | 0.00 | 0.00 | 0.09 | 0.09 | 0.09 000 | 000 | 0.00 | 3.00 7.80 5.50
11. Jharkhand 000 | 084 | 076 | 213 | 512 | 474 | 0.00 | 000 | 0.00 | 25.00 | 10.00 | 22.97
12. Karnataka 0.06 | 0.66 | 0.54 | 0.67 | 0.71 | 0.73 0.00 | 0.00 | 0.00 | 385.00 | 372.03 | 140.00
13. Kerala 0.00 | 0.06 | 0.00 | 0.24 | 0.17 | 0.11 0.00 | 0.00 | 0.00 | 25.00 | 4.00 0.00
14.| Madhya Pradesh | 0.09 | 437 | 2.31 | 7.74 |13.56| 12.54 | 0.00 | 0.00 | 0.00 | 150.00 | 132.56 | 102.00
15.| Maharashtra 0.00 | 1.06 | 051 | 3.03 | 1.69 | 1.30 | 0.00 | 0.00 | 0.00 | 362.50 | 360.00 | 174.00
16. Manipur 074 | 158 | 1.71 | 0.34 | 0.00 | 0.00 | 0.02 | 0.037 | 0.047 | 7.50 | 40.00 | 15.00
17. Meghalaya 0.00 | 2.50 | 0.00 | 1.03 | 0.00 | 0.00 | 0.046 | 0.074 | 0.094 | 3.30 | 12.00 | 0.00
18. Mizoram 2,69 |15.47| 3.30 | 0.85 | 0.00 | 000 | 005 | 008 | 0.0 | 1230 | 27.80 | 27.00
19. Nagaland 0.67 | 556 | 6.89 | 0.55 | 0.00 | 0.00 | 0.046 | 0.074 | 0.094 | 11.80 | 35.00 | 30.00
20 Odisha 0.16 | 0.86 | 0.00 | 1.29 | 3.34 | 3.44 | 0.00 | 0.00 | 0.00 | 48.00 | 58.00 | 30.00
21 Punjab 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 9.00 0.00
22 Rajasthan 0.00 | 0.00 | 0.00 | 3.92 |14.68| 14.43 | 0.00 | 0.00 | 0.00 | 107.50 | 168.48 | 75.00
23. Sikkim 0.00 | 0.71 | 0.00 | 1.34 | 0.00 | 0.00 | 0.018 | 0.029 | 0.037 | 4.00 | 55.19 | 31.80
24.| Tamil Nadu 0.00 | 0.00 | 0.00 | 0.02 | 0.04 | 0.04 | 0.00 | 0.00 | 0.00 | 369.55 | 355.00 | 204.00
25 Telangana 0.00 | 0.24 | 0.00 | 1.98 | 1.06 | 0.62 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00
26 Tripura 000 |3.83| 195 | 043 | 0.00 | 0.00 | 0.018 | 0.028 | 0.036 | 3.75 | 15.00 | 18.00
27.| Uttar Pradesh 0.00 | 0.00 | 0.02 | 0.12 | 0.11 | 0.11 0.00 | 0.00 | 0.00 | 55.00 | 87.88 | 48.58
28.| Uttarakhand 000 |0.21| 004 | 050 | 359 | 368 | 0.00 | 0.00 | 000 | 27.20 | 43.00 | 19.20
29.| WestBengal 0.00 |0.00 | 000 | 013 | 000 | 000 | 0.00 | 0.00 | 000 | 31.00 | 40.00 | 20.00
30.] A&NIsland 0.00 | 0.00 | 0.00 | 0.14 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.50 0.00 0.00
31.] Chandigarh 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00
32. Dad’aHZ"‘,‘;I:“aga" 0.00 | 0.00 | 0.00 | 18.92 |13.35| 7.75 0.00 0.00 0.00 0.00 0.00 0.00
33.| DamanandDiu | 0.00 | 0.00 | 0.00 | 0.24 | 0.17 | 0.10 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00
34 Delhi 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 000 | 0.00 | 0.00 | 0.00 1.43 2.73
35.| Lakshadweep 0.00 | 000 | 0.00 | 000 | 000 | 000 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00
36 Pondicherry 0.00 | 0.00 | 0.00 | 0.00 | 0.00| 000 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00
37 Ladakh 0.00 | 047 | 0.00 | 1.63 | 6.77 | 6.64 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.50
GRAND TOTAL | 4.93 |47.03] 19.27 | 50.53 |72.29| 64.22 | 0.25 | 0.39 0.50 |2819.49 | 2918.38 | 1760.85
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State-wise allocation (2017-18, 2018-19 & 2019-20) under various Schemes being
implemented by DAC&FW under TSP

(Rs. in Crore)

S. Name of
RKVY SMAM
No. State
2017-18 2018-19 2019-20 201718 2018-19 2019-20
1. | Andhra Pradesh 12.08 18.02 18.70 9.15 15 11
2, Arunachal 2.56 3.70 2.35 0.22 2.50 1.00
Pradesh
3. Assam 12.01 15.86 10.06 0.00 0.00 0.00
4. Bihar 3.48 3.20 3.32 0.00 0.50 0.00
5. Chhattisgarh 30.37 22.17 23.00 5 7.60 6
6. Goa 0.00 0.41 0.42 0.00 0.00 0.00
7. Gujarat 3.34 21.61 22.42 1.62 1.25 1
8. Haryana 0.00 0.00 0.00 0.00 0.00 0.00
9. Himachal 1.12 1.03 1.06 54 70 4.90
Pradesh
Jammu
10. &Kashmir 5.08 3.31 3.44 .05 0.00 1
11. Jharkhand 32.53 21.61 22.42 0.00 .88 0.00
12, Karnataka 15.90 11.14 11.55 4.80 8.23 14.98
13. Kerala 1.67 1.52 1.58 0.00 0.00 1
14. | Madhya Pradesh 56.15 39.70 41.19 11.64 9 11.20
15. Maharashtra 39.37 27.43 28.46 4.44 20.50 10
16. Manipur 2.69 4.51 2.86 .57 8.77 0.00
17. Meghalaya 7.24 9.68 6.14 0.00 1 1
18. Mizoram 3.05 4.39 2.79 .60 2.75 0.00
19. Nagaland 6.44 7.03 4.46 3.05 25.98 3
20. Odisha 37.38 27.51 28.54 15.36 17.50 10
21 Punjab 0.00 0.00 0.00 0.00 0.00 0.00
22, Rajasthan 32.58 22.73 23.59 1.53 1 0.00
23. Sikkim 0.40 0.93 0.59 0.00 0.00 2.75
24. Tamil Nadu 2.99 2.50 2.59 0.00 0.00 0.00
25. Telangana 15.09 41.80 43.37 .50 .50 0.00
26. Tripura 3.61 5.40 3.43 0.00 9 5.35
27. Uttar Pradesh 0.50 2.39 0.68 0.00 0.00 0.00
28. Uttarakhand 1.18 0.66 248 3.18 1.75 4.52
29. West Bengal 20.23 14.75 15.31 .70 .75 .80
30. A & N Island 0.00 0.00 0.00 0.00 0.00 0.00
31. Chandigarh 0.00 0.00 0.00 0.00 0.00 0.00
32, Dadra and 0.00 0.00 0.00 0.00 0.00 0.00
Nagar Haveli
33. | Daman and Diu 0.00 0.00 0.00 0.00 0.00 0.00
34. Delhi 0.00 0.00 0.00 0.00 0.00 0.00
35 Lakshadweep 0.00 0.00 0.00 0.00 0.00 0.00
36. Pondicherry 0.00 0.00 0.00 0.00 0.00 0.00
GRAND TOTAL 380.00 335.00 326.80 62.95 135.16 89.5
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ANNEXURE- VI

08.11.2019 (Rs. In Crore)

Statement Showing allocation release and expenditure of the State under RKVY for the year 2014-15 as on

Sl Name of the State Allocation Release Expenditure / UC Recvd | Unspent Balance
e ucC Pe/nding
1 Andhra Pradesh 267.07 263.54 263.54 0.00
2 Arunachal Pradesh 27.83 13.92 13.92 0.00
3 Assam 483.53 267.71 267.71 0.00
4 Bihar 564.55 545.73 545.73 0.00
5 Chhatisgarh 385.44 341.75 341.75 0.00
6 Goa 25.63 0.00 0.00 0.00
7 Gujarat # 593.55 290.03 290.03 0.00
8 Haryana 372.03 254.68 254.68 0.00
9 Himachal Pradesh 86.11 86.11 86.11 0.00
10 Jammu & Kashmir 150.50 78.25 74.20 4.05
11 Jharkhand 306.94 153.15 126.19 26.96
12 Karnataka 884.17 632.22 632.22 0.00
13 Kerala 321.40 300.70 300.70 0.00
14 Madhya Pradesh 547.55 511.78 511.78 0.00
15 Maharashtra 1013.49 942.09 942.09 0.00
16 Manipur 43.00 43.00 43.00 0.00
17 Meghalaya 68.77 60.64 60.64 0.00
18 Mizoram 113.92 113.92 113.92 0.00
19 Nagaland 52.75 52.75 52.75 0.00
20 Orissa 504.13 482.07 482.07 0.00
21 Punjab 508.71 413.71 413.71 0.00
22 Rajasthan 740.55 695.28 695.28 0.00
23 Sikkim 18.98 9.49 9.49 0.00
24 Tamil Nadu 298.95 298.95 298.95 0.00
25 Telengana 195.27 179.64 179.64 0.00
26 Tripura 80.27 80.27 80.27 0.00
27 Uttar Pradesh 704.93 589.47 584.13 5.34
28 Uttarakhand 95.39 80.70 80.70 0.00
29 West Bengal 598.61 582.34 582.19 0.15
Total States 9864.02 8363.89 8327.39 36.50
CRRI, Cuttack BGREI Cell, Centres 90.00 79.31 79.31 0.00
of Excellence, Monitoring and other
administrative Expenditure
Grand Total 9954.02 8443.20 8406.70 36.50

(2014-15)-: Rs. 6.00 Crore Allocation for Delhi. # Allocaton adjusted additional fund of Rs. 250.00 crore will be asked at a later
stage., Release of funds to Govt. of Bihar under Rashtriya Krishi Vikas Yojana(RKVY) during 2014-15 for adjustment of expenditure
during 2013-14., Rs. 100.00 crore under the AFDP will be meet from overall saving of the Normal and Sub-Schemes. (2014-15) -: #

Rs.14.72 crore is refund by Gujarat to GOI during 2013-14, as per this is unspent balance is NIL.
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Statement Showing allocation release and expenditure of the State under RKVY for the year

2015-16 as on 08.11.2019 (Rs. In Crore)

Sl. Name of the State Allocation Release Expenditure / UC Recvd Unspent Bal_ance/
No. UC Pending
1 Andhra Pradesh 197.79 192.66 192.66 0.00
2 Arunachal Pradesh 31.55 31.55 31.55 0.00
3 Assam 128.07 94.10 93.49 0.61
4 Bihar 164.86 111.20 111.20 0.00
5 Chhatisgarh 150.11 145.07 145.07 0.00
6 Goa 43.40 21.70 21.70 0.00
7 Gujarat # 182.09 174.55 174.55 0.00
8 Haryana 143.10 141.54 141.53 0.01
9 Himachal Pradesh 28.30 28.30 28.30 0.00
10 Jammu & Kashmir 74.72 37.36 35.55 1.81
11 Jharkhand 87.68 78.32 73.54 4.78
12 Karnataka 359.94 346.93 346.93 0.00
13 Kerala 91.86 90.48 90.48 0.00
14 Madhya Pradesh 264.57 264.09 264.09 0.00
15 Maharashtra 438.11 438.00 438.00 0.00
16 Manipur 20.46 20.46 20.46 0.00
17 Meghalaya 16.52 8.26 8.26 0.00
18 Mizoram 16.61 19.39 19.39 0.00
19 Nagaland 25.25 25.25 25.25 0.00
20 Orissa 299.67 292.36 292.36 0.00
21 Punjab 215.94 107.97 107.97 0.00
22 Rajasthan 342.47 325.97 325.97 0.00
23 Sikkim 24.35 4.07 4.07 0.00
24 Tamil Nadu 259.94 259.74 259.74 0.00
25 Telengana 142.30 135.91 135.91 0.00
26 Tripura 21.54 21.54 21.54 0.00
27 Uttar Pradesh 358.16 177.41 177.41 0.00
28 Uttarakhand 40.03 36.20 36.20 0.00
29 West Bengal 285.26 284.56 284.56 0.00
Total States 4454.65 3914.94 3907.73 7.21
30 Delhi 1.50 0.00 0.00
31 Puducherry 1.51 0.76 0.76
32 Andman & Nicobar 4.70 2.35 * 0.00
33 Chandigarh 0.31 0.00 0.00
34 D & N Haveli 5.43 0.00 0.00
35 Daman & Diu 0.94 0.00 0.00
36 Lakshadweep 0.63 0.00 0.00
CRRI, Cuttack BGREI Cell,
Centres of Excellence, 45.35 23.73 23.73 0.00
Monitoring and other
administrative Expenditure
Grand Total 4500.00 3941.78 3907.73 7.97

(2015-16) -: Note : Rs.50.00 crore for AFDP. (State-wise break-up of AFDP will be provided by the concerned Division's), Including
total allocation for UT's Rs.15.02 and Rs.30.33 crore inculding sub-head 2401 under RKVY
* Rs. 2.35 crore for A&N fund could not be utilized, fund may be treated as surrendered by the UT
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Statement Showing allocation release and expenditure of the State under RKVY for the year
2016-17 as on 08.11.2019 (Rs. In Crore)

Unspent Balance/

No. Name of the State Allocation Release Expenditure / UC Recvd UC Pending
1 Andhra Pradesh 228.35 222.59 222.59 0.00
2 Arunachal Pradesh 23.82 11.92 11.92 0.00
3 Assam 279.75 210.45 203.15 7.30
4 Bihar 258.22 90.61 90.60 0.01
5 Chhatisgarh 200.30 193.04 193.03 0.01
[ Goa 20.69 10.35 10.35 0.00
7 Gujarat # 315.27 155.31 155.31 0.00
8 Haryana 152.40 126.85 121.56 5.29
9 Himachal Pradesh 52.76 52.76 52.76 0.00
10 Jammu & Kashmir 88.90 38.49 38.49 0.00
11 Jharkhand 155.27 72.72 55.05 17.67
12 Karnataka 247.04 242.31 240.81 1.50
13 Kerala 157.71 92.76 92.76 0.00
14 Madhya Pradesh 454.89 293.49 293.19 0.30
15 Maharashtra 396.29 250.91 250.91 0.00
16 Manipur 29.77 12.83 11.86 0.97
17 Meghalaya 20.19 10.63 10.63 0.00
18 Mizoram 25.95 20.58 20.58 0.00
19 Nagaland 36.94 34.94 34.94 0.00
20 Orissa 342.59 334.91 334.91 0.00
21 Punjab 260.50 95.81 95.81 0.00
22 Rajasthan 262.28 261.98 261.68 0.30
23 Sikkim 14.71 14.40 14.40 0.00
24 Tamil Nadu 147.39 204.87 204.87 0.00
25 Telengana 427.85 256.99 171.74 85.25
26 Tripura 34.41 34.41 34.41 0.00
27 Uttar Pradesh 321.98 201.89 201.26 0.63
28 Uttarakhand 46.87 46.57 46.57 0.00
29 West Bengal 352.47 280.78 271.10 9.68

Total States 5364.00 3876.15 3747.24 128.91
30 Delhi 1.50 0.00 0.00
31 Puducherry 1.51 0.00 0.00
32 Andman & Nicobar 4.69 2,35 2.33 0.02
33 Chandigarh 0.33 0.00 0.00
34 D & N Haveli 5.42 0.00 0.00
35 Daman & Diu 0.94 0.00 0.00
36 Lakshadweep 0.63 0.00 0.00
Total Uts 15.02 2.35 2.33 0.02
CRRI, Cuttack BGREI Cell,
Centres of Excellence, 20.98 13.57 13.57 0.00
Monitoring and other
administrative Expenditure
Grand Total 5400.00 3892.07 3765.47 128.93
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Statement showing Allocation, Release and Expenditure of the States Under RKVY during

2017-18 to 2019-20 as on 10.02.2020

(Rs. in crore)

2017-18 2018-19 2019-20
::)' Name of the States . uc . uc ) uc
Allocation | Release | UC Rcvd Pending Allocation | Release | UC Rcvd Pending Allocation | Release | UC Rcvd Pending
1 Andhra Pradesh 213.89 208.20 208.20 0.00 204.71 253.48 252.98 0.50 210.34 204.81 60.75 144.06
2 Arunachal Pradesh 41.92 10.63 10.63 0.00 18.58 9.26 5.29 3.97 19.46 9.35 0.00 9.35
3 Assam 290.99 241.07 241.07 0.00 202.29 201.62 200.73 0.88 219.93 107.65 81.18 26.47
4 Bihar * 175.69 69.31 96.80 -27.49 168.39 83.97 16.23 67.74 184.53 89.08 0.00 89.08
5 Chhattisgarh 166.08 157.65 153.64 4.01 116.43 113.94 104.47 9.47 132.66 128.25 43.30 84.95
6 Goa 17.77 8.89 8.88 0.01 15.00 7.45 0.20 7.25 16.28 3.36 0.00 3.36
7 Gujarat 220.13 194.70 192.55 2.15 114.58 109.24 60.21 49.03 118.07 107.47 8.94 98.53
8 Haryana 122.12 87.53 85.92 1.61 66.07 80.55 80.55 0.00 68.97 53.69 19.31 34.38
9 Himachal Pradesh 24.42 22.94 22,94 0.00 23.84 23.52 20.19 3.33 24.90 24.47 7.25 17.22
10 | Jammu & Kashmir 113.84 24.76 23.52 1.24 19.83 9.59 8.85 0.74 21.17 7.94 0.00 7.94
11 Jharkhand 128.77 0.60 0.60 101.51 32.49 19.85 12.64 109.50 48.44 0.00 48.44
12 Karnataka 264.72 235.11 235.11 0.00 115.38 127.36 124.47 2.89 191.20 183.90 68.34 115.56
13 Kerala 128.44 51.50 51.50 0.00 68.29 82.94 18.65 64.29 66.95 30.00 0.00 30.00
14 Madhya Pradesh 236.73 217.53 217.53 0.00 174.38 219.17 217.96 1.21 182.53 179.22 53.67 125.55
15 Maharashtra 419.62 398.62 | 356.30 42.32 247.78 245.11 219.67 25.44 261.76 128.04 77.40 50.64
16 Manipur 17.17 13.75 13.75 0.00 16.53 14.69 14.56 0.13 16.33 8.01 0.00 8.01
17 Meghalaya 21.10 10.41 9.91 0.50 20.58 16.93 9.53 7.40 20.06 9.39 0.00 9.39
18 Mizoram 10.43 10.38 10.38 0.00 11.80 11.06 10.81 0.25 11.74 5.10 5.10 0.00
19 Nagaland 57.57 57.35 57.35 0.00 40.30 48.67 47.11 1.56 38.83 28.72 18.94 9.78
20 Odisha 289.04 174.42 174.42 0.00 198.80 242.02 210.33 31.69 207.84 98.71 65.70 33.01
21 Punjab 284.47 131.42 62.65 68.77 90.60 44.59 0.00 44.59 90.95 0.00 0.00 0.00
22 Rajasthan 241.28 234.97 234.97 0.00 160.00 196.99 112,71 84.28 165.71 81.86 0.00 81.86
23 Sikkim 6.09 2.99 2,99 0.00 14.06 17.36 12.19 5.17 15.59 7.65 0.00 7.65
24 Tamil Nadu 224.14 224.38 224.18 0.20 175.36 217.08 208.68 8.40 176.63 171.68 56.81 114.87
25 Telangana 127.68 63.85 44.72 19.13 258.58 128.69 0.00 128.69 261.18 130.59 0.00 130.59
26 Tripura 40.38 32.76 32.76 0.00 53.45 66.67 48.84 17.83 56.61 27.35 16.53 10.82
27 Uttar Pradesh 440.00 268.72 260.53 8.19 333.55 389.58 | 367.57 22.01 348.06 297.56 96.09 201.47
28 Uttarakhand 85.71 79.66 78.32 1.34 22.78 28.86 22.16 6.70 23.37 24.47 9.10 15.37
29 West Bengal 306.80 293.36 270.95 22.41 194.21 243.49 210.90 32.59 223.27 137.15 60.46 76.69
Total States 4717.01 | 3527.44 | 3382.46 | 144.98 | 3247.64 | 3266.32 | 2625.69 | 640.63 3484.41 | 2333.90 | 748.87 | 1585.03
30 Delhi 3.31 0.00 0.00 3.45 0.00 3.30 0.00 0.00
31 Puducherry 2.66 0.00 0.00 2.82 1.35 1.35 2.70 0.00 0.00
32 | Andman & Nicobar 2.30 1.15 0.65 0.50 2.50 0.00 2.30 1.15 1.15
33 Chandigarh 0.15 0.00 0.00 0.26 0.00 0.20 0.00 0.00
34 D & N Haveli 2.86 0.00 0.00 3.10 0.00 2.90 0.00 0.00
35 Daman & Diu 0.45 0.00 0.00 0.57 0.00 0.50 0.00 0.00
36 Lakshadweep 0.30 0.00 0.00 0.41 0.00 0.30 0.00 0.00
Total Uts 12.04 1.15 0.65 0.50 13.11 1.35 0.00 1.35 12.20 1.15 0.00 1.15
National
Level/2401 21.50 33.03 33.03 0.00 310.00 102.68 102.68 199.70 36.71 36.71
Enterp.
Grand Total 4750.00 | 3560.28 | 3383.11 | 177.17 | 3600.00 | 3370.35 | 2625.69 | 744.66 | 3745.00 | 2371.76 | 748.87 | 1622.89
(States+Uts+Other) ) : : : : ) : * : * : :

Note :- 2017-18 Bihar Release including Rs. 30.74 crore, (2018-19) Total allocation for 2019-20 Rs. 3800 crore

Statement showing Allocation, Release and Expenditure of the States Under RKVY during 2017-18 as on

08.11.2019
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(Rs. in crore)

Sl. No. Name of the State Allocation Release UC Revd UC Pending
1 Andhra Pradesh 213.89 208.20 208.20 0.00
2 Arunachal Pradesh 41.92 10.63 10.63 0.00
3 Assam 290.99 241.07 241.07 0.00
4 Bihar 175.69 69.31 96.80 -27.49
5 Chhattisgarh 166.08 157.65 153.64 4.01
6 Goa 17.77 8.89 8.88 0.01
7 Gujarat 220.13 194.70 192.55 2.15
8 Haryana 122,12 87.53 85.92 1.61
9 Himachal Pradesh 24.42 22.94 22.94 0.00
10 Jammu & Kashmir 113.84 24.76 23.52 1.24
11 Jharkhand 128.77 0.60 0.00 0.60
12 Karnataka 264.72 235.11 235.11 0.00
13 Kerala 128.44 51.50 51.50 0.00
14 Madhya Pradesh 236.73 217.53 217.53 0.00
15 Maharashtra 419.62 398.62 356.30 42.32
16 Manipur 17.17 13.75 13.75 0.00
17 Meghalaya 21.10 10.41 9.91 0.50
18 Mizoram 10.43 10.38 10.38 0.00
19 Nagaland 57.57 57.35 57.35 0.00
20 Odisha 289.04 174.42 174.42 0.00
21 Punjab 284.47 131.42 62.65 68.77
22 Rajasthan 241.28 234.97 234.97 0.00
23 Sikkim 6.09 2,99 2,99 0.00
24 Tamil Nadu 224.14 224.38 224.18 0.20
25 Telangana 127.68 63.85 44.72 19.13
26 Tripura 40.38 32.76 32.76 0.00
27 Uttar Pradesh 440.00 268.72 260.53 8.19
28 Uttarakhand 85.71 79.66 78.32 1.34
29 West Bengal 306.80 293.36 270.95 22,41

Total States 4717.01 3527.44 3382.46 144.98
30 Delhi 3.31 0.00 0.00 0.00
31 Puducherry 2.66 0.00 0.00 0.00
32 Andman & Nicobar 2.30 1.15 0.65 0.50
33 Chandigarh 0.15 0.00 0.00 0.00
34 D & N Haveli 2.86 0.00 0.00 0.00
35 Daman & Diu 0.45 0.00 0.00 0.00
36 Lakshadweep 0.30 0.00 0.00 0.00
Total Uts 12.04 1.15 0.65 0.50
"a“°“::1't':|‘_’:_'/ 2401 21.50 33.03 33.03 0.00

(Stag?:t‘:t::tg:her) 4750.00 3560.28 3383.11 177.17

115




Statement showing Allocation, Release and Expenditure of the States Under RKVY during 2018-19 as on 08.11.2019

(Rs. in crore)

Sl. No. Name of the States Allocation Release UC Revd UC Pending
1 Andhra Pradesh 204.71 253.48 252.98 0.50
2 Arunachal Pradesh 18.58 9.26 5.29 3.97
3 Assam 202.29 201.62 200.73 0.88
4 Bihar 168.39 83.97 16.23 67.74
5 Chhattisgarh 116.43 113.94 104.47 9.47
6 Goa 15.00 7.45 0.20 7.25
7 Gujarat 114.58 109.24 60.21 49.03
8 Haryana 66.07 80.55 80.55 0.00
9 Himachal Pradesh 23.84 23.52 20.19 3.33
10 Jammu & Kashmir 19.83 9.59 8.85 0.74
11 Jharkhand 101.51 32.49 19.85 12.64
12 Karnataka 115.38 127.36 124.47 2.89
13 Kerala 68.29 82.94 18.65 64.29
14 Madhya Pradesh 174.38 219.17 217.96 1.21
15 Maharashtra 247.78 245.11 219.67 25.44
16 Manipur 16.53 14.69 14.56 0.13
17 Meghalaya 20.58 16.93 9.53 7.40
18 Mizoram 11.80 11.06 10.81 0.25
19 Nagaland 40.30 48.67 47.11 1.56
20 Odisha 198.80 242.02 210.33 31.69
21 Punjab 90.60 44.59 0.00 44.59
22 Rajasthan 160.00 196.99 112.71 84.28
23 Sikkim 14.06 17.36 12,19 5.17
24 Tamil Nadu 175.36 217.08 208.68 8.40
25 Telangana 258.58 128.69 0.00 128.69
26 Tripura 53.45 66.67 48.84 17.83
27 Uttar Pradesh 333.55 389.58 367.57 22.01
28 Uttarakhand 22,78 28.86 22,16 6.70
29 West Bengal 194.21 243.49 210.90 32.59
Total States 3247.64 3266.32 2625.69 640.63
30 Delhi 3.45 0.00 0.00 0.00
31 Puducherry 2.82 1.35 0.00 1.35
32 Andman & Nicobar 2,50 0.00 0.00 0.00
33 Chandigarh 0.26 0.00 0.00 0.00
34 D & N Haveli 3.10 0.00 0.00 0.00
35 Daman & Diu 0.57 0.00 0.00 0.00
36 Lakshadweep 0.41 0.00 0.00 0.00
Total Uts 13.11 1.35 0.00 1.35
National Level/2401 310.00 102.68 0.00 102.68
Enterp.
Grand Total
(States+Uts+Other) 3600.00 3370.35 2625.69 744.66
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Statement showing Allocation, Release and Expenditure of the States Under RKVY during 2019-20 as on 20.09.2019

(Rs. in crore)

2019-20
Sl. No. Name of the States Allocation # Release UC Revd UC Pending
1 Andhra Pradesh 210.34 204.81 60.75 144.06
2 Arunachal Pradesh 19.46 9.35 0.00 9.35
3 Assam 219.93 107.65 81.18 26.47
4 Bihar 184.53 89.08 0.00 89.08
5 Chhattisgarh 132.66 128.25 43.30 84.95
6 Goa 16.28 3.36 0.00 3.36
7 Gujarat 118.07 107.47 8.94 98.53
8 Haryana 68.97 53.69 19.31 34.38
9 Himachal Pradesh 24.90 24.47 7.25 17.22
10 Jammu & Kashmir 21.17 7.94 0.00 7.94
11 Jharkhand 109.50 48.44 0.00 48.44
12 Karnataka 191.20 183.90 68.34 115.56
13 Kerala 66.95 30.00 0.00 30.00
14 Madhya Pradesh 182.53 179.22 53.67 125.55
15 Maharashtra 261.76 128.04 77.40 50.64
16 Manipur 16.33 8.01 0.00 8.01
17 Meghalaya 20.06 9.39 0.00 9.39
18 Mizoram 11.74 5.10 5.10 0.00
19 Nagaland 38.83 28.72 18.94 9.78
20 Odisha 207.84 98.71 65.70 33.01
21 Punjab 90.95 0.00 0.00 0.00
22 Rajasthan 165.71 81.86 0.00 81.86
23 Sikkim 15.59 7.65 0.00 7.65
24 Tamil Nadu 176.63 171.68 56.81 114.87
25 Telangana 261.18 130.59 0.00 130.59
26 Tripura 56.61 27.35 16.53 10.82
27 Uttar Pradesh 348.06 297.56 96.09 201.47
28 Uttarakhand 23.37 24.47 9.10 15.37
29 West Bengal 223.27 137.15 60.46 76.69
Total States 3484.41 2333.90 748.87 1585.03
30 Delhi 3.30 0.00 0.00 0.00
31 Puducherry 2.70 0.00 0.00 0.00
32 Andman & Nicobar 2.30 1.15 0.00 1.15
33 Chandigarh 0.20 0.00 0.00 0.00
34 D & N Haveli 2.90 0.00 0.00 0.00
35 Daman & Diu 0.50 0.00 0.00 0.00
36 Lakshadweep 0.30 0.00 0.00 0.00
Total Uts 12.20 1.15 0.00 1.15
Nati°“::1't':|‘_":'/ 2401 199.70 36.71 0.00 36.71
(StaSarsa:l‘J’t-ls-:t(E)‘Lher) 3745.00 2371.76 748.87 1622.89
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ANNEXURE- VII

State wise / Sector wise Number of Projects 2014-15

SN | STATE NAME CRO | HOR | SE | ANH | OTH | FIS | COO | IPM | SEE | FIN | AME | EXT | MRK | NO | ITE [ AGR | NR | IR | ORF | DDE | TOT
P T RI B R H P T D M C N T NF C E M [ RI M v AL
ANDHRA 0 26 7 11 2 6 0 5 4 4 22 4 6 0 0 15 1 0 11 9 133
PRADESH
2 |ARUNACHAL 6 7 4 27 18 | 11 2 0 0 0 2 0 1 0 0 0 0 0 0 0 78
PRADESH
3 | ASSAM 14 | 13 6 2 4 2 0 0 5 0 7 2 2 3 0 3 0 7 1 6 77
4 | BIHAR 13 0 1 1 3 0 2 0 1 1 2 0 1 0 0 0 2 1 0 0 28
5 |CHATTISHGARH 3 13 0 9 0 12 1 0 9 3 0 0 0 0 0 2 0 2 0 5 59
6 |GOA 0 0 0 0 0 5 0 0 0 1 0 1 0 0 2 0 1 0 0 0 10
7 | GUJARAT 1 7 0 6 0 2 0 1 6 0 1 0 0 0 0 1 1 1 1 1 29
8 | HARYANA 3 8 0 6 0 3 1 1 2 0 2 0 1 0 0 25 2 4 0 3 61
9 | HIMACHAL 1 10 1 10 0 1 0 0 0 0 0 2 2 0 0 2 1 1 2 2 35
PRADESH
10 | JAMMU AND 4 31 6 19 11 3 0 3 0 9 3 6 10 0 8 3 7 3 0 128
KASHMIR
11 | JHARKHAND 8 0 0 0 0 1 2 0 0 0 3 0 0 2 0 0 0 1 0 17
12 | KARNATAKA 5 31 9 23 2 4 0 2 5 1 3 5 11 1 0 18 4 2 4 1 131
13 | KERALA 9 15 0 20 0 12 0 0 2 0 1 0 5 20 0 8 14 | 5 2 3 116
14 | MADHYA 4 4 1 4 6 2 0 1 6 0 11 3 0 0 0 1 0 5 0 0 48
PRADESH
15 | MAHARASHTRA 17 | 31 2 10 2 2 0 0 3 2 0 6 6 0 0 1 5 6 1 4 98
16 | MANIPUR 0 4 3 3 0 9 1 0 1 0 3 3 0 1 0 1 6 0 4 1 40
17 | MEGHALAYA 0 10 | 12 3 0 3 0 1 0 0 1 1 0 0 0 0 0 | 30 0 0 61
18 | MIZORAM 15 | 15 6 49 2 24 0 12 1 0 9 23 4 0 0 7 34 | 18 1 5 225
19 | NAGALAND 3 11 3 14 5 5 8 1 2 2 3 1 1 3 0 0 14 | 0 1 1 78
20 | ORISSA 5 12 2 1 0 0 0 1 2 1 1 0 0 0 1 9 0 15 0 0 50
21 | PUNJAB 6 3 0 8 1 4 0 1 0 0 2 0 0 1 0 3 0 4 1 12 46
22 | RAJASTHAN 1 17 0 42 7 2 1 11 3 1 16 6 2 0 5 3 9 4 135
23 | SIKKIM 0 1 0 0 0 0 4 0 1 0 0 0 0 0 0 0 0 0 6
24 | TAMILNADU 9 8 0 2 1 8 1 0 2 5 6 5 12 0 0 7 1 1 0 5 73
25 | TELANGANA 0 18 4 8 3 5 4 1 4 2 16 0 1 1 0 37 0 1 11 7 123
26 | TRIPURA 2 12 1 18 4 18 0 0 0 0 2 3 0 2 0 0 1 1 1 0 65
27 | UTTAR PRADESH 8 1 1 1 4 1 1 0 3 0 2 0 2 0 2 0 1 3 3 2 35
28 | UTTARAKHAND 3 3 0 3 7 0 0 1 0 0 2 2 5 0 2 4 4 0 6 0 42
29 | WEST BENGAL 4 8 10 | 17 13 | 23 7 1 6 0 2 5 10 2 0 1 3 6 0 4 122
30 | TOTAL 144 (319 | 79 (317 | 91 |172| 37 | 32 | 79 | 25 | 110 | 88 | 82 | 46 9 (158 ( 10 (129 | 58 | 73 | 2149
1

Total No of Projects : 2149

CROP - CROP DEVELOPMENT; HORT - HORTICULTURE; SERI - SERICULTURE; ANHB - ANIMAL HUSBANDRY; OTHR - INNOVATIVE
PROGRAMMES / OTHERS; FISH - FISHERIES; COOP - COOPERATIVES/COOPERATION;IPMT - INTEGRATED PEST MANAGEMENT; SEED
- SEED; FINM - FERTILISERS AND INM; AMEC - AGRICULTURE MECHANISATION; EXTN - EXTENSION; MRKT - MARKETING AND POST
HARVEST MANAGEMENT; NONF - NON FARM ACTIVITIES; ITEC - INFORMATION TECHNOLOGY; AGRE - RESEARCH
(AGRI/HORTI/ANIMAL HUSBANDRY etc); NRM - NATURAL RESOURCE MANAGEMENT; IRRI - MICRO/MINOR IRRIGATION; ORFM -
ORGANIC FARMING / BIO FERTILISER; DDEV - DAIRY DEVELOPMENT
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Sector wise Approved Projects 2015-16

Sr | State CR | HO | SE | AN |OTH |FIS| CO | IP |SEE |FIN| AM [EXT| MR | NO |ITE| AG | NR | IR | ORF | DDE | Total
No OP | RT | RI | HB R H |OP | MT| D M | EC | N KT [NF| C |[RE|M |RI| M \'
1 | ANDHRA 5 25 | 8 4 13 | 7 0 4 5 3 10 0 7 2 0|24 | 2|0 8 9 136
PRADESH
2 | ARUNACH 0 6 0 1 0 0 0 0 0 0 0 0 0 0 0 0 0| o0 0 0 7
AL
PRADESH
3 |ASSAM 1 0 0 0 1 0 0 0 (14| 0 1 0 0 0 0 0 0| o0 0 1 18
4 | BIHAR 14 0 0 0 1 0 0 0 0 0 0 0 0 0 0| o0 0 6 22
5 |CHATTISH | 3 6 0 0 0 0 0 0 5 1 1 0 0 0 0 0| 2 1 0 19
GARH
6 |GOA 0 0 0 0 0 0 0 0 1 0 0 0 0 0 0 0 0| o0 0 0 1
7 | GUJARAT 0 0 0 5 0 1 1 1 2 0 0 2 0 0 0 0 5(0 0 2 19
8 [HARYANA 4 6 0 4 1 3 0 0 0 0 0 2 0 1 0|25 |1 1 0 2 50
9 (HIMACHAL | 1 6 0 9 1 2 0 0 0 0 1 1 0 0 0 2 0 1 1 0 24
PRADESH
10 | JHARKHA 3 1 0 0 0 0 1 1 1 0 2 1 0 1 0 1 0| o0 0 0 12
ND

11 | KARNATAK | 4 17 | 6 | 11 2 6 0 0 3 0 3 1 6 0 0 7 0 1 1 0 68
A

12 | KERALA 6 7 0 7 1 10 0 0 2 0 0 0 1 0 0 4 (10|15 O 7 70

13 | MADHYA 1 9 1|12 3 6 0 0 6 2 12 | 8 3 0 0 0 2 (4 2 4 75
PRADESH

14 |MAHARAS | 16 | 15 | 2 3 1 0 0 0 2 1 0 6 2 0 0 5 3| 4 1 2 63
HTRA

15 | MEGHALA 0 2 0 0 0 0 0 0 0 0 1 1 0 0 0 0 0| o0 0 0 4
YA

16 | MIZORAM 8 4 7 | 18 7 (10| O 7 2 0 2 4 5 0 0 2 |27 | 6 0 0 109

17 | NAGALAN 4 6 2 5 25 | 5 0 1 1 1 1 0 1 3 0 0 1|0 1 0 57

D
18 | ORISSA 8 25 (| 0 | 10 0 |12 | 3 1 5 0 1 8 1 0 4 |10 | 0 1 0 8 97
19 | PUNJAB 0 0 0 0 0 0 0 0 0 0 0 0 0 2 0 1 1|0 0 0 4

20 ([RAJASTHA | O 0 0 2 11 (| 0 0 0 2 0 0 1 0 1 0 9 0| o0 1 1 28
N

21 [ TAMILNAD | 11 4 0 8 0 9 0 0 2 2 7 3 3 0 0 9 1|0 0 4 63
U

22 [TELANGAN | O 3 5 8 0 3 0 3 2 2 2 1 2 1 0|20 0 (0O 2 4 58
A

23 | TRIPURA 6 0 0 0 3 4 0 0 0 0 0 0 0 0 1 0 0| o0 0 0 14

24 |UTTAR 12 6 4 | 13 7 9 0 0 8 4 4 2 3 0 2 2 3|5 2 3 89
PRADESH

25 |UTTARAKH | 0 0 0 0 0 0 0 0 0 0 1 0 0 0 0 0 0| o0 0 0 1
AND

26 | WEST 1 9 5 9 2 9 7 2 8 0 4 2 0 0 0 2 6 | 2 0 0 68
BENGAL
Total 108 | 157 | 40 (129 | 79 |96 | 12 | 20 | 72 | 16 | 53 | 43 | 34 | 11 | 7 (123 |62 | 42| 20 | 53 | 1177

Total Projects No. 1177

CROP - CROP DEVELOPMENT; HORT - HORTICULTURE; SERI - SERICULTURE; ANHB - ANIMAL HUSBANDRY; OTHR - INNOVATIVE
PROGRAMMES / OTHERS; FISH - FISHERIES; COOP - COOPERATIVES/COOPERATION;IPMT - INTEGRATED PEST MANAGEMENT; SEED -
SEED; FINM - FERTILISERS AND INM; AMEC - AGRICULTURE MECHANISATION; EXTN - EXTENSION; MRKT - MARKETING AND POST
HARVEST MANAGEMENT; NONF - NON FARM ACTIVITIES; ITEC - INFORMATION TECHNOLOGY; AGRE - RESEARCH (AGRI/HORTI/ANIMAL
HUSBANDRY etc); NRM - NATURAL RESOURCE MANAGEMENT; IRRI - MICRO/MINOR IRRIGATION; ORFM - ORGANIC FARMING / BIO
FERTILISER; DDEV - DAIRY DEVELOPMENT
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Sector wise Approved Projects 2016-17 |

Sr No State CROP | HORT | SERI | ANHB | OTHR | FISH | COOP | IPMT | SEED | FINM | AMEC | EXTN | MRKT | NONF | ITEC | AGRE | NRM | IRRI | ORFM | DDEV | Total
1 ANDHRA PRADESH 8 26 10 7 4 10 0 5 4 2 6 0 1 0 0 27 0 0 3 6 119
2 ARUNACHAL PRADESH 8 0 0 () 2 ) 0 0 0 0 2 0 2 0 0 0 0 1 1 0 16
3 ASSAM 4 21 0 6 8 5 0 0 6 0 1 3 1 7 0 0 0 2 1 5 70
4 CHATTISHGARH 2 14 0 0 0 8 0 0 7 0 0 1 0 0 0 0 1 2 1 0 36
5 GOA 0 0 0 () 1 ) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 1
6 GUJARAT 3 4 [} 1 2 [} 0 1 5 0 0 0 0 0 0 0 6 0 0 0 22
7 HARYANA 4 5 0 9 4 1 0 0 1 0 1 0 0 0 0 13 0 0 0 2 40
8 HIMACHAL PRADESH 2 9 0 7 2 2 0 0 0 0 1 1 0 0 0 0 0 1 0 1 26
9 KARNATAKA 7 19 9 13 3 8 0 2 2 0 1 1 3 1 0 12 1 1 1 0 84
10 KERALA 2 5 0 6 0 5 0 2 0 0 1 0 1 0 0 0 0 1 0 3 26
11 MADHYA PRADESH 0 7 0 12 1 5 0 2 11 2 8 7 0 0 0 6 1 2 1 0 65
12 MAHARASHTRA 1 5 3 8 () ) 0 0 1 2 4 1 0 0 0 0 1 3 0 4 33
13 MEGHALAYA [} 1 1 () [} [} 0 0 0 0 1 0 0 0 0 0 1 5 0 0 9
14 MIZORAM 0 0 0 0 0 0 0 0 0 0 0 1 0 0 0 0 0 0 0 0 1
15 NAGALAND 2 4 2 5 0 5 4 1 2 1 3 3 1 8 0 0 12 0 1 0 54
16 ORISSA 6 16 0 5 () 5 1 1 3 2 3 2 0 0 5 4 0 15 0 4 72
17 RAJASTHAN 1 24 0 4 21 0 1 0 2 1 0 1 0 1 0 68 0 0 0 3 127
18 SIKKIM 0 0 0 1 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 1
19 TAMILNADU 11 7 0 7 ) 17 2 0 2 2 2 1 7 0 1 4 2 1 1 4 71

20 TELANGANA 1 12 [} 4 3 4 0 0 8 4 7 0 5 0 0 24 0 0 1 5 78
21 TRIPURA 1 0 0 2 0 4 0 0 0 0 0 0 1 0 0 0 0 0 0 0 8
22 UTTAR PRADESH 14 6 0 13 8 2 1 0 8 0 5 3 0 1 1 4 2 1 4 0 73
23 UTTARAKHAND 2 0 [} 1 2 [} 0 0 0 2 0 0 0 0 0 0 0 0 0 1 8
24 WEST BENGAL 5 10 3 15 3 12 10 2 3 0 2 2 3 1 0 1 5 3 0 0 80
Total 84 195 28 126 64 93 19 16 65 18 48 27 25 19 7 163 32 38 15 38 1120

Total Projects No. 1120

CROP - CROP DEVELOPMENT; HORT - HORTICULTURE; SERI - SERICULTURE; ANHB - ANIMAL HUSBANDRY; OTHR - INNOVATIVE PROGRAMMES / OTHERS; FISH - FISHERIES; COOP -
COOPERATIVES/COOPERATION;IPMT - INTEGRATED PEST MANAGEMENT; SEED - SEED; FINM - FERTILISERS AND INM; AMEC - AGRICULTURE MECHANISATION; EXTN - EXTENSION; MRKT -
MARKETING AND POST HARVEST MANAGEMENT; NONF - NON FARM ACTIVITIES; ITEC - INFORMATION TECHNOLOGY; AGRE - RESEARCH (AGRI/HORTI/ANIMAL HUSBANDRY etc); NRM - NATURAL
RESOURCE MANAGEMENT; IRRI - MICRO/MINOR IRRIGATION; ORFM - ORGANIC FARMING / BIO FERTILISER; DDEV - DAIRY DEVELOPMENT
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Sector wise Approved Projects 2017-18

Sr State CROP | HORT | SERI | ANHB | OTHR | FISH | COOP | IPMT | SEED | FINM | AMEC | EXTN | MRKT | NONF | ITEC | AGRE | NRM | IRRI | ORFM | DDEV | Total
No

1 ANDHRA PRADESH 0 10 4 7 5 9 0 3 8 1 2 1 1 0 1 32 0 0 1 11 96
2 | ARUNACHAL PRADESH 7 0 0 0 5 0 0 0 0 0 0 0 1 0 0 0 0 1 0 0 14
3 ASSAM 14 8 0 0 1 0 0 0 0 0 1 0 0 8 0 10 0 0 1 0 43
4 BIHAR 2 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 2
5 CHATTISHGARH 4 17 0 0 0 12 0 1 9 2 1 6 0 0 0 0 0 2 0 0 54
6 GOA 0 0 0 0 1 1 0 0 0 0 1 1 1 0 2 0 0 0 0 0 7
7 GUJARAT 5 6 0 3 3 7 0 4 4 0 0 0 4 0 0 0 9 0 0 0 45
8 HARYANA 5 2 0 6 2 3 0 2 0 1 3 0 0 0 0 21 3 1 1 2 52
9 | HIMACHAL PRADESH 1 1 0 4 1 6 0 0 0 0 1 0 0 0 0 0 0 1 1 0 16
10 KARNATAKA 0 18 8 13 7 5 0 1 5 0 3 1 7 1 0 19 1 1 0 0 90
11 KERALA 1 12 0 6 0 7 0 0 2 0 1 2 5 5 0 5 8 0 0 7 61
12 MADHYA PRADESH 0 5 0 4 2 0 1 0 9 1 7 5 1 1 0 4 1 0 0 8 49
13 MAHARASHTRA 3 7 1 6 0 7 0 1 3 1 2 1 10 0 0 0 1 0 0 2 45
14 MEGHALAYA 0 5 1 0 0 1 4 0 0 0 0 0 0 0 0 0 2 0 0 0 13
15 NAGALAND 1 7 0 0 2 6 5 1 2 1 3 1 3 0 0 1 5 0 1 0 39
16 ORISSA 10 20 0 7 1 12 1 5 3 2 2 3 2 0 2 8 2 2 0 5 87
17 RAJASTHAN 0 6 0 2 1 1 1 0 2 0 0 2 0 1 1 15 2 0 0 0 34
18 TAMILNADU 9 8 0 7 0 6 2 2 1 0 7 1 8 0 0 3 1 0 1 2 58
19 TELANGANA 1 0 2 4 1 3 0 2 9 2 13 0 3 1 0 11 0 0 1 2 55
20 TRIPURA 1 0 0 3 0 3 0 0 1 0 0 1 0 0 0 0 0 0 0 0 9
21 UTTAR PRADESH 8 8 1 24 5 2 0 0 6 2 2 1 0 0 1 6 0 2 2 0 70
22 UTTARAKHAND 1 3 2 5 1 1 0 0 3 0 0 0 2 0 0 1 0 0 2 1 22
23 WEST BENGAL 6 11 0 9 0 11 3 1 5 3 3 3 1 0 0 1 1 8 0 1 67

TOTAL 79 154 19 110 38 103 17 23 72 16 52 29 49 17 7 137 | 36 18 11 41 |1028

Total Projects No. 1028

CROP - CROP DEVELOPMENT; HORT - HORTICULTURE; SERI - SERICULTURE; ANHB - ANIMAL HUSBANDRY; OTHR - INNOVATIVE PROGRAMMES / OTHERS;
FISH - FISHERIES; COOP - COOPERATIVES/COOPERATION;IPMT - INTEGRATED PEST MANAGEMENT; SEED - SEED; FINM - FERTILISERS AND INM; AMEC -
AGRICULTURE MECHANISATION; EXTN - EXTENSION; MRKT - MARKETING AND POST HARVEST MANAGEMENT; NONF - NON FARM ACTIVITIES; ITEC -
INFORMATION TECHNOLOGY; AGRE - RESEARCH (AGRI/HORTI/ANIMAL HUSBANDRY etc); NRM - NATURAL RESOURCE MANAGEMENT; IRRI -

MICRO/MINOR IRRIGATION; ORFM - ORGANIC FARMING / BIO FERTILISER; DDEV - DAIRY DEVELOPMENT
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Sector wise Approved Projects 2018-19

Sr | State CRO |HOR | SE | ANH | OTH | FIS | COO | IPM | SEE | FIN | AME | EXT | MRK | NO | ITE | AGR | NR | IR | ORF | DDE | Total
No P T RI B R H P T D M C N T NF C E M | RI M \
1 |ANDHRA 2 12 1 11 0 7 1 0 4 0 1 0 0 1 0 17 0 0 1 13 71
PRADESH
2 | ARUNACHAL 0 0 0 0 2 0 0 0 0 0 4 1 4 0 0 0 1 0 2 0 14
PRADESH
3 | ASSAM 10 3 1 11 3 1 0 1 2 0 1 0 2 4 0 8 0 0 0 8 55

4 | CHATTISHGARH 8 12 0 0 0 0 0 0 1 0 1 2 2 0 0 0 0 2 1 0 29

5 |GOA 0 1 0 0 1 0 0 0 0 0 0 1 3 0 0 0 0 0 0 0 6
6 | GUIARAT 3 8 0 6 0 1 0 4 7 0 0 2 8 0 0 13 1 0 2 1 56
7 | HARYANA 1 3 0 3 2 1 0 4 3 1 0 2 3 0 0 11 4 1 3 3 45
8 | HIMACHAL 1 5 0 9 1 4 0 0 0 0 1 0 0 0 0 5 0 1 0 0 27
PRADESH
9 | KARNATAKA 2 13 5 10 3 2 0 0 2 0 2 1 0 0 0 5 1 0 0 0 46
10 | KERALA 6 1 0 1 0 0 0 0 0 0 1 0 0 0 0 1 8 3 0 1 22
11 | MADHYA 4 0 0 5 0 4 3 0 5 1 7 3 0 0 0 2 0 0 2 6 42
PRADESH

12 | MAHARASHTRA 0 5 2 1 1 0 0 0 0 0 2 1 1 0 0 1 0 0 1 0 15

13 | MEGHALAYA 0o 9 0 7 1 3 8 2 0 0 2 2 0 0 0 0 9 0 1 0 44
14 | NAGALAND 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 1 0 0 0 1
15 | ORISSA 3 5 3 3 1 5 3 2 0 2 4 3 1 0 0 2 1 1 1 1 41
16 | RAJASTHAN 0o 1 0 2 3 0 0 0 1 0 0 0 0 0 0 8 6 2 0 9 32
17 | TAMILNADU 6 6 0 6 0 8 2 0 1 0 4 5 2 0 0 4 1 0 0 7 52
18 | TELANGANA 2 8 2 5 0 3 1 2 9 2 6 0 2 0 1 15 0 0 1 1 60
19 | TRIPURA 1 0 0 4 0 5 0 0 1 0 0 0 0 0 0 0 0 0 0 0 11

20 | UTTAR PRADESH 6 9 0 5 1 0 0 1 5 3 3 10 1 0 0 11 0 2 3 1 61

21 | UTTARAKHAND 0 0 0 5 0 0 0 0 1 0 0 1 1 0 0 0 1 0 0 0 9

22 | WEST BENGAL 6 9 2 6 0 10 3 0 3 2 3 2 0 0 0 0 0 4 0 0 50

Total 61 (110 | 16 (100 | 19 | 54 | 21 16 | 45 | 11 | 42 | 36 | 30 5 1 |103 |34 | 16 | 18 51 | 789

Total Projects No. 789

CROP - CROP DEVELOPMENT; HORT - HORTICULTURE; SERI - SERICULTURE; ANHB - ANIMAL HUSBANDRY; OTHR - INNOVATIVE
PROGRAMMES / OTHERS; FISH - FISHERIES; COOP - COOPERATIVES/COOPERATION;IPMT - INTEGRATED PEST MANAGEMENT; SEED -
SEED; FINM - FERTILISERS AND INM; AMEC - AGRICULTURE MECHANISATION; EXTN - EXTENSION; MRKT - MARKETING AND POST
HARVEST MANAGEMENT; NONF - NON FARM ACTIVITIES; ITEC - INFORMATION TECHNOLOGY; AGRE - RESEARCH
(AGRI/HORTI/ANIMAL HUSBANDRY etc); NRM - NATURAL RESOURCE MANAGEMENT; IRRI - MICRO/MINOR IRRIGATION; ORFM -
ORGANIC FARMING / BIO FERTILISER; DDEV - DAIRY DEVELOPMENT
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Sector wise Approved Projects 2019-20

Sr State CRO [ HOR | SER | ANH | OTH | FIS | COO | IPM | SEE | FIN | AME | EXT | MRK [ NON | ITE | AGR | NR | IRR | ORF | DDE | Tot
No P T 1 B R H P T D M C N T F C E M I M \' al
1 PAI:‘ADDHEZ?'I 0 4 2 8 1 5 0 2 3 1 1 1 0 0 0 29 0 0 1 10 | 68
2 BIHAR 1 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 1
3 CHAT'::ISHGA 0o 18 0 0 0 11 0 0 0 0 0 0 0 0 0 0 0 0 0 0 29
4 GOA 0 0 0 0 0 0 0 0 0 0 0 1 0 0 0 3 0 1 0 0 5
5 GUJARAT 1 5 0 4 4 1 0 1 6 2 0 1 1 0 0 22 0 0 1 1 50
6 HARYANA 4 3 0 11 2 1 0 3 1 1 0 1 0 1 1 18 3 2 1 2 55
7 F:,I':’IA‘:)CEHS?IL 1 4 0 8 1 0 0 0 0 0 0 0 0 0 0 4 1 0 0 0 19
8 KARNATAKA 3 9 5 8 4 7 1 2 2 0 2 5 0 0 0 15 0 0 2 0 65
9 KERALA 3 2 0 5 1 1 0 0 0 0 1 1 1 0 0 3 0 2 1 0 21
10 :IRAA?):;I:I 0 0 0 0 0 0 0 0 2 0 0 1 0 0 0 0 0 0 0 0 3
11 MAHI::ASHT 1 3 0 1 0 0 0 0 0 0 2 0 1 1 0 0 1 0 1 0 11
12 NAGALAND [} 0 0 0 0 0 0 0 0 0 1 0 1 0 0 0 0 0 0 0 2
13 ORISSA 3 11 0 2 2 4 0 1 0 1 4 0 0 0 0 2 0 0 0 0 30
14 | RAJASTHAN o 0 0 2 2 0 0 1 0 0 0 0 0 0 1 8 1 0 0 0 15
15 | TAMILNADU 4 6 0 2 0 10 3 1 1 2 3 3 2 0 0 3 1 0 0 2 43
16 | TELANGANA 0 6 3 6 0 1 1 4 7 1 6 0 0 0 0 11 0 0 0 0 46
17 TRIPURA 2 2 0 6 0 5 0 0 0 0 0 1 0 0 0 0 0 0 0 0 16
18 P:ATBQEH 3 2 1 7 0 0 1 0 1 1 0 3 0 0 0 6 0 0 1 1 27
19 B‘évNE GSZL 3 4 0 0 0 2 2 1 4 0 1 2 0 0 0 0 0 1 0 0 20
Total 29 79 | 11 | 70 17 | 48 8 16 | 27 9 21 20 6 2 2 (124 | 7 6 8 16 | 526

Total Projects No. 526

CROP - CROP DEVELOPMENT; HORT - HORTICULTURE; SERI - SERICULTURE; ANHB - ANIMAL HUSBANDRY; OTHR - INNOVATIVE
PROGRAMMES / OTHERS; FISH - FISHERIES; COOP - COOPERATIVES/COOPERATION;IPMT - INTEGRATED PEST MANAGEMENT; SEED
- SEED; FINM - FERTILISERS AND INM; AMEC - AGRICULTURE MECHANISATION; EXTN - EXTENSION; MRKT - MARKETING AND POST

HARVEST MANAGEMENT; NONF - NON FARM ACTIVITIES; ITEC - INFORMATION TECHNOLOGY; AGRE - RESEARCH

(AGRI/HORTI/ANIMAL HUSBANDRY etc); NRM - NATURAL RESOURCE MANAGEMENT; IRRI - MICRO/MINOR IRRIGATION; ORFM -
ORGANIC FARMING / BIO FERTILISER; DDEV - DAIRY DEVELOPMENT
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Paramparagat Krishi Vikas Yojana

ANNEXURE - VIII

Details of the State-wise Allocation & fund released under PKVY schemes being implemented by DAC&FW during 2015-16 to 2019-20

(Rs in lakh)
2015-16 2016-17 2017-18 2018-19 2019-20
Elo. Name of the State Allocation | Release | Allocation | Release | Allocation | Release | Allocation | Release | Allocation | Release
1 Andhra Pradesh 1854.47 1100.15 | 1308.50 798.17 2323.09 656.18 9673.14 6799.76 | 9484.48 12362.40
2 Bihar 1400.49 1050.37 |988.17 664.26 1002.14 214.14 508.19 0.00 387.49 0.00
3 Chhattisgarh 805.17 603.88 568.12 314.78 381.32 339.85 2055.86 1009.80 [2101.86 0.00
4 Gujarat 428.28 178.45 302.19 238.83 175.49 0.00 0.00 0.00 0.00 666.74
5 Goa 17.13 7.14 12.09 0.00 7.02 0.00 1009.80 497.76 1040.40 0.00
6 Haryana 85.66 53.53 60.44 45.98 35.10 0.00 0.00 0.00 0.00 0.00
7 Jharkhand 428.28 321.21 302.19 203.14 817.92 321.21 1967.99 0.00 1823.84 0.00
8 Karnataka 2334.15 1945.12 | 1646.96 815.27 956.43 1224.64 | 1009.80 408.21 1040.40 80.47
9 Kerala 509.66 382.22 359.61 0.00 2350.26 1377.95 [1733.13 0.00 1106.35 0.00
10 | Madhya Pradesh 3768.90 2826.67 | 2659.31 1787.60 | 3685.75 2884.65 | 6454.95 2471.99 |5971.26 2581.68
11 | Maharashtra 3991.61 2598.51 | 2816.45 2957.59 | 3031.79 698.10 1692.01 0.00 1300.38 1683.26
12 | Odisha 1370.51 1027.88 [ 967.02 650.03 561.57 610.60 1454.11 1337.65 [ 1498.18 2225.23
13 | Punjab 214.14 160.60 151.10 0.00 944.31 428.28 806.35 0.00 559.06 292.38
14 | Rajasthan 3233.55 2373.69 | 2281.56 1491.13 | 3016.69 845.86 11291.67 |5049.00 |11097.19 |0.00
15 | Tamil Nadu 479.68 399.73 338.46 207.26 196.55 194.64 403.92 564.10 416.16 468.64
16 | Telangana 1284.85 1070.71 | 906.58 448.77 2196.78 835.15 1178.56 0.00 684.42 0.00
17 | Uttar Pradesh 2462.64 2052.20 |1737.62 1270.64 | 1201.80 934.94 1145.79 1280.26 [ 1119.37 322.49
18 | West Bengal 513.94 214.14 362.63 393.66 210.59 374.07 0.00 0.00 0.00 0.00
19 | Assam 1413.34 576.39 997.24 0.00 579.12 1804.19 | 0.00 0.00 0.00 0.00
20 | Arunachal Pradesh 122.06 51.41 86.13 81.08 50.02 94.50 0.00 0.00 0.00 0.00
21 | Mizoram 218.43 89.08 154.12 138.65 89.50 211.94 0.00 22.37 0.00 0.00
22 | Manipur 192.73 107.07 135.99 0.00 78.97 48.82 0.00 0.00 0.00 0.00
23 | Nagaland 154.18 154.18 108.79 0.00 63.18 128.98 0.00 42.99 0.00 0.00
24 | Sikkim 963.64 409.11 679.94 0.00 394.86 0.00 0.00 656.81 0.00 0.00
25 | Tripura 321.21 133.84 226.65 308.83 131.62 164.81 0.00 72.00 0.00 0.00
26 | Meghalaya 289.09 144.55 203.98 296.00 118.46 0.00 0.00 0.00 0.00 0.00
27 | Himachal Pradesh 706.67 395.00 498.62 0.00 931.99 1118.79 |680.50 0.00 497.33 364.49
28 | Jammu &Kashmir 179.88 74.95 126.92 87.81 73.71 0.00 75.74 0.00 78.03 0.00
29 | Uttarakhand 3533.35 1962.97 | 2493.10 2019.40 | 1672.65 2780.50 |11973.31 10780.7 12264.81 | 1033.95
30 | Andman & Nicobar | 485.39 130.00 342.49 0.00 198.89 0.00 0.00 0.00 0.00 0.00
31 | Daman & Diu 0.00 0.00 0.00 0.00 392.59 235.55 277.01 0.00 160.87 0.00
32 | Dadar Nagar 0.00 0.00 0.00 0.00 3569.04 1000.00 | 2518.28 0.00 1462.43 0.00
33 | Delhi 0.00 0.00 0.00 0.00 3569.04 471.45 2518.28 0.00 1462.43 0.00
34 | Puducherry 0.00 0.00 0.00 0.00 57.10 28.55 40.29 0.00 92.76 0.00
35 | Chandigarh 0.00 0.00 0.00 0.00 0.00 0.00 218.79 77.42 225.42 0.00
36 | Lakshadeep 0.00 0.00 0.00 0.00 0.00 0.00 454.41 227.20 468.18 0.00
32 | Other Expenses 0.00 24.85 0.00 63.00 0.00 317.91 0.00 1648.30 | 0.00 560.45
22619.6 15281.8 20346.2 32946.3
Total 33763.09 |0 23822.96 |8 35065.33 |9 61141.89 |4 56343.09 | 22642.19
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ANNEXURE - IX

State-wise amount released, clusters, no of farmers & area covered under PKVY schemes during 2015-16 to till

date
S. Amount
No Total no of released (in Total area covered(Area in
. Name of the State clusters Lakh) No of farmers ha)
1 Andhra Pradesh 5300.00 21716.66 265000.00 106000.00
2 Bihar 427.00 1928.77 21350.00 8540.00
3 Chhattisgarh 1200.00 2268.31 60000.00 24000.00
4 Gujarat 100.00 1084.02 5000.00 2000.00
5 Goa 504.00 504.90 25200.00 10080.00
6 Haryana 20.00 99.51 1000.00 400.00
7 Jharkhand 250.00 845.56 12500.00 5000.00
8 Karnataka 545.00 4473.71 27250.00 10900.00
9 Kerala 619.00 1760.17 30950.00 12380.00
10 Madhya Pradesh 3828.00 12552.59 191400.00 76560.00
11 Maharashtra 1258.00 7937.46 62900.00 25160.00
12 Odisha 1040.00 5851.39 52000.00 20800.00
13 Punjab 250.00 881.27 12500.00 5000.00
14 Rajasthan 6150.00 9759.68 307500.00 123000.00
15 Tamil Nadu 312.00 1834.38 15600.00 6240.00
16 Telangana 690.00 2354.63 34500.00 13800.00
17 Uttar Pradesh 620.00 5860.53 31000.00 12400.00
18 West Bengal 120.00 981.87 6000.00 2400.00
19 Assam 220.00 2380.58 11000.00 4400.00
20 | Arunachal Pradesh 19.00 226.99 950.00 380.00
21 Mizoram 34.00 462.04 1700.00 680.00
22 Manipur 30.00 155.89 1500.00 600.00
23 Nagaland 24.00 326.15 1200.00 480.00
24 Sikkim 150.00 1065.92 7500.00 3000.00
25 Tripura 50.00 679.48 2500.00 1000.00
26 Meghalaya 45.00 440.55 2250.00 900.00
27 | Himachal Pradesh 210.00 1878.29 10500.00 4200.00
28 | Jammu &Kashmir 28.00 162.76 1400.00 560.00
29 Uttarakhand 4485.00 18577.53 224250.00 89700.00
30 | Andman & Nicobar 68.00 130.00 3400.00 1360.00
31 Daman & Diu 55.00 235.55 2750.00 1100.00
32 Dadar Nagar 500.00 1000.00 25000.00 10000.00
33 Delhi 500.00 471.45 25000.00 10000.00
34 Puducherry 8.00 28.55 400.00 160.00
35 Chandigarh 65.00 77.42 3250.00 1300.00
36 Lakshadeep 135.00 227.20 6750.00 2700.00
other expenses 2614.51
Grand total 29859.00 113836.31 1492950.00 597180.00
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ANNEXURE- X(a)

Statewise Targets and Achievements of various Extension Activities under Extension Reforms (ATMA) Scheme during 2017-18

S State Training of Exposure Visit Training Demonstration | Kisan Mela/ | Mobilization | Farm School
N Extension FSI/ Field of Farmers
0. Personnel Days & Kisan Groups
Goshties
No. of Mand No. of Mand | No. of | Achiev| No. |Achiev| No. of | Achi | Targ | Achie
Achie | MandaysTarg | ays | MandaysTarg | ays Demo ed of ed Farme | e- et ve-
ve- etted Achiev etted Achiev | Target even r ved ment
ment ed ed ted ts Group
s to be
mobili
zed
1 |Andhra |67862 0 47371 16724 67862 | 55964 8580 3760| 411 296 1050 75| 170 113
Pr.
Bihar 9196 | 6812 117480 88580 165869 | 183552 8544| 7206] 1182 1044 3204] 2269| 2136| 1684
3 | Chhattis | 9947 | 13596 46500 | 46111 59538 | 64564| 23798| 21886| 373 328 292| 186| 438 314
garh
4 | Goa 480 0 4188 1367 4744 2827 390 65 30 7 240 19 16 10
5 | Gujarat 3150| 2055 86100 | 122060 110700 | 155383 | 24600| 34709| 591 704 77| 2266| 738 693
6 |Haryana | 2650 0 30940 | 23040 23443 | 17780 3808 1360| 301 298 238 0| 476 92
7 |HP 808| 858 24357 | 12453 54837 | 19892 9273 3177| 189 141 543 | 204| 227 133
8 |J&K 4800 0 33880 | 21398 67655 | 41094 9510 2197| 286 274 240| 101| 264 64
9 |Jharkhan | 1930 320 25410 26457 39580 | 29231 3753| 4339] 581 519 380| 216| 4423| 2215
d
10 | Karnatak | 8250 3616 37410| 44582 61770 | 64276 1392 1499 435 354 1218 701| 522 300
a
11 | Kerala 4800| 655 49330 6706 155986 | 13443 9175 1154 194 197 1802 | 1064| 565 303
12 | Maharas | 5421 0 74338 | 80669 72960 | 110486 | 25026 34152 453 435 3599 | 5673 | 1053 824
htra
13 | M.P. 8650 0 109550 | 39836 90440 | 41818 42400| 4370| 779 720 6260 | 2755 | 1565 869
14 | Orissa 15518 976 80400 | 65000 116000 | 260500 | 54950| 19525| 718 688 3000 | 1256 | 942 628
15 | Punjab 5332 0 13050 7861 36975| 12165 9421 801| 356 89 40 0 66 4
16 | Rajastha 400 | 2169 103250 | 92528 193830 161792 | 41300| 69540| 689 660 1935| 1028 | 885 808
n
17 | Telangan | 3600| 2100 34050 | 72325 134720 | 109545 4664 | 2274 212 89 2000| 920| 106 76
a
18 | Tamil 12070 | 10870 142380 | 177760 495720 401900 29793| 10453| 785 155 2439 2000 | 1142 468
Nadu
19 |U.P. 23746 | 9892 99341 | 87700 174052 | 123463 | 28735| 25493 | 1867 1860 4105 | 2405| 4105| 3896
20 | Uttarakh | 1495| 866 17510 13939 18060 | 14685 2250 2298 | 229 0 380| 141| 285 289
and
21 | West 10837 5220 125993 | 69300 486076 | 198500 37757 36915| 714 410 3239| 1040| 1584| 1020
Bengal
22 | Assam 4244 710 11388 | 11855 30879 | 59676 16425 5747| 271 54 2190 837| 438 275
23 | Arunach | 2725| 654 4905 1250 87000 | 20000 4360 3000| 281 186 21 0| 327 128
al Pr
24 | Manipur 2350 449 11050 2400 12870 4524 1365 297 92 12 130| 274| 260 51
25 | Meghala | 1292| 278 3300| 4088 2288| 7005 396 881 58 76 88 50 44 70
ya
26 | Mizoram | 1569| 1929 7600| 4400 27700 | 14500 1300 780 36 36 260| 156 78 78
27 | Nagalan 2740| 2423 12950 3190 25522 | 38250 1110 814 96 171 740| 148| 222 222
d
28 | Tripura 1400| 330 6670 8000 20300| 8013| 10150 2460| 140 32 58 0| 116 33
29 | Sikkim 532 150 2755 810 3820 1050 3875 51 39 26 62 31 47 23
30 | Puduche 600| 270 2500 1660 6320| 2030 560 54 16 9 40 29 31 5
rry
31 |A&N 308 0 2514 255 14920 8731 440 162 27 278 26 0 27 6
Total: 2187 | 6719 1368460 | 11543 2862436 | 22466 | 41910 | 30141 | 124 | 10148 | 39896 | 258 | 232| 15694
01 8 04 39 0 9 31 44| 98
Mandays = Multiplying No. of Extension Personnel/Farmers with active no. of days of training/exposure visit.
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Statewise Targets and Achi of various A under Reforms (ATMA) Scheme during 2018-19
. - - : Kis?" Mela/ FS1/ Mobilization of
'I'Er:tl:'l‘ns?o?lf Exposure Visit Training Demonstration K?;:I: g:sy:tis Farmers Groups Farm School
Personnel
Ns;), State No. of FNo. of
0. of armer . .
Achieve- Manda’;:'i'::getted l:‘laLr]dayi No‘i’::getted !‘IE:r!dayi Ta[:;:":::,e d Achieved gvtnﬁ Achieved G{::‘;s A:Z::f | Target Acr::::te-
ment mobilized
1 Andhra Pr. | 158995 1720 53707 25134 158995 162895 9235 8647 418 609 1000 319 170 145
2 Bihar 9376 7645 82238 77642 77966 108239 2670 2522 1220 1177 3204 2637 1602 1449
3 | Chhattisgarh | 11453 5492 45370 32971 41943 60916 23241 23669 373 347 320 72 438 279
4 Goa 120 593 4188 4537 5040 9432 390 247 28 25 240 161 18 13
5 Gujarat 2250 2076 86100 130265 110700 159287 24600 36366 591 671 2952 3944 738 868
6 Haryana 2650 0 25200 18800 22680 21490 5520 2500 282 285 240 0 480 280
7 HP 808 150 26105 17277 58544 30441 9471 4124 190 160 491 245 209 198
8 J&K 4805 1785 41815 23366 73136 36871 12550 2160 76 709 266 29 318 60
9 Jharkhand 940 o 38710 32040 59605 50580 6126 5828 728 641 5370 431 783 825
10 Karnataka 11280 3123 123540 84340 147900 77238 2610 4602 522 309 1740 1024 870 398
11 Kerala 4800 o 26070 13522 74229 40368 3944 1902 167 2241 1596 1143 450 265
12 | Maharashtra | 10671 4640 82485 98315 140150 176757 25875 65751 804 677 3510 3143 1053 942
13 M.P. 10845 2973 109900 47193 455300 76700 30000 4427 728 700 6260 2877 1565 890
14 Orissa 10850 11346 109900 102700 455300 92910 54950 29635 718 374 6280 1570 1256 628
15 Punjab 6380 127 31900 49559 39150 29977 12950 1595 334 530 26 o 435 161
16 Rajasthan 4000 1389 94639 61389 115714 92776 43690 64396 689 620 1825 919 885 844
17 Telangana 750 2100 45160 30135 107885 39345 4601 1664 278 132 1553 196 116 24
18 | Tamil Nadu 6850 3900 146920 17500 518960 436660 42205 52760 833 383 4327 0 1257 1149
19 U.P. 23746 3104 119866 98374 224954 180739 30377 25156 1867 1782 4105 2695 4105 3220
20 | Uttarakhand 1995 66 17510 15707 23613 18780 2475 2505 229 180 285 164 285 209
21 | West Bengal 7900 900 151330 82057 586900 302259 45358 44000 591 26 3738 1694 2233 1170
22 Assam 4514 168 11388 7175 30879 7862 12045 1851 318 5 2190 225 438 3
23 | Arunachal Pr 981 o 4905 0 87200 49800 4360 3255 284 152 239 0 327 248
24 Manipur 950 500 9000 6600 9240 8480 1200 1321 147 85 1200 913 240 240
25 Meghalaya 600 1460 3080 5470 2068 8762 325 388 25 36 44 116 30 123
26 Mizoram 613 2106 3260 6800 8660 17600 910 520 260 46 260 260 78 78
27 Nagaland 2096 2096 14800 9653 24780 23415 740 592 96 118 740 370 148 74
28 Tripura 1400 120 6670 2850 20300 7800 10150 3400 140 42 58 o 116 20
29 Sikkim 1740 2205 3920 899 4380 1525 41 73 36 48 31 62 31 27
30 | Puducherry 125 798 1475 719 5965 1086 554 53 14 8 26 24 27 4
31 A&N 1347 129 720 81 14540 3369 385 42 278 169 27 0 33 3
Total: 305830 | 62711 1521871 1103070 3706676 2334359 | 423548 395951 | 13264 13287 54143 25233 | 20734 | 14837

iplying No. of
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ANNEXURE-X(C)

Statewise Targets and Achievements of various Extension Activities under Extension Reforms (ATMA) Scheme during 2019-20

Kisan Mela/ I
Training of FSI/ Field Mobilization of
9 Exposure Visit Training Demonstration - Farmers Farm School
Extension Days & Kisan Grou
) ps
S Personnel Goshties
i No. of
No State Manda Manday | No. of No. Farmer .
i No. of No. of . . . Achiev
Achiev ys s Demo | Achiev | of | Achiev | Groups | Achie | Targe
MandaysTarge ; MandaysTarge - e-
e- Achiev Achieve | Targett ed event ed tobe | -ved t
tted tted ™ ment
ment ed d ed S mobiliz
ed
1 Anlfrhra 16';’34 0 53758 5594 165341 | 67151 | 9235 | 2385 | 418 | 75 | 400 | 34 | 170 | 26
2| Bihar | 20788 | 7484 97188 36123 107576 97358 | 3738 | 1986 | 1220 606 | 2178 | 1163 [ 1602 | 762
3 Chg""rﬁt'sg 16033 | 6645 96360 12159 100100 34458 | 20440 | 12911 | 373 | 133 | 292 | 115 | 438 | 114
4| Goa 820 | 3100 3900 536 6479 3150 | 475 72 | 28 7 220 | 45 | 22 5
5 | Gujarat | 2450 | 2709 74400 56583 198400 | 200823 | 21700 | 32352 | 595 | 391 | 2976 | 3014 | 744 | 744
6 | Haryana | 2650 | o 25200 20000 22680 21160 | 5520 | 2520 | 303 | 263 | 240 0 | 480 | 204
7 HP 1788 | 184 23372 330 84911 4099 | 11179 | 800 | 196 | 41 | 1031 | 38 | 251 | 65
8| 18k | 4690 [ o 31714 0 85006 0 8390 0o |38 o 266 | 0 |63 | o0
9 Jhar('j‘ha” 940 | 143 42400 16700 68820 38975 | 7198 | 6268 | 582 | 388 | 638 | 432 | 783 | 539
10 | Karnataka [ 3852 | 3892 33060 25896 37410 35205 | 1218 | 1149 | 406 | 285 | 1218 | 857 | 348 | 307
11| Kerala |20216| 700 33000 8291 78699 21119 | 5000 | 725 | 40 1 1600 | 469 | 700 | 48
12 Mar;f;asr‘ 7819 | 1816 70200 15752 259875 81151 | 47736 | 37282 | 804 | 247 | 3510 | 1319 | 1721 | 3199
13| M.P. | 48500 | 3043 109550 13938 125200 14877 | 23000 | 2469 | 790 | 412 | 6260 | 1549 | 1565 | 695
14| orissa | 10845 | 465 109900 67500 | 455300 31400 | 54950 | 5635 | 718 | 80 | 6280 | 2796 | 1256 | 628
15| Punjab 0 15 31900 9884 39150 11978 | 13775 | 422 | o 54 19 0 |43 | 56
16 | Rajasthan | 4800 | 903 82805 15337 103690 42114 | 43805 | 50356 | 689 | 545 | €52 | 292 | 885 | 434
17 Te'agga” 2250 | 0 37450 36090 79806 46650 | 5061 | 2171 | 330 | 66 | 1674 | 187 | 126 | 86
18 LZ?S 7450 | 111 179270 17342 475400 | 125420 | 41002 | 41314 | 500 | 262 | 4000 | 2327 | 1062 | 423
19| up. |24526 | 9714 122746 61260 233174 104192 | 29785 | 19868 | 1927 | 1506 | 4255 | 2148 | 4255 | 3188
20 Uttar:jkha 1357 | 658 16750 16417 27550 23407 | 5700 | 3737 | 229 | 175 | 475 | 300 | 285 | 269
21 B‘;V:;‘; 7900 | 0 184005 78400 629770 138000 | 54433 | 29700 | 607 | 15 | 4296 | 1050 | 3034 | 830
22| Assam | 720 0 0 0 12320 0 14235 | o0 33 0 219 0 0 0
23 Ar“ﬁd‘a' 981 0 125 0 17250 49800 | s00 | 3255 | o 152 0 0 [2400] o0
24| Manipur | 949 | 280 10500 1800 13300 1800 | 1200 | 600 | 188 | o 140 | 180 | 280 | 60
25 Meg:a'ay 600 | 970 3910 1895 4896 5382 | 552 | 294 | e2 12 46 80 | 46 | 71
26| Mizoram | 1750 | © 7240 3760 11200 7400 | 1560 | 180 | 76 | 12 33 | o | 78| 30
27| Nagaland | 4360 | 1316 15318 7830 18500 27404 | 1110 | 740 | 96 | 85 740 | 296 | 148 | 74
28| Tripura | 1400 | © 6670 0 20300 1725 | 10150 | 2145 | 140 | o 58 0o |16] o
29| sikkim | 1282 | 2000 1740 1360 1620 1000 | 155 63 122 | 35 31 31 | 31| 31
30 P”duyche” 700 0 2600 0 5700 0 460 0 15 0 19 o | 30 0
31| a&N | 375 0 626 0 9575 762 623 20 | 27 | 161 | 150 0o | 23 1
| 3681 | 4614 68885 12379 | 44388 | 26141 | 1179 1872 | 2395 | 1288
Total: | *3, B 1507657 5 3498998 o0 5 o s | 6018 |44221| ™) 5 o

Mandays = Multiplying No. of Extension Personnel/Farmers with active no. of days of training/exposure visit.
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APPENDIX-I

MINUTES OF THE SIXTEENTH SITTING OF THE COMMITTEE

*kkkk

The Committee sat on Tuesday, the 18" February, 2020 from 1100 hours to 1320
hours in Committee Room No. '3', Parliament House Annexe, Extension New Delhi.

PRESENT

Shri Parvatagouda Chandanagouda Gaddigoudar — Chairperson

© N o g b~ b

09.
10.
11.
12.
13.
14.

MEMBERS

LOK SABHA

Shri Afzal Ansari

Shri Devendra Singh 'Bhole'
Shri A Ganeshamurthi

Shri Bhagwanth Khuba

Shri Devji Mangingram Patel
Smt. Shardaben Anilbhai Patel

Shri Bheemrao Baswanthrao Patil

RAJYA SABHA

Shri Partap Singh Bajwa
Shri Ram Nath Thakur

Shri Vaiko

Smt. Chhaya Verma

Dr. Chandrapal Singh Yadav
Shri Harnath Singh Yadav
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SECRETARIAT

1. Shri Shiv Kumar - Joint Secretary

2. Smt. B. Visala - Director

3. Smt. Juby Amar - Additional Director

4. Shri Sumesh Kumar - Deputy Secretary
LIST OF WITNESSES

MINISTRY OF AGRICULTURE AND FARMERS WELFARE

(DEPARTMENT OF AGRICULTURE, COOPERATION & FARMERS WELFARE)

S.No. NAME OF THE OFFICER DESIGNATION
1 Shri Sanjay Agarwal Secretary
2 Ms. Vasudha Mishra Special Secretary
3 Shri Rajesh Verma Special Secretary
4 Sh. B. Pradhan Special Secretary & Financial Adviser
5 Dr. Alka Bhargava Additional Secretary
6. Ms. Dolly Chakrabarty Additional Secretary
7. Dr. S.K. Malhotra Agricultural Commissioner
8 Shri Prasanta Kr. Swain Joint Secretary
9. Ms. Shomita Biswas Joint Secretary
10. Sh. Amitabh Gautam Joint Secretary
11 Dr. Namita J Priyadarshee Joint Secretary
12. Ms. Neeraja Adidam Joint Secretary
13. Ms. Chhavi Jha Joint Secretary
14. Shri Vivek Aggarwal Joint Secretary
15. Ms. Shubha Thakur Joint Secretary
16. Dr. Tarsem Chand Joint Secretary
17. Sh. Ashwani Kumar Joint Secretary
18. Sh. BNS Murthi Horticulture Commissioner

COMMISSION FOR AGRICULTURAL COSTS AND PRICES (CACP)
1. Prof. Vijay Paul Sharma Chairman C.A.C.P

2. At the outset, the Chairperson welcomed the Members of the Committee to the
Sitting convened for taking evidence of the representatives of Ministry of Agriculture and
Farmers Welfare (Department of Agriculture, Cooperation and Farmers Welfare) - in
connection with the examination of the Demands for Grants (2020-21). Thereafter, the
representatives of Ministry of Agriculture and Farmers Welfare (Department of
Agriculture, Cooperation and Farmers Welfare) were ushered in. After welcoming the
representatives of the Ministry to the Sitting, the Chairperson apprised them of the
provisions of the Direction 58 of the Directions by the Speaker, Lok Sabha regarding

confidentiality of the proceedings.
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3.

After the witnesses introduced themselves, one of the representatives of the

Department made a Power-point presentation and briefed the Committee about the

Department. The Chairperson and the Members of the Committee raised several

issues/points as briefly mentioned below:-

vii)
viii)

iX)

Xi)
Xii)

xiii)

Xiv)

4.

Reasons for low coverage under PM-Kisan Scheme;

Reasons for pending Utilization Certificates (UCs);

Reasons for low Utilization of funds under Scheduled Caste Sub Plan;

Reasons for low Utilization of funds under Pradhan Mantri Krishi ~ Sinchayee
Yojana (PMKSY);

Reasons for reduction of funds at RE Stage during 2019-20;

Rules regarding coverage of Tenant farmers under PM-Kisan Yojana

Need to establish Soil Testing Labs at the Block level,

Reasons for low coverage of farmers under PM-Kisan Maan Dhan Yojana;

Need of enhancing awareness about various Schemes in Agriculture Sector
among farmers;

Steps being taken to address concern of farmers under PM-Fasal Bima  Yojana;
Numbers of farmers being provided training under various Schemes of
department;

Steps being taken by the Department to stop burning of Parali;

Need to enhance allocation for Organic Farming in the country;

Steps being taken to contain locust incursion in general and specially in the Border

Districts of Rajasthan and Guijarat.

The Representatives of the Department responded to most of the queries raised

by the Members. The Chairperson, then, thanked the witnesses for sharing valuable

information with the Committee on the subject and directed them to furnish the requisite

information on the points/items, which were not readily available with them to the

Secretariat of the Committee at the earliest.

The Committee then adjourned.
(A copy of the verbatim proceedings of the Sitting has been kept separately.)
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APPENDIX-I

MINUTES OF THE TWENTY FIRST SITTING OF THE COMMITTEE

*kkkk

The Committee sat on Monday, the 02" March, 2020 from 1500 hrs. to

1540 hrs. in the Committee Room '3', First Floor, Block-A, Extn. to Parliament House

Annexe Building, New Delhi.

Shri Parvatagouda Chandanagouda Gaddigoudar— Chairperson

SOONIOREWN

11.
12.
13.
14.
15.
16.

PRESENT

MEMBERS

LOK SABHA

Shri Kanakmal Katara

Shri Bhagwanth Khuba

Shri Mohan Mandavi

Smt. Shardaben Anilbhai Patel
Shri Bheemrao Baswanthrao Patil
Smt. Navneet Ravi Rana

Shri Pocha Brahmananda Reddy
Shri Mohammad Sadique

Shri Virendra Singh

RAJYA SABHA

Shri Partap Singh Bajwa
Shri Narayan Rane

Shri Ram Nath Thakur
Shri Vaiko

Smt. Chhaya Verma

Shri Harnath Singh Yadav
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SECRETARIAT

1. Shri Shiv Kumar - Joint Secretary
2. Smt. B. Visala - Director
3. Smt. Juby Amar - Additional Director
2. At the outset, Chairperson welcomed the Members to the Sitting of the Committee.

Thereafter, the Committee took up for consideration the followings Reports:
(i) Draft Report on 'Demands for Grants (2020-21)' of the Ministry of
Agriculture and Farmers Welfare (Department of Agriculture, Cooperation
and Farmers Welfare); and

*(ii) XXXX XXXX XXXX XXXX XXXX

3. After some deliberations, the Committee adopted the Draft Reports without any
modifications and authorized the Chairperson to finalize and present these Reports to
Parliament.

The Committee then adjourned.

*Matter not related to this Report
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